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From 

K. Ravichancran, &£.E., 

Executive Engineer and ADO, 

Anna Nagar Division, 

Tamil Nadu Housing Board, 
Thirumangalam Shopping Complex, 

Chennai - 600101 

  

To 

The Member Secretary, 

State Environment Impact 

243 

Assessment Authority, Tamil Nadu, 

3rd Floor, Panagal Maligai, 
No.1, Jennis Road, Seidapet, 
Chennai ~ 600 O15 

  

Letter. No. AND/ PLG/ 849/2016 

Sir, 

Date: 26.06.2020 

Sub: Tamil Nadu Housing Board - Anna Nagar Division - Proposed Construction of mixed 

use development at S.No. 2, Block No. 4 of Arumbakkam village, Egmore - 

Nuagambakkam Taluk, Chennai District - Gross Fixed Asset (GFA) - reg. 

sees 

This is to certify that the value of the gross fixed assets of the said project by Tamil 

  

  

  

  

  

    
  

Nadu Housing Board is as follows. 

| S.No, | Deseription Rs, In Lakhs 

T. | Land 0.00 

2. Building 39,284.00 

3; Plant aad Machinery 200.00 

4, ETP/STP/APC 300,00 

| 3: Other Assets 200.00 

TOTAL 39,984.00         

The gross value of fixed assets stated above is true and fair to the best of our 

knowledge and belief. 

A Eye aie 
Anna Nagar Division 

62
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f CERTIFICATE 
“~ EATRACT FROM THE TOWK SURVEY LAND REGISTER 

2 ieatrict: Chennaa THAsC: Anti pikarsi Town: Acumbakkem ‘Ward: 101 

Block i - j 3 Class] aere} Pe ze S| code | yuenber Govt, | Dry Wet, | OP Dr nauate Hanere | AAT Hote 
es and Muricoa!l Mitts. Urascomec| Crap. Rate ad Sureay Muntelpa!| “ jS-Mo} (o.Sur Wo znd Letter} ' Ri y Herigaticn! : Sart fFaratny Per Rate Lidangall holing Remarks! 

my ame Dect No,jzam nari Premibcta, aad of of Register is 
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“ro nat. 2 | 8 9L2.3,.4.5,6,251252) ava ae ‘Lane - a- 40.01 4 30 | 3.0 - (76,25 = jousing<aliltam| O2-O8- 
wh i i2A- | { Buard 2016 

™ Certied that the shove ss a tue extroct from tre Tor Survey Lane Register mantained im E Sipnature f Digital Signature: 02-08-2016 

oe Mame / Name: Sekar 

Oesignration / Ossignation: Tahsildar 

_.., Reference f Rermarks: Locetion # Hace; Sindagara! Creie / Aminjikaral. Chennai District 7 Chennal 
( 34.7his infarmation vas printed on 09-06-2020 at 33241:71 PM. 
"the cortHicate wes Printed on 09-06-2020 st O3:4L:.1 FM, 
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the Secretary of State 
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Note: 

4 i 
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oF “pes through the 2D bartade reacer of the handset camera ami check the website for 35 / GPRS rotite 

es 

e 

Sol 

i 

oO 

i} 63 
hitps:Veservices.tn.gov, in/eservicsanew/lanc/chittaEstractUrbanTaluk_ta,-tmi VA 

}



246 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

  
 
 

 
 

 
 

 
 

 
 

 
 
 
 

 
 

 
 

 
 

 
 

  
 
 

 
 

  
 
 
 
 

 
 
 
 

 
 

 
 

 
 

 
 
 
 

 
 

 
 
 
 

 
 

Sorvey 
M
=
n
u
a
l
C
h
a
p
 

MILL 
Rule 

84 
& 

187, 
: 

- 
= 
T
O
W
N
 
S
U
R
V
E
Y
 

REGISTER. 
‘ 

a
 

Form 
Na. Old. 

51 
‘ 

S
E
I
N
E
 

e
s
 

afta 
Addn} 

— *Sdraneborert} 
+4 

Hew. 43 
a
 

a 
on 

i 
RATE 

PER 
™~e 

sani 
: 

dure 
- 

4 
; 

ACKEMHECTARE 
: 

, 
. 

: 
canbe 

o 
cya 

| 
Seger 

uy 
2
1
.
4
 

lea? 
Sl, 

t 
sy, 

| 
e
e
t
 

U
y
 

| 
AEREREAE | e

k
d
e
d
e
e
d
 

ant name of the 
i 

hy 
Be 

Ee 
f
i
 

ii 
{ 

¥ 
tg 

s
a
!
 

guipetes, 
G
x
 

Lapeer 
end 

e 
repisureed 

hokles 
@ 

= 
a 

. 
e 

- 
a
t
 

M
e
 

r
i
a
 

Lee 
Be 

5% 
24 

B
B
a
y
 

Bsigtial 
28! 

¢ 
nidodjeemd 

egdnntD shai 
Afipivs 

¥ 

eo 
Sg] 

Ep | ae) 
Faad 

[oof 
see eag) $81 

fel 
Gectdent” 

|
 

3 
r
i
s
 

—
a
 

3 
: 

tale 
eg 

ey 
E 

* 
‘ 

ae 
ee 

eel 
eglgal 

dae 
Eaecienzer 

|Hal” 
| 

ag] 
as 

2) 
lB 

eel 
ba | swceee 

, 
| ee 

l
a
d
y
s
 

e
u
 

g
a
g
 

e
e
e
 

3 
5 

B 
a 

* 
B
g
i
x
3
 

og 
:@ 

tegister 
Aclanyal 

£ 
£, 

by 
U
S
S
R
 

Feb 
fa 

U
e
 
o
r
 

; 
= 

a 
; 

i 
™ 

o 
e 

u 
S 

« 
7 

=
 

{33 
(2) 

| 
oy 

bon 
Lap 

46 
2) 

Lt 
br 

fp | ay 
ay 

ti) 
aa | 

sy 
| 

trey 
(37) 

(38) 
(im) 

= 

S
i
e
 
| 

2 
fd 
T
c
e
 

2D. B
e
r
m
 

-
 

F628 
f
e
n
)
 

f 
me 

retested 
nel on E

a
 

sisi acl 
ss 

iHestpei 
Mute 

7 
2
 

ef 
fin 

eae 
teen 

7 
“
T
h
a
 

a
)
 

| 
P
r
o
s
)
 

osm g
a
g
 

be 
= 

| 
i 

4 
= 

: 
. 

sa 
Clgtod 

ys 
| 

12th 
P
a
r
t
 

3 
in 

sl 
sacl bows |

 
all cc 

: 
os 

jens 
aEC 

a
s
k
 

er 
weve 

: 
j 

o
e
 

: 
fo 

| 
: 

. 
= hel g

e
 

oo 
i
e
 

c
t
 

re 
_ 

N
y
 

‘ 
tig 

b
y
t
 

: 
    

 
 

 
    

i 
MS 

aia 
ff 

ak 
Q
A
I
 

A
v
r
 
=
 

spittin 
! 

: 
|
.
 

en 
B
p
S
e
r
o
y
 

; at 
s
i
g
a
n
 

i
h
 

Qe dren cer-600 
107. 

 
 
 
 

 
 

7 

 
 

 
 

 
 

 
 

 
 
 
 
 
 

 
 

 
 

o
d
 

h
t
 a 

   
 

 
 
 
 

  
  

 
 

 
 

  
  

  
 
 

 
 

  
  

  

al 

    
    

  
  

  
  

  
  

  
  

ES. 
met 

on 
a
s
 

w
d
 

os, 
att: 

as, 
a
 

=
 

wy 
ao 

am, 
mig 

a
,
 

e
e
 

ee 
tee 

Te 
e
n
 

he 
P
e
 

Se 
L
e
 

id 
S
A
 

er. 
FY 

P
a
l
 
a
 

N
e
 

g
a
 

w
l
 

i
m
e
 citi coln 

Aiea 
s
e
n
 

ye ames 
o
y
 

: 
- 

1 
‘ 

an 
‘, 

Mee 
- 

Me 
mal 

ripe 
tae 

* 
+e 

* 
m 

aie 
‘ 

mS 
* 

* 
7 

= 
a



at 
£
4
 

87 
64 

4 
bt 

4 
S& 
6
 

€ 
4 

4 
4 

8 
4 

a 
4 

@ 
& 

£
 

4 
4 

A 
A 

A
S
 

Se 
O
H
A
 

 
 

ANNEXURE IV 

OF CMDA PLANNING 
 
 

st 
Th 

pth 
ert 

e
e
 

5 
y
e
t
 

: 
he 

R
O
P
 

ett 
S
P
 

ama 
Re 

d
e
t
 

Clea, 
R
e
e
t
 

ie 
h
t
 

et 
ok 

es 
o
t
h
 

an 
4p 

ak 
f
e
w
 

me 
t
i
e
 

eo 
O
R
 
a
S
 

O
'
R
 
O
O
 

S
S
 

6 
B
s
 
A
 

a
S
 
W
a
s
 

OS 
O
a
 

oO 
A 

tne 
woo!



a 
© 

i)
 

iF
 

ke
 

te
 

i
 

& 
io
 

14a
 

© 
we
 

File No, 

To 

  

248 

CHENNALMETROPOLIT, MI iP UTHORI 

Thalamuthu Natarajan Building, No.1, Gandhi Irwin Road, Egmore, 

Chenna’ - 600 008 

Phone ; 28414855 Fax: 91-044-28548416 

E-maik msomda@tn.gov.in 

Web site: www.orndachennai.gov.in 

(evelopment Charges Letter) 

> CMDAIPP/HRBANID296/2020 Date : 09 October, 2020 

The Executive Engineer, 

Tamil Nadu Housing 30acd, 

Anna Nagar Divisien, TWH Complex Building, 

Thirumangalam, Chennai — 40. 

Sir, 

Sub: CMDA ~ Area Plans Unit — MSB (North) Division - Planning Permission Application is far the construction of High 

Ref: 

Rise Commercial cum Residential Group Development viz., Block — 1 : Double Basement floor + Ground flaor + 

19 floors - Commercial Offce Bullcing; Combined Double Basement floor for Tower - 2 & 3; Tower —2 : ‘st floor 

to (9th floor — Residential Tower with 152 Dwelling units; Tower— 3: fst floor to 18th flaor — Residential Tower 

with 152 Dwelling units (Totaly 304 Dwelling units) at Old S.Nos. 2459/1, 2, 3, 5, 250/1, 2, 3, 4, 5, 6, 254, 252/24, 

T.S.No.2, Block No. 4 of Arumbakkam Village, Aminjikarai Taluk, Poonamallee High Road, Greater Chennai 

Corporation, Chennai applied by The Executive Engineer & ADO, Tarnil Nadu Housing Board, Anna Nagar 

Division — Remitlance of DC & Other Charges - Advice sent - Reg. 

1) Planning Pe-mission Application received in SCB No. CMDAIPPIHRBIN/ 0296/2020 dt.03 06.2020. 

2) Agencia and Minutes of 256th M58 Panel meeting held on 24.06.2020, 

3) AAENOS received In NOC ID: CHEN/SOUTH/8N61320! 467308 dt.26.06.2020 valid upto 24.06.2028 

(Requesied Height 95.95m). 

4) This office lattar even No. di. 01.07.2020, 

§) Applicant letier ct. 31.07.2020. 

6) This office letter even No. dt.07.02.2020 acdressed to the Gevernment. 

7) Governmen: Letier (Mis) No. 124, H&UD Department dt.19.08.2020. 

8) Applicant Letter No, AND/Pig/869/2018 dt.21.09.2020 & 26.09.2020 enciosing revised plans and other required 

particuars, 

9) Depuly Director, District Survey Department Letter No, £1/2333/2020 dt.11.09,2020 enclosing FMB Sketch for 

T.5.No. 2, Bleck No. 4 of Arumbakkam village. 

10} Minutes of Meeting taker by Chief Secretary to Government of Tamif Nadu on 08.09.2020. 
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The Planning Permission application receives for the Building — proposed construction cf 1Ground Floor + 2Floar Assembly 

{Parking + 3Floor Residential bullding with 204 dwelling units at Door No:0,Plol No.0,Address:Poonamalles High 

Road, Locality:Arumbaikam,CilyTown: Chennai in S.No. 249,250 TS.No.2,2 of Anmbakkam village within the binit of Greater 

Chennai Corporation Remittance of DC & Other charges -DC advice Sent ~ Reg is under process. To process the application 

you are requested te remit the following charges by separate Demand Drefts of a Nationalized Bank in Chennal City drawn in 

favour of Member-Secretary, CMDA, Chennei- 600 098, at Cash Counter (between 10.00 A.M and 4,00 P.M) in CMDA and 

produce the duplicate receipt to ine Area Plans Lnil, CMDA, Chennai-8 (or) Payment can also be made through online 

Gateway payment of Incusland Bank in Ave No.100034132198 (IFSC Cade No. INDB0000328): was examined and layout 

plan has been presared to satisfy the Development Reguiation requirements and apereved 

  

  

  

  

  

    
  

    

St.No. [Charges Charges/Deposits already paid Amount to be remitied 

| Rs. 2,65,931.00 R.t No 

Scrutiny Fees CMOAPP/Ch/3173/2020,0t 30 September, 

2020 

ti a ; CMWSSB (For sewered area 5,2,48.25,000.00 

ai |&A Charge eee &5.5,85,00,000.00 

IV Sheiter Charges Rs.42,18,50,000.00 

Vv Flag Day Charge 'Re 500.00 

Vi Balance Scrutiny Fees Rs.15,000.00 

Vil Development charges for land per 

Sq. m. Anc Development charges for Rs.30,00.000.00 

building par Sc. '           
The security deposit is aisa acceptable in the form of Bank Guarantee from any Scheduled bonk having branch in Chennai 

Metropolitan Area, in the prescribed format for the entire period of Planning Permission. 

Security Deposit is refundable amnounts without interest on claim, after Issue of completion cenlificate by OMDA. tf there is any 

deviation/violation’change of use of any part of ‘whole of the buiding/site to the approved plan security deposit wif be forfeited. 

Further, if the security depasit paid is not claimed before the expiry of five years from the date of payment, the amount will stand 

forfeited. 

Security Deposit for Display Board is refundable when the display board as prescribaa with format is put up it the site under 

reference. in case of defauk Security Deposit will be forfeited and action will be taken to put up ihe display board. 

a. No Interest shell be coflected on payinent received within ome month (30 days) from the date of issue of the advise for . 

such payment, 

b. Payment recaived after 30 days from the date of issue of this letter attracts interes| at the rate of 12% per atinum (i.e. 

4% per month) for avery ccereplsted montn from the date of issue of this letter. This amount of inlerest shall be remitted 

élang with the charges. 

c. Infrastructure and Amenities Charges shall be paid by the applicant within 30 days trom the date of receipt of this 

demand letter, failing which in addition to the Infrastructure and Amenities Charges due, an interest at the rate of 15% 

per annum for-he amount due shall be paid for each day beyond the said 30 days uple a period of 90 days anc beyond 

that period of 90 days, an interest al the rate of 18% per annum for the amouni due shall be paid by ihe applicant. 

d. Accounts Division shali work out the interest and collect the same along wilh the charges due. 

e, Nointerast is collectable for security deposit. 

f. No penal interest shall be coliacted an the interest amount levied for the belated payment of DC, OSR, Reg. Ghargas, 

Demolitipr: Charges and Parking Charges within 15 days from the date of remittance of DO, OSR charges etc. 
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g. For payments of interest received after 15 cays. penal interest shall be collected at the rete of 12% p.a 

The papers would be returned unapproved, if the payment le not made within 60 days from the date of Issue of this letler. 

You are also requested te comply the following: 

A. Furnish the lstter of your acceptance for the foilewing conditions stipulated by virtue of provisions available under 

TNCD&BR - 2018 :- 

L. The construction shall b2 undertaken as per sanctioned plan only and no devistion from the plans should be made 

withcut prior sanction, Construction done in deviation.is liable to be demolished. 

it. In cases of High Risa Building, Registered Developers (RD), Registered Architects (RA), Registered Engineers (RE), 

Registered Structural Engineers (RSE), Registered Construction Engineers (RCE) and Registered Quality Auditor 

(RGA) shall ae associated with the construction werk till it is completed. 

UL The Owner or Developer snall comeulsorlly appoint a Construction Engineer for over all constant supervision of 

construction work on site and such person appointed shall not be allawed to supervise more lhan one such site at a 

time. 

IV. The Registered Architect or Registered Engineer and the structural engineer shalt be responsible for achering to the 

provisions ef the relevart and prevailing Indian Standard Specifications including the National Bullding Code, However 

they will not be held responsible for the severe damage or caliapse thal may occur under any natural farce going 

beyond thei design courses provided in the above said Standards or National Building Code. 

¥. The Registered Architect or Engineer is solely responsible for obtaining the certificate required under this rule irom the 

registered professionals. 

VI, In the event of any deviatiors tha Registered Architect or Engineer Is the solely responsible to bring it ta the notice of 

CMDA. 

Vit. The owner cr developer shall suomit an application to CMDA in the first stage after completion of work up te plinih level 
raguestinc for issue of order far cominuance of work. 

Vill. The owner or developer through the recisteed professional shall submit to the designated officer of CMDA a progress 

certificate In the given formel at the stage of Plinth and Iasi storey jeve! along wilh structural Inspection report as 

provided. 

IX. ff the services of the Recistered Architecl cr Engineer on record are terminated he shail immediately inform CMDA 

about his terminaticn and the stage of work et which his services have been terminated. The Registerad Architect ar 

Engineer aopginted as replacement of the preceding Registered Architect or Engineer shail inform about his 
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appointment on tre job and inform CMDA of ary deviation ihat might have occurred on the site with reference te the 

approved plan and the stage at which he is taking over the charge. 

X%. The Registered Architect or Engineer appointed shel! inform CMDA immediately on termination of the services of the 

registered structural ergineer on recerd, registered construction engineer on record, or any change of owner or 
registered developer. 

XI. Ff during the corstrustion cft building the owner or registered developer (RD) or Registered Architect on Record (AR) , 

or Registered Engineer on record (ER) / Registered Structural Engineer on Record (SER) or Registered Geo Technical 

Engineer on record (GER) or Registered Censtructian Engineer an Record (CER) and Registered Quality Auditor (OA) 

is changed, he shail intimate to CMDA by a registered letter that he was mo longer responsible for the project, and ihe 

construction shall have to be suspended until “the new Owner or Registered] Developer or Registered Architect on 

Record (AR) atc., undertakes the full raspansibility for the project as prescribed in these rules and also in the forms. 

Xt. A new owner or registered developer (RD) or Regisiered Architect on Record (AR) or Registered Engineer an Record 

(ER) or Registered Structural Engineer on Record (SER) or Registered Geo Technical Engineer an record (GER) and 

Registered Canetruction Engineer on Record (CER) and Registered Qualily Auditor (QA) shall inform the change te 

CMDA, ard before teking resoonsibility as sleted above, check as lo whether the work already executed is in 

accordance with the Building Permit gratted by the competent authority. He or She may go ahead with the remaining 

works orily after obtaining perrission with CMDA. 

Xill. The owner ar Power of Attorney holder or registered developer or any other person who has acquired interest shall 

submit application in complete shape for issue of completion certificate according to the norms prescribed in TNCDBR 

Annexure - XXL 

iV. The compistion cerificate shail not bs issued unless the information is supplied by the owner, developer, the registered 

professionals concerned in the schedule as prescribed by (he competent authority from time to time. 

KV. 

a) Temporary connection for water, clectricity or sewer, permitied for the purpose of facilitating the construction, 

shall not bs allowed to conmfinus in the premises after completion of the building construction. 

b) No connection to tie water mains or sewer line or electricity distribution line with a building shall be made 

without the prier permission of the authority and without obtaining completion certificate. 

c) In case, the use is changed or unauthorised construction is made, the authority is authorised to discontinue 

such services or Cause discontinuance of such service. 

“Vi. On completion of the construction the apolicant shall intimate CMDA and shall not occupy the building or permit it to be 

otcupled untii a completion certificate is abtained from CMDA . 

XVI While the applicam makes application for service connection such as Electricity, Water Supply, Sewerage he should 

enclose a copy af the completion certificate issued by CMDA along with his application to the concerned 

Departmen/Board/Agency. 

*VHLWhen the site under reference is transferred by way of sale/lease or any other means to any person before 

completion of the consituction, the party shall inform CMDA of such transaction and also the name and address of the 

persons to whom Ihe site is transferred immediately after such transaction and shall bind the purchaser fo those 

conditions to the Planning Permission. 

AEX, In the Open space within the sile, trees should be planted and the existing trees preserved to the extent possible; 

XX. If there is any false statement, suppression or any misrepresentations of acts in the applicant, planning permission will 

be Rable ‘cr cancellation and ihe development matie, if any will be treated as unauthorized. 

XXLThe new building should have mosquito proof overhead tanks and wells. 
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XXMHLThe sancticn will be revoked, if the concitions mentioned above are not complied wilh. 

XXHLRainwater conservation measures notified by CMDA should be adhered to strictly. 

a) An Undertaking to abide the terms and conditions put forth by Police (Traffic), DFBRS, AAI, IAF & PWD in Rs.20/- 

Stamp Paper duly notarized 

b) Details of the proposed development duly filled in the forreat ancioged for display at the site in cases of High Rise 

Buildings. 

The issue of Planning Permission depends on the compliancerfulfillment of the  conditions/payments stated above. The 

acceptance by the Authority of the pre-payment of the Development charge and other charges alc. shall not enlitie the person lo 

the Planning Permission out oniy refund of the Development Charge and ather charges (excluding Scrutiny Fee) in cases of 

refusal of the permiss'o” for non- compliance of the conditions stated above oF any of the provisions of TNCBBDR - 2019, which 

has to be complied before geting the Planning permission or any ather raason provided the construction |s not commenced and 

claim for refund is made by the appiicen?, 

Yau are also requested te furnish the fofowing particulars: 

> Boundary as per Ske and as per FMB te be superimposed and the difference in area has ta be distinguished with 

proper hatching. 

+ Genset in setoack space is noi penmissiole. 

» Basement line to be clearly shown in the site plan and setback to be shown from the Basement line. 

» xisting width of Poonamallee High Road to be mentioned in the site plan. 

+ Site levels are to be properly incicated end filling up details as per PWD to be mentioned clearly in the site pian, 

Section & Elevation, 
« Clear height of Sift floor to be mentioned in both section & elevation of High Rise Buildings. 

» Car & TW parking are to be re-arranged wits required aisle width, 

= Car & TW parking reserved for Physically challenged are to be properly indicated. 

+ Both Car and TW parking are to be numbered properly. 

- Fire Escape Staircase to be mentioned properly in all tha High Rise Buildings. 

+ Unwanted Siock images to be removed. 

+ Building dimensions to be mentioned in the site plan. 

> Usages of OHT's In Terrace floor plan are to bs mentioned properly. 

+ Section along Ramp to Besement floor to be shown for both Commercial & Residential Blocks. 

+ Section & Elevation sequires correction with respect to individual floor plans. 

+ The term future development to be rempved in the site plan. 

» Area statement and Proposal tite requires carrection. 

+ Plans te be colored and signed by Structural Eng-neer. 

= NOCs fram Traffic Police, DF&RS, IAF, PWD from Inundation palnt of view are to be furnished for the revised plans. 

- Environmental Clearance for the proposal to be fumished. 

- OSR area 1 &2 ta be Gifted to CMDA through registerad Gift Deed before issue of Planning Permissicn. 

+ As the height of the building exceecs 60.00, Structural design report vetted by HT(Madras\/Anna University to be 

furnished. 
+ Undertaking in Rs.20/- Stamp paper to avail Premium FSI to be furnished. 

+ Duly filled in Form —B and Ferm —C and notarized te de furnished. 

- Al plans duly signed by Architect & Structural Engineer to be fumished. . 

+ The extended basement top slab beluw the external circulation at Ground level chould be designed to withstand the 

fire fighting vehicular loads. An undertaking to this effect te be furnished by both Applicant and Structural Engines. 

+ CCTV Camera to be installed at reguiar interval of 50.00m along the abutting road on the site boundary before issue 

of Completion Ceftificate. To this effect an undertaking to be furnished before issue of Planning Permission. 
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Yours faithfully, 

Name : 
Elangovan G 
Designation : 
Channel 
Assistant 
Planner 
Date : 09-Oct- 
2020 14: 

Name: ELANGOVAN G 

Designation. Assistant Planner 

Date: 09 October, 2020 

For 

Member Secretary 

CMDA 

Copy to: 

1. The Senior Accounts Officer. 

Accounts (Main), GMDA, Channai-8. 

2, The Commissioner 

Greater Chennai Corporation, 

Chennai- 600 003. 
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Fenny, 

K, Ravichandsan, $F, 

Eaeeutive Migineer and ALK), 

Anna Nagar Division, 

Ta 

The Chief Engineer (04M b, ‘ 

Chenani Metropolitan Water Supply 

  

5 & Sewerage Hoard, 
Tamil Nada Heusing Hoan, No, 1, Pumping Station Road, 
Van unimapalany Shopping Compiles, Chintadhipet, 

£ hernai > HOOT AT Chenani - 600002 

Le NOAND TG 92016 = Date: 26.06.2020 

Sin, 

Seb: Tunil Nedu Housing Road = Anna Nagar Division - Pruposcd Construction of Klixed 

use Residentint Building at 8 No. 2, Block Nu. 4 of Animbakkam Village, Egmore - 

Mungambokham Taluk, Chennai District - Requisition of Water Supply Permission in 

the CMAVSSB water supply scheme and permission to discharge excess teated 

scwige in CMWSSB sewer scheme + Reg. 

Tanti Nadu Housing Soard has praposed to construct mixed use develapment 

consisting of « Commercial block (2376422 Floors), 3 Residential blocks (23+F 19 Flours 

cach) with cach 192 renitential dwelling units wtulling of 304 units at $.No. 2, Black No. 4 

of Acumbakkom Village, Egmere - Nungambakkam Taluk, Chennat Diswict, 

‘The residents are to be provided with safe water for drinking and domestic 

requirements. The total fresh warer requirement is estimated to be 327 KLD and 270 KLD of 

treated sewage will be in excess after reuse for toilet flushing and greenbelt developnient, 

It is requested you to supply the quantum of water 350 KLD through CMAWSSB water sa 

supply scheme and permit to discharge 290 KLD of excess inated sewage in CAAVS§B 

sewer nenvork. 

Hence it j$ requested to issue an in-principle approval fetter indicating the supply of 

required quantity of water and permission to discharge the excess treated sewage in 

CMIWSSB system at the earliest. 

2. ASEM st hete 
Executive Enginecr & Ado 

Anna Nagar Division 

Feel Cilevlation Sheet 

Copy tu:- 

1. The Superintending Engineer (Ventral), 

Chennai Metropolitan Water Supply & Sewenige Board 

No. 1, Pumping Station Road, Chinsirines, Chenmui - 600 dd? 

2. Are Enyineer Vill, 

Chennai Metespolitan Water Supply & Sewerage Board 
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To + iy 
THE COMEMISSt ONER,. 

Corporation of Cheat, « 

From, 
RK. Ravichandran ILE, 
Esccutlve Hapinese and ADC, 

Anita Nagar Dviston, 
Tamil Nad Housing Hoard, 
Thlrumangalan Shopping Complex, 
Chennal - q00 701 

          
  LENG ANDMLGRAIfO16 Date: 26060200 “oe 

Sir 

Sub: “faail Nada Housing Bourd - Aare Nagar Division - Propased Construction of mixed 
use development at S.No. 2, Block No. 4 of Arumbakkam Village, Exmore - 
Nungambakkam Taluk, Chennai Disteiet « Permission from Corporation of Cheanai to 
utilize treated waste waler far watering roadside wees and OSR development - 
Requested ~ zep, 

Tamil Nadu Housing Board has proposed to construct mixed use development 
consisting of a Commercial block (28+G+22 Floors}, 2 Residential blocks QB+P+19 Floars 
each} with each 152 cesideptial dwelling Units totaling of 304 units al the above-mentioned 
‘ocation for waich we are applying for Envitoumental Clearunce ia Slate Environment fenpart 
Assessment Authority, Temil Nadu, The wul quantity of treated waste water generated after 
réuse from the proposed project will be 270 XLD, 

The SEIAA las emphasized to obtain permission fot utilization of teated sewage for 
Avenue Plantation with details of land arca earmarked. In this Tegand, we nequest you 16 grant 
pemiission to utilize the generated waste water for watering roadside tees and OSR 
development. We will be very thankful if you kindly issue the peonission letter indicating the 
estimated quantity of 299 KL at the earliest, 

8 He =t\ pte: ' + BL ECR Tag bets 
Executive Engineer & Ado 

“Anna Nagar Division 

cee cea tia 

ae RB Rar ee 

69.



aa
 

Bi
a 

he
r 

r
w
,
 

a 
S
e
i
 

tg
a 

h
i
a
!
 

O
t
 
P
e
 

A
D
 

d
A
 

R
f
 

we
t 

Se
 
C
a
y
 

h
o
l
t
 

gl
 

e
i
 

bh
ad
 

Ay 
Sa
al
 

Bi
ga
t 

de 
oe

 
pe 

Bn
 

ft
, 

F
e
c
e
s
 

Bi
e 

e
e
r
 

f
y
 

Au
le
 

ow
t 

Ne
s 

‘ 

   

ANNEXURE VI 

I, TRAFFIC, PV 

|, FLOOD & FIRE 
AND RESCUE SERVICES 
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* arda fara witrarey 
- AIRPORTS AUTHORITY OF INDIA 

ie 

c ‘Ws Tamil Nadu Housing Board represenied by Shri. Ravichandran, Executive Engineer and Authorised Si Date: 26-06-2620 

The Executive Engineer aud Ado, Aun Nuger Valid Upto: 24-16-2028 
““Diviston, Tamil Madu Housing Board, 
eNendanam, Chennai — 690035 

i No Objection Certificate for Height Clearance 

|, This NOC is issued by A‘vports Authority of India (AAT) in pursuance of responsibility conferred by and as per the provisions of Govt. of India 
*~<¢Miniswy of Cixgl Aviation) onier GSR751 (E) dated 3th Sep. 2014 ter Safe and Regalar Airerali Operations. ° 

Co This office has no objection to the construction of the proposed structure as per the following details: 

  

  

  

  

  

      

“ N0e ID: CHEN/SGUTEL/B/061320/467308 i 

eoppplicant Name* Nachiappan is, 

[Site Address® Propused Multisturied Mixed Use Buliding including Residential flats and Offices in TS.No.2, Block 
& No of Arumbakkam Village, Egmore Nungambakkam Taluk, Chennai District, Tamil 
\ Nadu,Egmare Nungambakkam Taluk/Ammbakkam Village/Aromb,Chennai,Tamil Nado 

(_Bite Coordinates* 13 0439-11" BO 12 1h 950, 14 OF 47.HIN BO 12 TR SAE, 13 04 3O43N OU 12 20.06, 3 04 S14 OD 1 284k, 19 
| 16 39.46 S012 21.27E, 13 04 37.02 8 12 21.44, 13 04 40,06N 80 12 TS.57E, £3 04 38 SLN 80 12 25.79E 

Y 

“Site Elevaion in mirs AMSL. ad 134M 
5 pubmitted by Applicant* 

© Permissible Top Elevation in mits 107.25M 
[Above Mean Sea Level(AMSL) 
  

  
‘ad : 
“*As provided by xpplicant 

‘]) This NOC is subject to che terms and conditions as given below: 

{2 Permissible Top elevation aas been issued on the basis of Site coordinates and Site Elevation submitted by Applicane. AE neiber owns the 
responsibility nor authenticates the correctness of the site coordinates & site elevation provided by the applicant. Hat any stage il is established that 

: he actual data is different, this NOC Wil stanc nui! and void and activa will be taken as per law. The office in-charge of the concerned acrodrame 
may initiate avtion under the Airerall (Demolition of Obstruction cused by Buildinus and Trees ec.) Rutes, 1994" 

) The Site comdinaies a5 provided by the appicuat in the NOC application has been plotted on the street view map and satellite mep as shown in 
-ANNEXORE. Applicany/Owuner to easmre that the ploded cuardinaws vorespanis to his/her site.In case of any discrcpancy, Designated Officer shall 

Je requested for cancellation of the NOC. 

ae Airport operator or his designated represenaative may visit the site (with prior coordination with applicant of owner) to ensure that NOC terms & 
_sonditions are complied with, 

¢ ¢ 

toe 
d. The Strughwe height (including any superstructure} shall be caleulated by subtracting the Site elevation in AMSL ftom the Pennissible Top 

_Hlevation in AMSL ic. Masimum Structure Heigt.t = Permissible Top Klevation avinus (-) Site Elevation. 

op. The issue of the ‘NOC is farther sebject io the provisions of Sectiva 9-A uf the Indian Aireraft Act, 1934 and any notitieattums issued there under 
"I tims to tiste including the Aircrait (Demolition of Obsuuction caused by Buildings aad Trees etc.) Rules, 1994. 

3 

> 

  3 

anita trearera aft era at foo, afer aralers whee, dats wargarger, Sarg - 600 027 
QO aan GAT 44-2956 1234 

; Regional headauarter Southern Region, AAI Operational Offices Complex, Chennai Airport. Chennai 600 027 
Q Tel. No: 44-2256 1234 

“S
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t 
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anda frarauera wile 
AIRPORTS AUTHORITY OF INDIA 

  

? 
“£. No radio/TY Antenna, lighting arresters, staircase, Mumtcc, Overhead water tank and adachmests of Oxtures of any Kes shall profect above the 

“Permissible Top Flevation of 107,29M (AMSL), as indicated in para 2. 

“, Use of ail, elecorig or any ather fuel which docs not create gmoke hazucd for flight operations is obligatory, within 3 KM of the Aerodrome 

“Reference Point. 
: 

st 
-h. The certificate is valid for a period wf & years from the dare of its issue,One Ome revalidation without assessment may be allewved, provided 

_-gonsiraction wark has commenced, subject to the condition thar such request shall be made within the validity period of the NOC and the detay is due 

4 circunstanees which are beyond the centro) of the developer. 

mo light oc a combination of lights which by reasea of it intensity, configuration or colour may eatise confusion with the aeronautical ground 

tights of the Airport shall be installed el the site at aay time, during or after the construction of the building. No aetivily shall be allowed which may 

Yifect the sale operations of tlights 
, 5 

o). The applicant will not complain/elaira compensation aguinst aircraft: noise, vibrations, damages etc. caused by aircraft operations at or in the 

vicinity of the airporc. 

. 

ny 

“ie, Day markings & night lighting with secondary power sepply sagil oe provided as per the giidetines specified in chapter 6 and appendix 6 of Civil 

cofviation Requirement Series B Pact | Seetiow 4, available or DGCA India website: www.dgea.nic.in 

_‘ The applicant is responsible so obtain all other stautory clearances from the concerned authorities inchiding the approval of building plans. This 

“Nec for height clearances is to ensure the sate and regular aircretl operations wd shail ant be used as document for any other purpose/claim 

whatsoever, including ownership of land ele. 
é 
4 

“tn. This NOCID bas been assessed wrt Chennai Airport(s}. NOC hus bren issued wrt. th acrodromes and other licensed civil accedromes a5 

{ jaked in Schedule-HL, Schedwle-TV(Part-1), Schedule IVG@art-2;RCS Ainorts Only) and Sch ule-VIE of GSRTS LE). 

og. Applicant needs to seek separate NOC from Tocfence, if the site ties within the jurisdiction of Defence Acrodromes as listed in Schedule-V of 

—GSRT41(E). As per Rule 13 oF GSR751(B), applicants alsa need to seek NOC from the concerned State Govt. for sites which lies in the jurisdiction 

ail nilicensed aeradromes es fisted in Schedule-T¥ (Part-2:other than RCS airports) of GSR75i(E) . 

a0. In case of any discrepancy/interprecalion of NOC letter, English version shail be val id, 

a In case of any dispute w.r.t site elevation andor AGL ‘eigat, top elevation in AMSL shall prevail. 

ey 

Oo 

ig 

  

“Chairman NOC Commitee 

hisses Name: souUTH     
  

hddress: General Manager Airports Aulhorky of 

m ludia, Regional Headquarter. Sowhern 

ae 

  

  

  

2 Region, Ckeenai Airport, 

Cheanai-600027 (Tamil Nadu} 
Name? Designation / Sign with Date 

a 
Prepared By < 

‘ een 1D: — vormm. noe(@iaai, aco 

> 
Verified By 

‘entact No: © 044-22560046       
    

  
it asia Weary iar Gy ooo UTE Blea Wt, was PATESTSST, AHS - OOO 027 

i 
ZUHTG GEM 44-2256 1234 

e Regional headquarter Southem Region, AAl Operational Offices CGompiex, Chennai Airport, Chennai 600 027 

‘2 
Tel, No: 44-2256 1234 
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Distance From Nearest Airport And Bearing 

Airport Name Distance (Meters) from Bearing (Degree) from 

Nearest ARP Nearest ARP 

Chennai 9700.17 20.83 

NocID CHEN/SOUTH/B/061320/467308 

Steet View 

New Colony Ai Bion tet Steet <i Spa bs 

: fered 

Wien 
Naoduvankr al = 

; ? 
Bo ow end at 

Amatavathi 

Nagar Kiscbenas 
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Satellite View 
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From 
Er.K. Asokan Mi.Tach., 
Chief Engineer, WRD., 

261 

Public Works Department 
Water Resources Department 

To 

The Member Secretary, 
Chennal Metrosotiian Development Authority Cheanal Region, PVD. Mo.t, Gandhi invin Boad 

Cheoauk, Chennai - 5. 
Letter.No.DB /T5(3)/ F-NOC — Arumbakkam / 2020 / dated.63.16.2020 Sir 

Ref: 

Egmore, Chennai — 500 908 

Sub:CMDA - Area Pian Unit — MSE (N) Division - Planning germmsston for 
6 Construction of high rise commercial cum residential puilding grous 
development viz Block - 4: Double basement floor + ground floor + 27 
floors — commercial office Suiding: combined double basement fico: for 
tower - 2 & 3 + combined stilt floor cum ground ficor for lower — 2 & 2, 
Tower — 2:1" fioor to 19" foor ~ resicientiat tower with 152 dwaling 
units; Tower - 3: 1" fear to 12" floor — residential tower with 7 
dwelling units (Totally 304 dwelling units) by availing premium FS) at old 
$.No.249/1, 3,4 & 5, 2504, 2, 3, 4,5 & 6, 251, 252/24 and T.S.No.z 
Block No.4 of Arumbakkam village, Poonamatiee High Road, GCC ~ 
Oemarcation the TNHB land and PWD Cooum fiver boundary —- 
Remarks along with NOC on inundation paint of view ~ issued ~ 
regarding, 

1.The Member Secretary, Chennai Metropolitan Developmen Auinority, 

Chennal-o’s letter No.CMDAs PP /MSB / N / 0296 / 2020/01 07 2020. 
- 2,The Suserintending Engineer, PVD. WRD.. Palar Basin Cirets, 
Chepauk, Chennai Letter No.DB / JDO -—1/ F ~ 2301 {NOC) (2026 } 
04.08,2920. 
3.The Assistant Olrector of Survey, Chennai letter No.2343 / 2620 / 
11,09,2026. ‘ 
4. The Executive Engineer & ADO, TNHB, Thirumangalam, Chennai ~ 
600 101 letter No. AND / Pig / 868 / 2048 / 17.08.2020. 
5. The Deputy Seeretery to Government, Rightways & Minor Ports (AYY4} 
/ Department, Chennai — 600 009 letter No.1728/HW1/ 2012-74 / 

16.09.2020. 
6. The Deputy Secretary to Government, Highways & Minor Ports (HYV7) 
( Department, Chennai — 600 009 letter No.1726 / HW / 2012-75 / 
16.09.2920. 
7. This office jeter No.DS7 TS (3) / F - NOC~ Arumbakkam / 2020 / 
48.09.2020. 
é. The Chief Engineer (City), TNH, 493, Anna Salai, Nandanam. 
Chennai — G00 035. Jeter No.CE / PC /3/ 20-21 / 23.08.2020. 

ae A 

tn the reference ciled above the Member Secrotary, CMDA, Chennai infarmea 

that the TNHB has appticd for the “Planning permission for the constructor of high 

rig@ commercial cum residential building group development we biocs - 1: Coubie 
: +e rd meridis ef basement floor + ground figor + 22 floors ~ commercial office dulding, combined 
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eor cum ground floer for 
aift #1 

ombined silt f 

ee h 752 dwelling 
residential tower wit 

| tower with 152 cd 

nent floor for tower — 

— 2:4" floor te 4g" floor — 

floor - residenila 

double basen 

rower — 2 & 3, Tower 

4" gor to 19” 
welling unks 

units, Tower - 3: 14 GAGIY, 3, 4 & 5, 

units) by availing premium FSI at ole S.No.2Z49/5, 

1, 252/24 and T 3 No.2 Black No. 

to furnish the sketch showing 

; ath, “2 ieycce! Tied i Hes 

{Totally 204 dwelling 4 of Acumbakkam village, 

7604, 2,3. 4, 5 &G, 25 

2 sonamatice High Roed, CCC” and directed the TNHB 
, 

Py a ri saa ‘site 

h af tre abutting road at all crucial points along with earma g 

dver if any and details of alignment of 

cled by ihe project with 

the wict 

mension te confirm encroachments in Cooum 

oroposes elevated corridor to confirm whether the site is are 

MWOMYRD NOG on inundation point oF view, which have not bees furnished by ine 

TNHB so far, 
, 

The site under reference is located in 

60°42'20"S, The applicant furnished only Patta, Biock Mep & 

the co-ordinates of 13°O4'26°N 

combined FMB skein 

lafest which is modified from the original Revenue records £¢.1906 records, excepi 

patta land ownership documents other documents have not been furnished by the 

applicant. The Revenue records namely village plan of Animbakkam and 

Naduvankerai village, A.Register, FMB sketch of the year 1906 are vary much 

required to ascertain ‘he classification and ownership of the said lands. As per 

A Register the S.F.No.246, 250, 261 & 252 are classified as Red soil dry Land. The 

slum dwellers have already encroached of about 18m in Arumbakkarn village anc 

40m encroached in Neduvankarai village of Cooum river boundary. The same was 

avicled for the purpose of Elevated Corridor by NHAI as well as jor the Restoration 

af Cooum river by CRRT to protect the waier body boundaries as per oli Revenue 

record measurements. While scrutinizing and comparing the eveilable latest 
a
 Revenue records fumished by the applicant with old Revenue records of year 190 

19 

7m 

gf as ‘ne present site is found to be varying in measurements and not coinciding with ch
e 

map matching and contfaciotory fo [he available records with PYVDAVRD. And ¢ is 

found that TNHB and also TNSCS encroached in S.F.No.127, 128 & 129 ana in 

§.F_.No.177 of Naduvankarai village respectively on Northern side i.e.lett side pank of 

Cosum fiver ic. oppasite lo lhe proposed site. 

‘The sie was jomtly inspecied with ihe TNHB officials anc found thal the site is 

iccated abutting the river boundary on te right bank along ine Gewnstream of Inner 

Ring Road Bridge al LS.14200m On physical observation if is found that the site has 

a sloping terrain towards the river bad from the existing Poonamaiie Road on the 

te ere 
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A Southern side of the river in S.F.No.248. Cooum river flows partly in §.£.No.253 and 
a partly in S.F.No.87 on Northern side of Poonamaliee high ‘oad. The fieid ieveig wera 

Oo vansferred from the Temporary Bench Mark as inner Ring Road Sridge road top 

level (+)12.370m MSL une bridge soffit level as {1).10.570m on Southern side. At 

f (7 present the applicant fixing their Northern boundary with available iatast documents 

oy as FM3, Biock Map & Patta which Hes along the miidie portion of tha existing 

. Cooum river where the Baby cane! is in existence which is recently formed curing 

: the restoration works by CRRT which seems to be an encroashrnent in SF No 253 
© 

af Arumbekkari and S.F.No.87 of Naduvankarai vilage. Orginally ihe aby cana! 

OO width formed fer about 14m along the middle portion of Cooum river recuces to arr 

o wide at this stretch due te dumping of earth by TNHB without concurrence and prigr 

a permission from PW/D/AWRD. In case of any legal proceedings in respect of the 

3 developmental activities in the said water course poromboke, since it is violation 

£) against prevailing Government orders, Circulars, Hon'ble Supreme Court & High 

. Court, NGT judgments, Tank Protection Act 2007 and G.O.Ms.Na.78 / H&Ut 

os (UD4(3) D / 94.05.2917 ete. This was already broughi to the notice of TNHB onicais 

- during marking of alignment. Hence, the PW/DAVRD will not held responsible 7 anv 

O ligation arises. The above proposal is to be deferred due to the ebove said reasors. 

o Also if there is any discrepancy in the Revenue records produced by the eeolicant. 
a) and the applicant will be held responsibie. Hence, the applicant should immediately 

7 restore the Cooum fiver wih baby canal to its original standards as ver 

a G.O.Ms.No.78 / H&UD (UD4(3) D / 04.05.2017 or otherwise upper reaches will out 

Q flank and leeds to inundation and affect public and property and this could create 

c flood surge and afflux during heavy flood and inundate the adjoining areas, it shou‘c 

5 be resiored before the ensuing North East monsoon which will set in by first wees of 

. October 2020. 

. Sooum River is one of the major flood carriers in Chennai City which arsins 

~ the surplus water from upper tanks spread around 400 so km and discharge the 

3 flood into the Bay of Bengal at Chepauk. The proposed site tias in close proximity 

J with river Front and hence any develcpments in the site requires scientific analysis 
i? taking into account the river slope, river width and the maximum probable flood 

©: discharge and the existing discharging capacity of the river stretch ete considering 

O ihe possibility of flooc prene phenomena. The yester-year flood in 2015 was 

.) catastrophic and the. River experienced a huge bulge cue to massive discharge 
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during 2015 end oulflanked at several stretches along the Danks. The Maximom 

flood level obsarved ngar the site under reference curing the 2015 floods was found 

as (+),11.37Gr0 MSL. However, ihe adjoining Poonamalie Read abutting the site is at 

a higher slavation of (4) 12.875m MSL. Hence it ts quite imperative that the road 

level kas to be laken as datum for analysis of flood inundation on compariscn with 

the existing field levels. 

To ascertain the gravity of inundation, ieveis were transferred from inner Ring 

Road Gridge mad too level (+)12.370m MSL te the proposed site to evaiyate the 

existing ground leval of various survey numbers within the site bouncary. The fiald 

levels were taken ina closed grid and for exemining inundation point of view, lpwes: 

ground jevel in each survey number has been chosen for comparison agains: ihe 

Road tevel to determine ihe depth of filling required. As safety is the predominant 

factor, the sre must be raised to a minimum level of S0cm above the Road level 

Hance the site must be above the level of (+) 12.875m +0.60m = (+) 73.475. 

A stetement of existing ground level on the respective survey numbers within 

ihe sita boundary and the depth of filing required are indicated below: 
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The tabulation above indicates that the terrain of Site is a low lying area below 
ihe anicipated maximum flacd fevel and needs filling to a depth ranging from 

7. Sametre to §.64metre to counteract any inundation in the near future. 
The present proposal consists of construction of high rsa commercial cum 

residential building group devsionment viz Block — 1: Double basement foor + 

ground floor + 22 fioors — commercial office building: combined double pasement 

floor for lower ~ 2 & 3 + combined sit flocr cum ground floor for tower — 2 & 3; 

Field = oT Maximum = Proposedlevel | Required “SLNo. Survey oie ' Flood Level | (+}12.875m+0.60m depth of 
| |__Nos i during 2075 =13.475m filling in m. 

i 249 (+) 8.160 { 633 
2 250 | (+) 8,780 a 
7 = j ies: 7 | 7 ne oa 

Sj tL OBES | ey ata7s | (taats 
4 252! f+) 11.890 ; (4.59 

? Peonamaile ; , 5 Road | (1) 12.876 | i o- 

Bi Mad cuties 
By Worl Sata et
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4st ¥ gh Tower ~ 2:4" floor to 18" floor ~ residential lower with 182 dwelling units: Tower— 3 
21 floor to 19" pgor — residentia! tower with 152 dwelling units (Totally 304 dwelling 
units). It envisages 2 Basement floars each of 3 50rn heighi with ramps for vehicle 
garking. The ‘otal depth is 7.00m below the propessd SHIt fioor, Although the site 
requires Bling to the required depth as indicating above, the TAHB has proposed to 

construct (28+S+19/22 Fiaors) where in Suit is exclusively meant for parking 
amenities. Hence the Siik Neor shail be fixed above the level of (4] 13.478 MSL to 
saiepuard against {nundation in any form. Moreover the applicant should fore the 

internal storm water drainage network of size not less than 1.56 x 720m as 

peripheral and 0.90 x 0.75m as lateral drain with road sidé drains to drain the rain 

water towards Northern side Cooum river and, at present the applicant iands is 

functioning as flood plains along the right side of Cooum river. 

The applicant site is assessed to be a flead prone area during 2035 flocds 

the technical feasibility of propased basement ficor is not advisable. If anslicart 

praposed 2 oasement means it is upio the applicant risk. If any panic situation arises 

during future flocds the applicant is held responsiole, since the entire surrounding 

afea an ail directions rain water should be drained into the Cooum river due to all ara 

at lower level (at present ite TNHB land functioned as flood bowh. The entire 

pevemers level of the orcposed site should not be less than (+}.13.475m. 

The site is abutting Cooum river and hence a minimum ouffer zone of 15m fer 
construction of permanent buildings siructures should be left vacant within ths 

applicant lands .¢.8.5.No.249, 250, 251 & 262 as per the circular issued by the 

office of the Commissioner of Town & Country Planning, Chennai — 2 vida 
Roc.No.4367 / 2049-BA2 / 13.03.2019 which should be left vacant from the Revenue 

boundary of the river course (1806 year Revenue records), This is mandatory and 

permanent siructure shauid be constructed in this zone. 

The Coourn river alignment falls in Survey Ne.87 of Naduvankarai Vilage an 
in Survey No.253 of Arumbekkam Vilage as per the Revenue records sketch wher: 

Fo 
(>

 

the proposed site of TNHB exists, Presenily, there is a boundary conilict betwean 

PWD and TNHS as the TNHB has fixed the site boundary inside the river course 
wherein the Baby canal with revetment fip-rap was already formed aleng the centre 
of the river to channelize the lean dow during the dry weather flow. The available 
width of the river near {nner Ring Road Bridge (LS14740nn ts ta0metre while ine 
widin at Naduvankari Bridge (LS 13320m)} is fuund to be 12Cmetre. The nver width 
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has been reduced to A0matre width at this stretch agains! average width of about 

118m (118m, 118m & 120m} which is available as per Revenve records at the 
siretch of Gooum river abutting the proposed THHB site, This cowld create food 
surge and altlux dung igavy flood anc inundale the adjowung arcas 

Based on the previous flagds curing the yaar 1978, 1985, 1996, 1994, 7005 & 
2015 various studies were faken up ftom 1943 to 2073 to improve Cheer City 
Weter Ways and to reduce risk during floods and delivered that acytc hiridrance to 

hy¢reulic functions, restricted vent way in ald arch bridges causing food hazard 

disposal of solid waste and construction debris and legal & ikegai encroachments in 
‘he flood plains and flood bowls along the coas!. Regarding Cooum aver ssecific 
study with Histany of Ccoum river for Coourm improvernant scheme from 7968 aisa 

wilh above studies and available old year 1908 Revenue records the Flood reies 
works in Cooum fiver under the HUDGO Assistance the Government accorded the 
Adminisirative sanction vide G.O.Nis.No.321 / H&UD / DL12.8.1998, the work was 
taken up estimate prepared and tender called for agency also concluded and then 
cancelled due fo encroachment eviction of Gavernment policy having CMDA as 
Nodai Agency. Subsequently fhe execution of Eco-restoration Project, the river 
oouncary wes demarcatad in co-ordination with the Revenue Depariment and 
accordingly the river ound was formed, Since the present boundary of TNHS 
contredicis with the demarcated boundary during the CRRT scheme, a minimum 
offset of 1Smetre shall be kept devoid of any construction activities and the 
site should be as it is in conditions before filling the earth and the Cooum river 
width of about 118m should be permanently provided otherwise the technical 
cpinien along with NOC of this department will be deferred without any 
correspondence and PWD/WRD will not be held responsible. 

Moreover, the Elevated Corridor between Chennai Port and Madurayoya! nas 
Leen already finalized by NHAI along ihe Cooum River bank and the alignment fails 
af tnis iocation, farming of Technical cornmities regarcig NMA! akonment 
confirmation and the same was submitted to ihe Hon’die Supreme Court and the 
Case is pending before the Monbiis Suereme court Also mere was Notification 
published under section (3) & (4) of section 3G of NH Act, 1958 (48 of 1955}, a part 
of TNHB land in Block 4 s.0No.2/2 for Lang Acquisition in Times of india on 
25.08.2028 and Dhinakaran on 25.08.2020, works should be taken up in this area 
only after ine pending case gels resolved in the Hond'le Supreme Court, a, Yee = 

7 Page femme ay tay ete 
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Based on tha Ovadable old Rovenue MOMS AG much as enngidenns ts Prevailing site concitions, WIR respect to the: Gayman set r, Cirnylars ae we eS Hon'ble Supremp Court & thal Coat RR peNS TGE judgments Task 
Protection Act 007 & i302 Ma No? 5 ist A Wis 1s Oo eats 
Nt#iogfion and the thet Secietary to Governaant of Pare! tlarh; Morctaq of 4 Meeting held on 68 09 2020, neressary Technical opin aking athe He. ares or : uNdalion point of veew for the Planning permission for the ernstainten of high run 

2 commercial cum residential bulidisg group development vir Rion + tie is 
O basement focr + ground floor + 22 floors — cornmmercial affine gulltieg. serrceres 
Oo double basement floor for tower ~ 2 & 3+ combined sti floor cum ground Page er 

» ho tower ~ 2 & 3; Tower ~ 2 :1* floor to 19” floor — residential tower with 162 dusilan 
: A units: Tower - 3: 1" floor to 19! Reor — residential tower with 152 ¢weliing units 
~ (Totally 304 dwelling units) by availing premium FSI at cld S.No.249/1, 2 4% = 

sd 2950/1, 2 3, 4, 8 & 8 251, 252/24 and T.S.No2 Block No.4 of Arumbaxkam village 
a Pocnamatiee High Road. GCC" in favour of the Executive Engineer & ADO, PAHS, 
O Thirumangalam, Chennai — 600 157 is hereby issued to CMDA subject to the 
9 fcilowing Technica! soints besides ary other mandatory clearance anc sietuter: 
9X permission from any other organizatiors (or) departments for ihe consideration -: 
QO Planning permission by the Chennai Metropclitan Development Authorky existing 

Norms & Rules in ferce. 

© 

Terms and Conditions: 

  

£
3
 

i, The applicants’ land should be filled with earth filling with proper compaction 
to the minimum jevel of (+)13.475m ie.7.11im above the TSM on {nner Ring Road 
Bridge road top level (+)12.370m MS! on Southern side to protect the ste for a 

o
O
 

© 

ba inundation during floods. The process of earth filling and compaction shoui be aeons 
: oO in ayers of not more than 0.30m depth to achieve the required degree of compactor 

cae: for the depth varying from 1.59m to 5,61m depending upon the existing fekt eres 
©) Hence, the sti oor should $e kept above the ievel of (4)13.47Sm MSL to sateguarcd 
> against inundation in ény forrn. The TNHG shall allocate the Stat Hoorbasement faor 
~ exclusively for Parking amenities to avoid human casuaities Vhe resident shows 
~ reside only in the first {oor Also, the applicant should provide ameorgency sumging 

- operation for the seopage waler, if it is proposed to have bascrent fleas and as we'! - as dewatering arrargements during tlood pericds., Fh eakin Pass wit? 
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2 ~te TNHE should ccnstruct an all round ROC Flood Protection Wall for te. 

orenises with the tcp level of the wall fixed at (+} 13.475m on the Norihern sics 

lgaving 75m width of buffer zone along the river streich boundary. 

3. A minimum offset of 1Smetre (circular issued by the office of the 
Commissioner of Tawn & Country Planning, Chennai ~ 2 vide Roc.No.4387 / 207¢- 
BA2 / 13.03.2012) shoulc be kent devoid of any construction activities and the site 

should be ag itis in conditions before fifing the earth and the Cooum river width of 

about 118m should be permanently orovided excluding the width of cuffer zone 

otherwise the technical opinion along with NOC of this department will be deferred 

without any correspondence end PYIDAVRD will not be held responsible. The width 

of the river earmarked in the sketch should never be altered and must be maintgined 

at ell time as ser Revenue records. This is mandatory and no permanent structure 

shoud 5¢ constructed fo allow water to drain without causing inundation or afflux on 

ihe upstream side of the river. 

A, The applicant should prepare the layout proposal by considering the suitable 

internal storm waier drainage network of suitable size not iess than (peripheral- 

1,60m x 4.50m & lateral-0.90m x 0.75m), rainwater harvesting, roads along with road 

side drain on both sides and sewerage alignment end its disposal & garbages/debris 

and other solid waste management as per norms in existence within the applicanis’ 
jand according te the existing rules in force and should get proper approvai from the 

competent authority without fail. 

The sewage or any unhygienic dreinage {i.e.ireated or unireated} should not 
be let Into the drain/river course at any cosi and the deb-is ang oiher materiais 
should not be dumped inte the drain/river course obstructing free flow of water, The 
applicant should make drain networks at their own cost and the same is to be 
conmecied to the natura) storm water drainage or river. There should not be any 
hindrance to the free flow of interna! drain to the downside area, IL must be ensured 
that any treated / untreated sewage from the TNHB propery shall never be let into 
the river at any event of time. 

a; At present the applicant fizing their Northern boundary with available latest 
documents es FMB, Block Wap & Patta which lies along the middle pertion of the 
existing Cooum fiver where the Bahy canal recenily formed dising the restoration 
works by CRRT which seems to be an encroachment in S.£.No.253 of Arumbakkam 

268 

: i x 
Md Kaoktheps yp: spa Spit 273 apie =



269 

   
   

and S.F.No.g7 : i filles wee 
of Neduvankarai village. Originally the Baby canal wigth formed 74+ 

about 14m along the mitidle portion of Cooum tiver reduced to 4m wide at inis 
stretch due te dumping of earth by TNHB without concurrance and prior permission 

oy from PWDAVRD. In case of any legal proceedings in resect of the develenmente! 

ie activities in the said water course poromboke, since if is violation against prevailing 

- Government orders, Circulars, Hon'ble Supreme Court & High Court, MGT 
judgments, Tans Protection Act 2007 and G.O.Ms.No.78 f H&UD (UD4i2) Of 
04.05.2017 atc. This was already brought to the notice of TNHB officia’s during 

QO marking. Hencs, the PWOAVRO will not Acid responsibie if any jitigation arises The 

co 2bove proposal is to be deferred due lo the above said reasons. Also if there is any 

i discrepancy in the Revenue records produced by the applicant, and the applicant wili 

cy be held responsible. Hence, the applicant should immediately restore the Coourr 

5 river with baby canal to its original standards as per G.O.Ms.No.78 / H&UD (UD4{3} 

4 © 04.05.2017 or otherwise upper reaches will out flank and leads to inundation and 

ry affect pudlic and property and this could create flood surge and efflux during heavy 

food and inundate the adjoining areas. {t should be restored before the ensuing 

North East monsoon which will set in by first week of October 2020. wh
ee

 

  

; 6. The TNH8 should not carry out any other cross masonry siructures across the 

z river withaul prior permission from PWDAVRD. 

; tes The TNHB must aet the clearances irom relevani Deparniments such as 

aK MOEF, Pellution Control Board and CRZ, CRRT etc., if mandatory, before executing 

7 the project including NHAI alignment clearance in court case and which Is pending :2 

= Honb'ie Supreme Court. 

i 8. The applicant should do proper soil test, and suitable foundation should oe 

in selected depending upon the soil condition and the structural design should te 

J obtained fram the epproyed and qualified Structural Engineer. 

a 9. The PWDAWRO., will not be held responsible for the Structural Stability, satety 
a and soundness of the building proposed oy the applicant and PWDIWRE specifically 

o recommend only for inundation point of view, The applicant is solely responsible for 

oO the structural safety and stability of the proposed building and at any cost PWOATRE 

Q will not be held responsible for design and drawing adopted | i 
3 construction. Mi 
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he it ficants shiawied obtain choamrdanee por ioe cr Anas & b cor wWenec 

app tl MIE 1 * j nds Te iG & 
1 Pp 

ae ¥ 

i cant 
ene from the agiituitural zone iy the competent authority. The applicant 

he Pevanue denarimeant to make 

1a 

mia other 2 

should aol cteatance emiihente fer fiein sie {fem 

‘ nm fi ceeatine Kytyrt 5s well as 

& tnat ihe site op onl an encroached nrepery fem the water body as wel 
Sid ble ¢ : m a: : i 

cendhncnng is pucnesed sie bousaries 

vert fey pia al any time "4 the DIVDAARD efficers should ba allownmd ty inspect fee pia al any tim 
18 é 

  

i . riteey je. Sire get tare qesam tp Auseg exec cuben ard thereafter, f necessary Advance iiiriatein Sheek on gr 

ang epinion only in connection with inundation aspects and does no! ini sar acy 

rights le the applicants to encroach the PWD / Government Lands 

wo Tae permission granted to the applicant, should not be alieredieod fed. 

changed te any others. Based on the records submitted by the applicant. she 

inuncaiion as wel as permission is granted. IF any documents seem ic a gut
 

hm take/manipulatec/febricated, in future the above inundation NOC aforg ait 

permission will be cancelled without any correspondence and deposited amount far 

Gauiior deposit will not be refunded. Hence, the applicant is solely responsibia of 

genunety of the documents submitted. 

i3. The applicants should abide by the rules and regulation of the PYVDAWRO 

from time te time. Tha applicants should also abide court of law in both State & 
Ceniral Jevel from time te time. 

14.  PWOAYRD is giving opinion ently in connection with the inundation aspect anc 
coes not deliver any rights tc the applicants to encroach the PWD / Govemment 
Lands. The NOC fer their site issued from PWOAWRD is purely issued en the basis 
cf inuncgation point of view. 

15. The applicant should provide adequate Passage along the Coosurm over 
course which is necessity for accessing the heavy machinery for maintenance work 
feprovements work of the river to be carried out by PWOAWRD. The apphcars 
shou'd rot object at any time for the maintenance work / imMprovemants work of tha 
Coourr river lo be carried out by PWOAWRD. The applicant shauia givé an 
undertaking in writing to the effect that the above praposal will net obstruct in case 
any mainte nancelimprovementidevelopront Works In Caoum aver lies fands as par 
Revenue records [FMB] which are te be carned out by PWDAYRD in future 
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19 And itis found thal the 7 ME alan onerenchert in <4 Hed? tau a tt 

yell as TNSCB in S! Nati? in Nadivankarai slings (4 etl tank - hannarn sisi 

of over of the proposed sie toqum iver shoud be aeler aed he ese . 

restored veil respect ip the old year 1906 Revenun rericet Peurarerser’ ay sae thes 

VO Ms No CR OHSU (Dd (3) 2 04 65 9017 wnmedratnl, 

The owner of the decument received Irom the aghast «poe he 

awnership is purely of applicant's responsibility and fis onty for rerfurer ss see ie 

ic ius depariment. The legal valicity of this document snouid oe seroad oe 

evelopment / Revenue auihorities / CMDA, The specific remarks ori tusuater 273 

purely issued on fechnicai grounds in respect to the physical losation of tare 

Failing to cernply with eny of the above conditions, PWDAWRD reserves “gh3 

to withdraw the Technical opinion with NOC on inundation point of view for re 

sbove proposed site and in event the applicants shali not be engibie “os? Ss, 

compensation whatsoever end as wel 2s legal entity. ae 

fh A +e feel OE us PM os : 
) Chief Engineer, PWO., WRD., 

oe Chennai Region, Chennai-5. 
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GEO MARINE CONSULTANTS iP} LTD., 
# 44, 2°9 Main Road, Kannappa Nagar Ext, 

Koitivakkam, Chennai — 600 044. 
Ph. No, 044 - 24481485 & 24490305. 

Email: gectech@aeomaringindia,com / drovp@aeomarineindia.com 

NAME OF PROJECT 

Al PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING (TWO : 
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CHAPTER-1 
INFRODUCTION 

Project Information Matrix . 

Nature of project : Residential Building (2 Basement + G +22 Floors) 

Project Client > RDA Architects 

Project Owner : TAMILNADU HOUSING BOARD 

Project Location =: Arumbkakkam, Chennai 

Job Code | GT-2057 

Scope Of Work 

Field Work : 

Canducting five scit investigation bore holes of 150 mm diameter up te a maxiraum depth of 

30m depth. 

Conducting Standard Peretration Test (SPT) within the borehole at every 1.0m depth interval 

up to 10.0m and thereafter at avery 1.5rr up to the borehole termination dapth 

Collection of soli samples and undisturbed samples from the clayey strata with SPT-value 

greater than 2 to less than 15 if met within the investigation depth 

Collection of water sarnpies if grouncwaler table met within the investigation depth 

Laboratory Werk 

Naturaf Moistura Content 

Atterbsrg limits 

Grain Size Anelysis 

Chemical Analysis les! on soii end waler samples io give pH, Chlorides and Sulphates 

1.2 Structure of the Report 

*, fe
 

> 
& 

> 
= 

+ 
& 

Contents 

Introduction 

Investigation Methodology & Test Resulls 

Suo-Surface Stratification 

Foundation System 

Recornmendation 

Annaxure 

83
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3 CHAPTER-2 

fe INVESTIGATION METHODOLOGY & 

* TEST RESULTS 

a 2.0 Preamble: 

) Five soil investigation boreholes were pul as per the planning of the engineer in-charge and 

Ky thease ‘ocations are shown :h Fig.2.0,The equipment used and the methodology adopted ta 

cy earry out the fieldwork is describac below. : 

7 2.1 Methodology of Fieid Work: 

‘2 2.1.1 Equipment Used and Methad of Drilling: . 

, 4 the boreholes were sunk by conventional rotary drilling rigs. For borehole Methodology 

vy \ followed for boring conformed to IS: 1892 -2000. Boring was pragressed by the culfing action of 

z rotating bi with water circulation and siabilizing the side of the boreholes by using casing 

- pipes/bentonite slurry up to recuired depth to prevent collapse of sidewall, Boring was 

oO contnued by norma’ boring process using MS soil cutter in soil. However Tungsten Carbide 

fy {FC) bit drifling was. resorted fo drill in higniy weathered rock stratum where the normal boring 

ra) process became slow. Diamond Core (DC) bit driling was adopted in moderately weathered 

. rock formations Where penetration using TC bit Was became slow. 

" 2.1.2 Standard Penetration Tests: 

2 This is a field test to determine “Penetration Resistance of Stratum at ihe Tesi Depth”. This has 

es beer conducted in the boreholes generally up to refusal depth using procedures described in 

fy [S: 2131- 2902, In this test. split spoon sampler (50.8 mm OD and 35 mm {D) has replaced 

= driving bit. Sampler is then crven by dropping 63.5 kg hammer on top of driving collar with free 

A fall of 75 em, The length of sampler is 60 cm, 

oO The tests wers conducted at the deoth intervals indicated in Chapter-1 (Sec.1.1.1}. 

O 2.1.3 Collection of Soil Samples: 

ta 2.1.3.4 Disturbed Sampies: 

Ly The SPT-sempies collected were used as disturbed soil samples. These samples were used for 

visual and physical identification and for conducting laboratory classification tests as per 

“ 1.S.1498-1970, 

" 2.1.4 Collection of Ground Water Samples: 

“2 One representative water sample from each borehole was collected after 24 hours af 

G completing the borehole if water table met within the investigated depth. 

Note on Greundwater Table Record: 

. % Grouncwaler table observation in geotechnical report is predominantly to arrive al 

foundation design criteria and shall not be construed as design guidelines for the 

i design of dewatering systems 

% “ The groundwater level indicated in the bore logs is specific fo the duration of 

5 investigation and intensity of the monsoon rains curing the time of investigation, Hence, 

i the level shall be taken és guidelines only to plan the investigation for the dewatering 

ae system 
7 2 

iJ 
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* No foundaton excavation or basement excavations if anticipated within the 

groundwater table zone shall be carried out without implementing groundwater lowering 

achemes 

Laboratory testing: 

On Coarse Grained Soil 

On the representetive samples, sieve analysis tests were conducted to arrive et grain size 

distribution, These tests were corducted as per |.8.2720 (part 4)-1985 and the results are 

presented in Tebles-2.1 to 2.5, The graphical representation of grainsize distribution curve for 

the representative sampies In each bate is presented in Fig. 2.7 to 2.11. 
. 

On Fine Grained Soil 

On the SPT sampie index property tests were conducted to estimate consistency. These test 

results are presented in Tables-2.1 to 2.5. The graphical representation of hydrometer analyses 

curve for the representative sampies in each bore is presented in Fig. 2.12 to 2.21. 

Chemical Analysis Tests 

On representative soil and water samples chemical analysis tests were conducted to estimate 

pH, Chiarids and Suiphates and thasa results are presanted in Table - 2.6. 

Summary: 

The locations of the field investigation boreholes are shown in site plan given in Fig.2.0. The 

average sub soil profiles encountered at each location along with their classification and 

engineering properties are presented in Figs.2.1 to 2.5, Further, the cross sectional variation of 

the sub surface profile through different bore holes in different directions are prasented In 

Fig.2.7, 
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BORE HOLE Ka, BH-O71 
SITE INVESTIGATION RECORD ee : 

150mm Mis 
PROPOSED CONSTRUCTION OF RESIDENTIAL SLELDING OWA GF BORE ROLE ME 

Locarjare Arumbaliam, Chocmnal MACHINE No, - (CHAINAGE (cn) . BORE START DATE |) 24701/2020 
oases 

cn ss z — G22 pailiied wae? Retary nN - BORE END DATE 23/01/2020 
CO-ORDINATES 

JOB CODE GT-2057 FLUSHING VAEGIUIM Bentonite — - TOTAL DNL DAYS 3 
== 

| ori 5 eros 1 gfe Detail! SPT Detail Sample Details Layer Data 
5 =I Tims 53 o = 2 Slewe'cn, = * 

= £o = & 

fe z : = SE 3 wf &¢ | de 4 2 | No. | Type JRL [my & sie Geotechnical Description 
& w jm EQISEI TELE | SRST 4 E & 
8 ayré = 1s 

+ vf esl, r At 
; | 16 | 59 ‘ 
. = Ts E \ i 

- 2/17 | 4a 
FOUR f 0 
ae i A 
E F \ 
F | \ c i ‘ fh 
P Filled up Materlals consislitig af old 
Pa 0 building debris, Srick pats & soll mixture 

rAd 
LC Ir \ Ed mu 
FS i fj 
rE] At | 08 - \ 

cE 5 To fh {] 
L Ail 11 | 50 r a ’ 
Es : r Aq 

i 
A 

i AO Li] 60 
i & ~ 

— el ‘. 

Eas 6 | 20 | 22} 43 loo t} + | ss | 70 Browmish yellow, Lois, Poorly 

E & 
Graded Fine to Medium Grains, Dense to] 

- = 14 ] Sp has v4 Very Dense, Silty SAND (SM) With Clay 
res Ta sci} - | - . Binder at times 
FOR ™ | 18 | 08 

Ee 1a] 28 34 | 62 | z| ss j 30 

- ' 48 12) 3.5 eee | 

9 

E Borehole at this location is terminated at 8.0m due to 

- uncantroiiable water loss. 
. 

- 10) 

SE = Gore Gampic BS - Disturoed Sample LOGGER Suratirishnan K PROJECT SITE DETALS REMARKS 

5 s [S.C WRT ROAD 
[8 ~ Spy Speen. Sample. She Sel ater | AE aalotgo20 LEVEL¢n) 00D pa cuieeeiiag: 

t ‘ ae 3 WATER TABLE = establistied duc to FADS: Yndietunodamyo. jl RW Tagen Cates |) eHECKED Antha Kondusamy im) uncontrifable water loss 
i Ws Viash Sdhapie §) Ce~Dearorsan i] DATE q agloiregz0 CASING GEPTH fm) | 0.0 

a           
  

  

5 
‘Borebole terminated at 2 m dept! 

  

    

  

ath below E.G.L 
Fie Bal Sus Sch Profile at BH-Ot Location   
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“hy BORE HOLE No, BH-O2 
SPOR sl SITE INVESTIGATION RECORD 
(ea pcan eee ‘ | oF | 3 

150mm if 
PROIECT HAME PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING DHA OF BORE HOLE =r 

LOCATION Arumkakicam, Ghennal ] MACHINE Ma, _ GHAINAGE fm) - BORE START DATE +O 17020 

STRUCTURE * oe ote GRIUINE MITHGS Ratary HN - BORE END DATE 20/2020 

iogrs. CQ-ORDIMATES 
JOB CODE GT-2057 FLASHING MEDIUMA Bentonite e ; TOTAL DAML NAYS 8 

a age ct = a feredetia SPT Details | Semple Details Layer Data 
a> ; 

= Tire dSBafc= Slows/cm. & 
i El» ap é a Fal «4 2 = oe ‘ 4 
< 5 2— z 2 aiwlels les = No} Type |RL {mi & 3 2 Geotechnical Description 
3 He, | sin, 2B PS 3 eig}s1 |b? 4 

E jh Ag 
F | | - | - [sof -] - aa 
E -~ } ‘ 
or a} s fal 43 fioa | +] ss] aol] i 9 

Fe 
a 

- 1 
7 . - |scd . 4 1.55 7] A {| 

2 4ta 3] € |zo0 | 2 | ss ~ a ny 
r x i 
5 45 ¥; ER) | Joc]. - pas 
E 3 Fillad up Materials consisting of old 

3 - - - - aoa | - - building debris, Grick pats & sail mityre 

EP || psc | - 
= i 3 [6] 9] 47 Ian J] 53 | ss 

Pr , y E a. Ha ey | os 4.45 

Od oe 8 {441437 24 1500 2] ss 

L oo | 34 

F To |scj - | - eae 
FE oo | 33 

r~ 6 3) 7 | 46] 23 /eoo 5] ss 
c og | s8 Brownish Grey, Moisi,Poorly Graded, Fine 

ci tT sc Bas Vv to Medium Grains, Medium Dense, Clayey| C o os ||| 
a Silty SAND 
E 10 | oo ” oe 

7 25 | 24| 22] 46 joo || 4] ss 

E 10 | 20 | 
t o t 

b 4S] oto dsc! - nae 
F oS] 10 | a2 

taf 1s | 24 | 29 | 53 |lpoc |] 7 | ss | #0 
FE Le 40 | 44 1 Greyish Brown,Grey, Moist, Poorly Graded, 
cC tT gc 3 B45 Fine to Medium Grains,Dense lo Very 
r . ig { Dense,SAND - Silty SAND (SP/SP-SM) 
: Tey #8 i te Silty SAND (8M} 

a 20 | 14) i9| 33 fjoo0 [| € | Ss j a0 

E 11 | O06 
vo [sol - ae 

- 41 | os 
r 7 L2§ 10.0 
ro 10 7 § 5 40 710.90 = SS |-100 “ot 

SS Gray Molst, SiH Silty CLAY (CH Lean 
r i 40.25 WS Clay of Meidum Plastisity 

C= ~ Com Sample 5 - Disturbed Seneple LOGGED Logancthan K PROJECT SITE DETAILS. REMARKS 

PEG. WRT ROAD 
SS - Spa Spoon Samgie SC- Soil Cutter DATE 4s/onizB20 LeveLin BOD pe oe aii 

UDS- Undisturoed Sampte FCB - Tungsten Carbide Bit CHECKED Anitha Kendusamy WATER TABLE (m} - ettablahed due ta 
wecorirg Keeble water lee 

WS ~ Wash Sample D2 Diamond Ba DATE 2aroua02d CASING DEPTH fm} | 0.00     
  

8B 
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BORE HOLE No. BH-92 
SITE INVESTIGATION RECORD 

SHEET 2 jor} 3 

iomm 
PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING DIA OF BORE HOLE i fv 

LOCATION Arumbakkam, Chennai MACHINE iin. - CHAIMAGSE {ent - BORE START DATE 4O/Pt/2026 

== te 

STRUCTURE = ae Eee DRILLING METHOD Alotary n - ADORE ERD DATE 20/01/2020 
me CO-ORDINATES 

JOB CODE GT-205? FLUSHING MEDIUM Bentanite e “ TOTAL DRILL DAYS 3 

3 eel z Icorefotails|| SPT Details Sampie Details Layer Data 
= as 

a 7 = Bloaeicm. ‘. a2 “ ime es ge z a z is e P é 

= ~ ; S | No] Type [RL Oy 2 A Geotechnical Description 2 |&8 ~lealzaiade s/$iks F 3 Hr, | Min, & a ks i a 3 b 2 E > & = é 

L. i 34 

E it | 36 \N Grey, Moist, Sti, Silty CLAY (Ch) Lean 
t To sc} - | - Clay of Meiduna Plasticity 

tt ai | aa 

E t}alsi:s “= to} es |-tr8 ae 

ae [ 11.95 
iE 32 | aF i Grey iMciet, Poorly Graded, Fine to Medtur 
E Ta sc Ee - Grans,Loose,Clayzy Silty SAND (SC) 

E 42 | 49 : i) 
be a 

C ‘ Wi 5 
— 13 7/19) 17 a7 isso). 14 | ss | 150 ZA 1s\ 13.0 
E i Uy 
c 8 q ‘ 13.45 
C Si 13) 45 { j 

ES To scl -[ - ! 
Lal | a3 | 47 | 
a - 

E 43) 20! ce) ae 44.50 | 12] SS j-148 

Fae 14.95 od 
E 44 | an : i Grey.Moist,Poorly Graded Fine to Medi 

L To se| -|- i Grains, Medium Dense to Dense,Clayay 
E 44| 32 j Silty SAND (SC) to Sitty SAND (SM) 

E16 isiarlao| 47 ("| 13] 58 |-180 Hy 
E ‘ i 

E : te.45 
E 46 | o2 ] i 4 
E to sci - | - 
Es 17 76 | 04 4 

lo | 16 | 3¢| a7 | 73 itreo|| 44] ss l-azs eee 

Fda i7gs¥ 
C Gray, Moist,Paorly Graded, Fire ta Mecium| 
E “a sci: - Grains, Vary Dense, Silty SAMD (SM) 
r o 4 

FS 
r = 

be 19S 18] 31} 37 | 6& Jis0o!] 15] ss | -19,0 beet 
E = i Y 

L 18.45 Brownish Grey, Moist, Hard, Compacted 

E CLAY (CH) Clays of High Plasticity 

les 2) by 

C8 - Core Sample OS - Disturbed Sormple LOGGED Lopanathan K, PROJECT SiTE DETAILS REMARKS 

8S + Spl Spoon Samp: BC- Soll Coser DATE Aatonizozo ERLE ROAR Tien 
h LEVEL (mn) Water tabla coukl nat ba 

UDS- Undislurbed Sample TCS -Thagsten Carbide Bit i CHECKED Anitha Kondusamy WATER TABLE (m) “ emabished duc o 
4 AchLe water 

WS - Wash Semple j DE -Diarend Bt "DATE garev20%n CASING DEPTH (mn) jl 0.00 

go 
7 
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BORE HOLE No. BH-02 
Heme cau bs Hrs SITE INVESTIGATION RECORD 
isarie ieee eric’ s jar] s 

Lo 

PROJECT NAME PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING DLA OF BORE HOLE — LZ 

LOCATION Arumbakiam, Chenral MACHINE No, - CHAINAGE (om) - GORE START DATE || ‘10/01/2020 

simueruse || 7 Basement 6422 crauung MetHOE Rotary m . soneinooare | zorotize20 
O0-ORDINATES. 

406 CODE GT-2087 FLUSHING MEDIUM Beatan'te E - TOTAL OMILL DAYS | = 

qe [Pama Progress} _ = |care setais| SPT Details Sampie Details Layer Data 
ut =f 
=. Euies n 22|..—= calgepe | we ly of 2 s 
= e-~ 5 ; '9 3 No, | Type | RL (mi a s Geotechnical Description = 14 aqjvisg]? ei A = Hr, | Bal, eg = ' efsie|s iB 3 g a 2 

- a 
r et 

C o Tatal 
F WE] viting sc] - | - 
r S| Time io 

rE OLS) Mins 
4 46 — 23 — 34] SF [21.00 17 | SS | -27.0 

; 24.45 Brownish Grey, Mcist,Hard,Compacted 
F CLAY (CH Ciays of High Plasticty 

c Tatal . 
free 2:2 Dsilling sc | . . 

E Time 6Ming’ ! 

c 1 

F |S 
E 2a) & jacm > 100 al 1w| ss |-230 C8 | 23.0 
c 2S Pene: for 

E = a0Blows eae 
r i 
E Bis i Brewnish Gray Molst, Poorly Graded, Fine 

241 Lsime stains 8°] - | - i Grains, Very Dense, Clayey Silty SAND 
E i (SC) 

c Hi 
fr 28 J 23 | 5? [5 @]>100 25.09|/ 19] ss 
c 2a j 
E os 25.41 

c = i 

E fe] 14 | 58 Es 
b= 25 s Te scl - - Brownish Green, Moist,tlard, Compacted 

c | tS | 04 CLAY (Gl to CL) Clays of Medium fo Low: 
c = Plasticity 

ki ct 

E27 40 | 40 Be >ionle7.co: | 20] ss 

cc g oo ID? ARN 
a 2¢ 

FE 8 
LE 28 | 
E i E ' 

E Borehole at this location & terminated af 27-0m due to 

C uncontrollable water loss 
207 

E 
- 30] | 
CS - Core Sample DS - Disturbed Samate Loasen Loganathan K. PROJECT SITE DETAILS REMARKS 

E.G.L WRI Ro: SS - Spit San SC - Suc DATE ovi2620 
Reb ehbee Pave et LEVEL im} i Water lab}e could net be 

UDS- Undsturbed Sample TCB -Tungsten Curbide Bit CHECKED Anitha Kondusamy WATER TABLE (m) * salahlished due . 
Linear water lore 

WS - Viash Sempic OB -Ciamard Ba DATE azu0Va020 CASING DEPTH [m) |] 9.00 
ox a 
Borehole terminated at 27 m depth below E.G.L 

FIG.2,.2 Sub Soil Profile at BH-02 Location 
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BORE HOLE No. BH-03 
SITE INVESTIGATION RECORD 

SHEET 4 [or 3 

ws0mm to” 
PRORCT NATE PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING in OF BOREHOLE |= —}-—5- 

LOCATION Anumbukkam, Chennai MACHIME Mo. - CHAINAGE (im) = BORE START DATE 2210112028 

“2 Bs ee af = —e * DARLING METHOD Rotary te a BORE END DaTE 2afhf2020 
00-ORDINATES. > 

JOB COME GT-236T FLUSHING WET IULM Bentonite — . TOTAL ORL DAYS | & 

a 
8 ee eee os # Cere Details SPT Oatails Sampla Datails Layer Data ~ 

BS , 
2. Time oe ee = | Bowe/cra. as } 

B13 seLeE) 3] Pale lutaulmnad 2 3|§ Gecbechabet tiverrtai om a’ i 2 uw be pe on, Ot: cal Oeser: on £ gz adj ai q : Hef tin, BE ee ete|s|3 eS 8 e 8 

c 4 A 

; me q 

E | ie » : afd —— 
c 2 i — Filled up Materials consisting of old 

10 | 45 A building debris, Blick pats & Soif mixture 
‘| Te Fscll- | - | TAG 
r <1 | 45 | a te 

=) ae 

F nfo 
= C ui | 28 

3 2] 5] 2] 7 |S0c 1] 88 | 55 

Ee 42 | 15 ‘ L v 
- To se} - | - S46 

5 12} 27 Black,Molat,Mediom SUN,Silly CLAY (CH) 
4 a{a]4| 7 fsoo :} 2} ss } 5 st YORE FmOUelly 
~ a i 
+ o| 14 f OF i 
E 445 Vv! : = fo seq. | - 

ls 44 | 30 

Ss 5 | iz} 4] 26 . a] ss | -75 
lee 

P 44 | 57 
\ 

E To scf-| - ao 
i 15 | 06 

6 s |e} 6] 44 Joon |] 4] ss | a5 

C 15 1 18 ‘ . 
c To scl. | - [B45 ‘ Brownish Grey, Moist, Poorly Greded, Fine 
a 45 1 24 to Madium Grains,Madium Dense to 

F Dense, Clayey Silty SAND (SC) 
ei 5 | 4] 61] 40 foo {| ¢ | ss | 9s 

_ 15 | 42 Z 
- tT faci - | - | Ete 
F 18 | 47 i 

Hs 7) 12] 8] 20 r - | “ss ]-10.5 all 

L 4a} 44 
E To soy. ] « | a 

C 16 | 16 

- or 12 | 18 | 19) 34 }9.90 6 | SS [-115 Grey, Moist, Poorly Graded ,Fine to Mediun| 

c 40 | 45 i ony Grains, Medium Dense to Dense, Silty 

7 a To oe oe ; SAND (SM) 

b SN) io } 4? | 
r = 

40 3 13) 15 | 15| 30 freon |] 7 | ss j-25 
r | 
: 10.45 
C5 ~ Core Sample OS -Disuirsed Samale LOGGED Bturabkrighnan K, PROJECT SITE DETALS REBARKS 

SS = Sphit Spoon Sample SC - Soll Cutter DATE 2unirn0ge aiid 250 

UDS- Undisturbed Sample TCB - Tungeten Carbide Bit CHECKED Anitha Kondusamy WATER TABLE [mj 450 

WS - Wash Sampis CE -Ciamord Gi OATE 2010tf2028 CASING DEPTH fm} ff o.oo 
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sf BOREHOLENS. || BM-OS 
es BOR ALES SITE INVESTIGATION RECORD ree ae 
Tae FetaT ES el aaa 2 | 3 

+f dmm 
PREUECT NAME PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING DIA OF BOREHOLE |-—— 

ey 

: LOCATION &rumbakkam, Chennal BEACHINE No. - (CHAINAGE (ca) - BORE START DATE Zami/2020 

<> |] structure TBagamert+GF72 oe iyg Merion Rotary 4 z BoREENDOATE || 28/94/2020 
Hoc CO-ORDINATES 

‘4 JOB CODE GT-2057 FLUSHING MECIULA Bentonite @ . TOTAL DRILL DAYS: 6 

- 3 Peers.  g [[Cere Details SPT Details Sample Details Layer Data 
et i =o 
. Ho fs | Time a8 ae * | Blowsécm. x all « é . 

i a \ bia i ba p | No.f Type /RL om a 2 Geotechnical Description 
aS & Ot Hr, | Mia, BS 3 2 2 g 3 Z B= | & a 8 

; oa | = i 

3 f 

Sad r 44 1 40 
. & Te scfi- | - 
3 en 11 | 50 

. e F ole 
~~ iF s 

ae = tt i 14] 19] 33 #136 \ 6 | SS | 14.0 

, 12 
IE bs ! 11.905" ll 

El | a2] 46 Grey,Molet, Poorly Gradod,Fine lo Mediu 
°y E Eo 7 . 7 Grains,Medium Dense to Dense, Silty 

A OE am [90 SAND (SM) to Clayey Silty SAND (5G) 

© fee ta 16 | 17 | 47) S@ |1ga0)] 5 | ss |-851) « E a 
JK | 

E 43.45 é 
E 10 | 48 
E To sc] - 3 - | 

o, io | 34 i 
ao OE 

VF 3 33) 67 [BB] >tooltase || 101 se | ze Ce gids 
E a a 

ir £ 414.90 
} es BT Fota os 

ae Se =< ; 
: 3 E 2 Time 42. = ~ | 

an a Mins. i 

3 pas 18 | 20 | 29] 49 |Ie.00 \ “1| ss | 5) 

Or: 16,45 
E | 38 } Greyish Brown, Mcist Hard, Compacted 

o2 - To SG) - 4 ! CLAY (CH} Clays of High Plasticity 
17 16 | S4 | 

oF g 
FO 14 | 44] 45! 90 farsa | 42] ss |-200 | 

3k ! 
* leew 1725 
5 i 44] 05 

A or To si] =] = } 
. FF WS] at | 2s 

ze al Qo i 4 le ty 
L — 

Rls a7 | ss [Se S)>190l19.00] | 13 | ss ]-215 po Tee 
“4 iee i 22 
xy IE 4 ae 19.40 Greyish Grown Mots:,PoorlyG raded, Fine 
WE { a 5 fo Medium Grains, Very Dense, Silty 

E sag SAND (SM) 

i} Rao 

g CS - Core Semple 1S «Disuimed Sample LOGGED Murafkrishnan K. PROJECT SITE DBTALS REMARKS 

al SS « Spl Spoon Sainpis SC - Soi Cuter Bate 26/0N2oR0 mre an “250 

2} FOS Undistumed Sammie TOB- Tungsten Cartice sat | CHECKED Anitha Kondusamy || WATER TABLE (me) | 4.50 

e WS~ Wiech Sampie ‘DE - Diamond Bt BATE ZHNOU2029 CASING DEPTH diay ff 5.00 
© 
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| nongHoigis. | BH-03 
SITE INVESTIGATION RECORD 

SHEET a jor 3 
‘iSormm |” 

PROJECT HAMAE PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING DAA OF BORE HOLE ee 

LOCATION Arumbakkeam, Clrennal MACHINE Ha. - ICHAIMAGE {nt > BORESTART DATE | 22/07/2020 

STRUCTURE 2Easement+G*32 2 pang METHOD Rotary N Z wore rnp oaré || 2840/2020 
Floora COLOR DINATES 

| oT 2057 FLUSHING RECIL A Bentonite ' E < | TOTAL DRILL DAYS | 6 

a oe gq Core oes) SPT Dotals Sample Details Layer Data 
het ez - ea : i 
5a 7 Time da ig : # Siowsfem, eel - * a 

nu i elals{3 S| F | No | Type [REG 2 Geotechnical Description 
BPS] oe. | hain Bg Beye |ijeis aS] 4 5 & 
a ih ae * 

E 412 | 30 : Greyish Brown, Moist Pooh raded, Fine 
E To Sci - - { to Medium Grains, Very Gense, Siity 

12 | 50 SAND (SM) 

al at | 35 /e ¥ >top}a1.o0 || 14] ss | 238 a8 
r IS ee |e 
bie RS) 21.42 
Et ts a 2! 
R % Total j 
[> 22 Criling FSS] - | - 
b Time 90 
C Mins 

[ 
Eo = Ni 8 be Browmish Grey,Moist, Hard, Compactad 
[> 28 ag | 40 : £ > 100 el 15 | SB | -255 CLAY (CH) Clays of High Plasticay 

[ } ae 
E j & B 23.40 

c | ee 
E og } 55 i 
a 24 Te sojq- 7] - | f | 
[ io | 30 

E : 25,0 
ro 28 9CmPenet for | >100 Eel 15| SS [-275 

Les 5hBlows 25,09 . ‘ a 
i T Brownish Grey, Moist,Poorly Graded, Fine 
_ i to Madiuin Grains, Very Dense, Silty 
Lt We : SAND (SM) 
Poles : Le} 260 p26] 3 Ta ss] -] - : - c = : 
F |S] 12] 40 a 
rR ae 
b= 2? Sem Penet for | >100 oe - | ‘SS j-295)- - - 
E 44.1 45 5hBlows. eee - _ it 

To op} oo] o ‘ — 
a 15 7 40 
E v — 
Le 291 = ‘SPT Hammer |>400]] 28.00] - | ‘ss |-aosfi - - Grey Fine Grains, Argilaceous,Fissie, 

t Rebound i as sat A Hard, SHALE (Gondwana Formation) 
PE 15 | 25 yy 
b To oa] a 0 ae. 

LC 46 | 35 
cr t yw a 

fo 25 jp “SPT Hammer |>100] 2809 | - | “ss |-ats]- - - 
tr ies = E Sl 10 | 20 Rebound eee 

pF ¥S} To (tee! 30] o ‘ ne 
F S| 12 | 10 if 5 seen val 

Ee 30 be Z - |_~ |Lsctoj 17} cs | azs t= 9 | 80.0 

C5 = Gore Sample DS - Disturbed Sarg} LOgakD MuraBhrishnan K, PROJECT SITE DETALS REMARKS 

. 3 = Soil TE 10 wh. SS - Spal Spoor Sampio SG - Soil Cattar BA 2eloi202b LEMEL Im} 250 

UDS- Undisturbed Sample VCR-Tungsten Cabbide BA =| CHECKED Anitha Kondusamy WATER TABLE im) | 4.60 

vi - Wash Sampia DE Diamond Bit | DATE zatbi202> CASING DEPTH (m} f] 0.00 
= 

Borehole terminated at 30 m depth below E.G.L 
FIG.2.3 Sub Soil Profile at BH-03 Location 
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HORE HOLE No. BH-04 
SITE INVESTIGATION RECORD 

SHEET 1 | oF | 3 

isomm | 7% 
PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING DIR OF BORE HOLE | -—— 7, 

LOCATION AtUinbakkam, Chennai MACHINE tio. “ CHAINAGE (mn) = SORESTARTOATE || 28/0t/2020 

STRUCTURE : ee rere DRILUNG METHOD Rotary rt - BORE END DATE Biotiz020 
a CO-ORDINATES 

108 CODE GT.2087 FLUSHING MEDIUM Bentonite £ - TOTAL ORILE DAYS 4 

gq [Patina mosrese] — [cere Detalisl SPT Details Sample Details Layer Data 
ui so 
ae Ti = Blows z 
a £ es $ g 8 > ¥ a = 2 £ z z 

2 z _ les Z elalsledes] & [| tee pe in @ |2|F Geotechnical Description 
e tie. | min | BES EY S  ) 55 - & le rf So = 4 

FP ppod AAD 
L To sc; - | - Bat a | 
E 16 | 415 | a 
C 

7) ate |e ae Eee] eb oe aa f [i 
lc a i — 
l= = 16 7 24 3 } 

4 FS] om 6 (fect - I { | fe {] 
E = 16 | 33 ee 

L > ot 2.00 4547 - Filled up Materials consisting of old 

E a ar . " . . ie £ 0 building debris, Bick pais & soll mixture 
E 46] 40 Jf 
E Ta eof - | - ij 

CC 1s) 59 I l i a i 

Le 7] 48! 20; 3p faoc |} a | ss |s5)" 7 
k | { oe 
be 10) 45 ‘ f. 

F Ta sc] -] - seas J i! i 
E to |] 25 ye 
a f 7 a. Wy 

4 i's} 7|e| #5 I4oc i] 2] ss | os ant Ke 

F fo | 5B | i 
E to fach-| - } Hae 
E a4 | op i Grey Mois! St# lo Very Sti, Silty CLAY 
F | ty {CH to CL} Glays of High to Low Plasticity] 
es 16 | @ | to] 46 [soc 3 | ss | -75 ‘4 

E ti | 27 t AI : 5 E Bis sek dl 5.45 “Y : $3 

E tt] 30 

be & 8 |] mim] 22 Jooc |] 4 | ss | 25 

E tt | 62 | 
he oo 

a 

E Ts] to |scl - | - ee 
E St] 44 f 55 

Eafe 
Eee a 6°) a0 wae Feo S| & | tM Grey, Maoist, Poorly Greded,Fine fo Mediumt 

c= y2 | 24 Grains Madium Densa, Silty SAND (SM) 

F To fac - | - ras Y ta Clayey Silty SAND (SC) 
E 12 | 27 

a a/ 6] 9] 48 - é | ss |-tos 

: 42 | 48 
be Lt 

E Te i on liga 
E 12 | 48 Yi 

Ee wo} 14] 47 | 34 Jano [| 7] ss ]-415 4 Wp aot Se 

E <3 | 49 awl Wy 
E To josey - | - ; . 
E a4 | 00 Grey,Moist,Poorly Greded,Fine to Mecium 
E | Giains,Dense,Clayey Sitty SAND (SC) 
l= 10) 12| 21 | 25] 46 ftoop || 6 | ss |-iz5 

- Ui, — 
OS ~Risturbed Sumale LOGGED Murad Krishnan K PROJECT SITE OETALS REMARKS 

SC-~Sei Cutter DATE 291942020 isvaties +250 

TCS -Tungsten Carbide Bit CHECKED Anitha Kondusamy WATER TABLE im} § 4.50 

i 8B-Disnonc Bi DATE osvozi2020 CASING DEPTH (m) J 0.00 
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: a3 i, 
BONE HOLE No. BH-04 

eee Main: SITE INVESTIGATION RECORD 
peReerAR ge ae es z }ar] 3 

é 1sOmi 
PROJECT NAME PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING Bf OF BORE HOLE = 

LOCATION Arumbakkara, Chanoal || MACHINE No. : - CHAINAGE fm) - BORESTARTORTE | 2801/2026 

STRUCTURE FGacament* 622 | mune METHOD Rotary N . BOREENO DATE |} St/04/2020 
nae O-ORDMNATES 

iob cone GT-2057 *LUSHING MEDIUM Bentonite E - TOTAL DRILE DAYS 4 

& | peo lie ikoreDetelts| SPT Details Sample Details Layer Data 
‘ub = 

= =~ =e eet k 3 z . Time ol 8 5 : i Eiows/orn, i & é " ¥ . ig ; 

= V2 es g|elalsir ai SF fN*] Twe [Atom S 2] ¢ Geotechnical Description 
3 Br, | Bil, |] R 2 Bh 2 3 é i a > a 

E Uy 

F 44} 48 é 
x To sc - = 

11 48 | 25 
E i 
t i Uy Grey,Moist,Poorly Graded,Fine to Medium 

be 48:24 251 49 1150 8) SS [| -144 a Grains, Dense,Clayey Silty SAND (5C} te! FE 
Silty SAND (SM) 

cr ole Ea] 8 11.05 
F  is| | © 
c Pas To SC: - - 

b lig | 18 | ao ' 
= ww 

bis 34 | 40 [EY] >100];8.00) | 10] ss |-155 £6 153.8 
E ca 
E 5 8 13.47" 
E 16 | 25 as 
t To sc. - - 
E44 18 fF 40 | 

E i Grey Moisl,Poorly Graded,Fine to Medium 
- — 45 iOGr =| PthO]}14.50]]) 41; SS | Are 
E | Benue eae li75 Grains, Very Dense, Silty SAND {SM} 

E 18 
E 10 | 19 
E Te soy - f-- 
F 41] 55 

X18 111 29] 24) aa fico] [12] 35 {-185 eer 

r 4545 
a Fotal 
E Biting Poo! Lf. 
- S Time sl 

reve) s7hints } 
5 gs q 

; 3 12] 21 | 25 | 46 j17-807/ 12] ss |-200 
1 . } 

r tos Brownish Grey,Molst, Ward, Compacted 
po 18 Total CLAY (CH to Cl) Clays of High to 

cC Drilling so ||. “ Medium Plasticity 
t Time 
r 43Minis 

E19 Fat | ze | a9} 67 ison || 14 | ss | 215K Li 

E ie45¥ SSS le | ve “ a 
E “ 
— 20] { WN 
GS - Gore Sampte DS - Disturbed Sampla i LO@sED Murali Krishnan IC PROJECT SITE DETAILS REMARKS 

SS - Spin Spoon Sampie 8U - Soil Jumer i DATE sninizuz8 gk 2,50 

UDS- Undisturbed Sanqple TCB -Tungstex Carside Bit | CHECKED Anita Konducamy WATER TABLE {m) 4.50 

WS- Wash Sample DE -Dia nord 2 ” DATE aeio72025 CASING DEPTH (m) || u.00                 
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DORE HOLE Na, BH-fd. 
SITE INVESTIGATION RECORD 

SHEET 3 | or} 3 

is¢mm | 
PROJECT NAME PROPGSED CONSTRUCTION OF RESIDENTIAL BUILDING DIA OFRORE HOLE | 2 

LOCATION Arumnbakkam, Chennai MACHINE to, - CHAINAGE {en) - BORESTART DATE |} 2HOU2020 

STRUCTURE Semmens Oras DRILLING METHOD: Rotary N - BORE ERD CATE 31/04/2020 
Flos CO-ORDINATES: 

108 CODE GT-205? FLUSHING MEDIUM Bentonite c - TOTAL OMLL DAYS | 4 

7 jer gress] 
@ reer g|Pxeceais] SPT Details Sample Deteils Layer Date 

= 
= Tre fAajpe x Bowscm 9. 
or Sete el & #el <  |els fe z Bolg dj2|/sieqras z No. f Tyra |RL (mj 2 Geotechnical Description 
: rr | sin dg 2 g zisi|s|aje> 5 

E i SSSS8N 
E 15 | 44 i WSN ’ 
E To sc} - | = 
F 16 | 35 ! at SS 

La 26 | 25 | 30: 58 fe100;| 18] ss |-236 SS 
c i ! 
c | 24.45 ve Brownlsh Grey,Molst, Hard,Compacted 
F ; GLAY (CH to Cl) Clays of High lo 
E 15 | 55 \N Medium Plasticity 

leer 22 Ta sc - = 

E a is { 18 i WN 
he i - (8 WA 
FE FS SS : 

et ; is | 23.0 E28 fas} 8Cm |>100/23.00]| 15) ss |-255 Ae 
E i Penet for 23,23 
E i i 5B ows 
C i i 

E 1B | 40 , ‘ Png Te soil. _ | Grey, Moist,Pocrly Graded, Fine Ip Medium 
E 47.) 40 i ‘Grains, Very Dense, Silty SAND [50) 
c | 

c 5 
fo 28d as [een |>sonles.co) | 17] ss j-27s es 
F Penel for 25.23 
EC S8Blows 

F io | 46 
L. 28 Te sc] - ] - 

E 11 | 22 | 

E } Grey.Molst,Poorly Graded,Fing to Medium 
E27 | 25 | 40 a8 Sfonfa7.co,| 41a] 5s |-29.5 Grains, Very Dense,Clayey Silty SAND 
FAS j a 27.20V ($c) 
= ° E ao 
ESS E =e e i = 2 
ae ra 

LL = 

Ean?) 11 | 55 ; 
FE To sc}: |] +) 

c 12 | 30 j 

2 GGm Penetfor |>100p2e00 |] 48 | ss [ats Hid s2 | 280 
tC we | cae o5Biaws 29.05 W pe ee 
CC . -_ Grey,Greyith Green Fine Grains, 

E To To] ss] 0 Ee Argilaceous,Fissile, Hard, SHALE 
E 14] 15 Sy es (Gondwans Formation) 

ke 30 - | -|-]j - | sono] 20] cs |-aa5f- - | tejsco 
CS - Core Sampte DS - Disiuraed Sample LOGGED Murali Krishnan K PROJECT SITE DETAILS REMARKS 

SS - Spit Spoon Sample $C - Sel Cuneyr BATE Siidi2o20 LEVELim} =2,50 

UDS- Undisturved Sample TCE - Tungsten Carbica Bit CHECKED Anus Kendusamy WATER TABLE (m) | 4.50 “(F} -Gampie Falted 

WS~ Wash Sample DB - tremens Ba DATE oprnziz028 || GASING DEPTH im) | 0.09 

Borehcle terminated at 33 m depth below E.G.L 
FIG.2.4 Sub Solf Profile at BH-04 Location     
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ree BORE HOLE Na, BH.-O5 
hesveaiursisred SITE INVESTIGATION RECORD = Trisha 
ia fore e £ ance ess 

240mm 
PROJECT NAME PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING Bia OF HORE HOLE |— % 

iOLaATICN Aruinbakkam, Chennai MACHINE ftp, - CHAINAGE {ca} | * SGRESTART DATE || 03/02/2020 

STRUCTURE 2 eee i DRILLING METHOD Rotary n ° HOREENDDATE | 06/02/2020 
ae CO-ORDINATES 

108 CODE GT-2047 FLUSHING MECILM Bentor ite 2 “ TOTAL BRIE BAYS 4 

@ eee gq CoreOetalis) §— SPT Oetalls Sample Details Layer Data - 

Z ¢ Tine 5 5 g = in Slowsicin. oe i B 
=| @ SEIS SH a ee Sf =" pea 

a on : S| Ne. | Tyee [RL #2) ¢ Geotechnical Description s |B ‘ 3 gi a 2, 2 a 4 
3 Hr. § Mian. PS 2 : e FS 3 é 5 > o a 

E 12 | 40 i oe 
Rij | ot Jscf -| - nfo 

FE 12 | 57 
i 7] A [i Fillad up Materials consisting of old 
C =f building debris, Brick pats & soil mhdure ic ee 

cg = 

E 3 | 50 i bE 
E To soy - | - 
k ft E 13) 58 i iG 
Hs . 7 | 4] -1] at fsoe (] 1] ss | ss Se 
E WS! as | sz : 
E Te SC - > iaouiae 

c 16 10 

oe = 4 8 3 47 lleo0 2 ss | -65 Brown, Grey, Moist, Poorly Graded,Fine to 

[ 5 Medium Greins. Medium Dense,silty 
C a] 3 SAND {SH} 
L Te seg. | - AS 
- 48 | 3B 

—5 417] 38] 45 Is00 [] 3) ss | zs 
: de | ke baat L2| 5.3 

Fe To sc = = : Ye - 46 | 5B | 
C Grey, Moist Poorly Graded, Fine to Medium 
— SLE] 4 8 16.00 a4] SS | 545 Grains, Fine to Medium Grains, 

C aw! 40 # Loose, Siky SAND (SM) With Lancas of 

to |/sc] - | - wie oey, 
17 | 18 

be 7 s|e]9 | 47 Io }) 5] ss | a5 aa 
E 40 | 05 
F 1 mn ee 74s Y| 

E 40 | 10 ' j 

i 8 4]e]oa 418 eo é | 88 |-105 

F 40 | 25 
c a To sc] - - ia Grey, Moist,Poorly Graded,Fine to Medium 

C S| 10 | 33 \ Grains,Fine fp Medium Grains,Mediunt 
L Dense, Silty SAND (SM} to Clayey Silty 
be a = s{t | 41] 22 lone || 7} ss f-15 SAND (Sc) 

r ti | a2 
; To SC; -} - Rae 

LE 44 | 06 

b 30) 7 | 45! 48] 33 foco]] 8 | ss jaas 
E i 

: ; = 4 49.45 
CS - Core Sample + DS. Disturbed Sample Logcen Muraitrishnan K. PROJECT SITE DETALS REMARKS 

SS ~ SplkSposn Semple |, SC = Soll Cater DATE aara2i2020 GROUND LEVEL fm) # 250 

UOS- Undisturbed Semple | TCS + Tungsten Carbide Bit CHECKED Anitha Kondusamy WATER TABLE (m} E 3.50 

WS - Wash Sample | DB Dismened ait DATE 14022029 CASING DEPTH (m) ff 9.00           
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SITE INVESTIGATION RECORD — SE COMA INES Eo snl war [? Jo] 
istmm |” 

PACHECT MAME PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING ‘BIA OF BORE HOLE Mm a 

LOCATION Arsmbakkaca, Chenral MaCHINE Na, - CHAINAGE (mj - BORESTART DATE O3/b2/2020 

STALCTURE aaa *OS22 1 mune werHoo Rotary 8 2 Boreewpoate || BBhiz/2nza 
gore t CO-ORRINATES 

408 CODE GT-2057 FLUSHING MEQIUM Bentonite E - TOTAL DRILL DAYS | 4 

gq poms rearers| core Details §=— SPT Details Semple Details. || + > Layer Date 
ui =a eS pe = x oP Time 8 8° x Blerwsferm, Ee ii 2 4 2 , - ee 

me : 2 t = & Geotechnical Description 6 [4 2glzeia |e. ele ey B [No] twee Rly oS é 
3 a ra 2 g gr 3 5 & (a = a 

t 
E 44} az C 
EC To sc) - | - 

a1 11 | a7 

. B | 15] 18: 30 P| § 7 SS 7-14.90 

F i , 
L- 12 1135 Gray,Moisi,Poorly Graded,Fine Io eave 

tC 12 | 08 Grains, Fina ta Medium Grains, Medium 
c Ta se 7 = Dense,Silty SAND {SM) to Clayey Silty 
E iz {44 SAND (SC) 

ben 13 17] 12; 18 | 26 |13.00/140] ss |-154 
F 
[ 13.45 
E 43 | 48 ' 
E = Te sog- - 

LE i4 Si) 14] 6 

LIS 44| 23} 25 | 4a hasoi] 44! ss |-i7p 
, ie i 
= 14.95 

oe t4 | 22 
E To sc] - |] - 
E 44 | 49 

16 14] 2: | 27 | 48 pal 42} SS | -185 

¥ 645 
C as | aa Greenish Grey to Brown, Moist,Hard, 
: ee Dawe co bs i Compacted GLAY (CH) Clay of High 

17 45 | 44 Feeney 
r 
a rs 

F ‘s[ 41 i se] a7 H7so!} 4a) ss |-209 

t A755 
cia Tolal 

C Drilling sai - = 
- Tame 

ro amine 

C Sei 
ba 19 a 1s | 31) a6] 67 fte00f] 14] Ss [215 Lh = 

: 5 19,45) Brown Moist, Poorly Graded, Fine to 
- 5S ; Medium Grains, Very Oense.Clayey Silty 
FE |e SAND (SC) 

fre 26 : ey L6|20.0 

C& - Cora Sample D3 - Distumed Sampte LOGGED Muralikrishnan i. PROJECT SITE DETAILS REMARKS 

| Si, Beli Sect Seapie BE, «Sok Gutter nATE asroUzH2e GROUND LEVEL (m) |) 2.80 

cs Undistueed Semple, | TGR. Tungsten Gerbkinge: «=f SESMED Anitha Kendusamy WATER TABLE (m) |} 3.69 
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CHAPTER-3 

GEOLOGY & SUB-SURFACE STRATIFICATION 

Preamble: 

Geotechnical investigation carried out al a specific site provides location specific sub surface 

characteristics hesec on which the design of sub structures/foundations is generally carried out. 

However, the macro-‘evel understanding of the sub surface is also heeded for a comprehensive 

understanding of the sub structura/foundalion response to naturally super imposed loads like 

earthquake forces eic., The macro level understanding of the sub surface is batter provided 

through the knowledge of the Geology of the region, Since, it is beyond the scope of the 

present sludy lo carry oul geological investigaiion to establish the geology of the sludy region; 

published data are presented below along with the sub surface stratification observed through 

the direct sorehole investigation caried out at the specified locations. 

Geology of Study Area (based on the published data} 

Geologicaily, the oresent site is located close vicinity to coastal region with sub surface 

consisting of sedimentary deposits. The top sedimentary deposit is under laid by upper 

gondwane shale formation, particularly lawer stage of Sriperurmpudur formation. The formation 

mecheénism of the sediments § chiefly due to transportation of surface water depesition. 

Though the gondwana shale formation is not encountered within the investigation depth, 

however the geological characteristics observed in the direct borehole investigation confirms 

that the present site does nct depict any surprising geological features that are different from 

that of the region, 

DESIGN SUB SOIL PROFILE: (WRT Foundation Engineering Application) 

The sub soil characteristics obtained at the test location are further processed tc arrive at the design 

soil parameters required for the design of sub structure using the following shear strength 

correlations with respect to the Standarc Penetration Test Values of different lavers. 

* Fer Coarse Grained Material. Ref. (5: 6403 to estimate Angle of Shearing Resistance 

(Reproduced and shown in Fig.A1)} 

“& For Fine Grained Material, Ref. Terzaghi & Peck, 1945, to estimate Unconfined 

Compressive Strencth (Reproduced and shown in Fig.A2) 

Based on the above, the average design soil characteristios are given below: 

40 
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REFERENCE SORE HOLE-BH: \ 1 { Ref RL. of G.L. (m): 0.06 

Shear 
Layer Thi. {m) B & > « Parameters 

5 ; c = my E 

= | @ = a 2 z : ij ©] Type of Strata Colour % = 3 = £ roy 
= 4 feed = a = = = G 

= s| ¢j = $ 3 8 3} = 
e| 4) & g] 2 es] 8 

{ 0,00 6,00 | 6,00 Filled up Soil - - - - - = = 

7 ; Brownish Very . 
2 6.00 | 8.50 fF 2.50 Silty Sand Yellow 53 Pewee - 20.5 41,45 

REFERENCE BORE HOLE-BH: Z Ref RL. of G.L. (m): 0.00 

Sh 
. Layer Thk, (m) 5 2 2 Palamnatane 

3 s 5 & = 
< . ” a ao 2 S 
5 -f | #. ‘Type of Strata Colour a a a zZ a &h 
= we “ ej a £ 2 | = a 
“|} a 3] 2 gs} $ & | "| é) s Pid a E < ft = 

1 0.00 6.86 | §.80 Filled up Soit - - - - - - - 

| Cleyey Silty || Brownish Medium 
2 5.80 7.00 1.20 Sard Grey 23 Dense - 185 33.9 

3 | 700 | 19.00 3.00] — sity Sand eS 44 | Dense | - | 20 | - |i 065 

4 | 10.00 | 11.8¢ | 1.60 Silty Clay Grey 10 . stiff | 47.5 | 67 . 

5 | 14.50 | 13.00 | 1.50) vey Sily Grey 5 | Loose z a4 | - | 2087 

6 | 13.00 | 417.50 | 4.5¢ we! any Grey 40 || Dense : 20 | - | 30.75 

ss ‘ Very 7 
7 17.50 — 19.00 | 1.4¢ Silty Sand Grey 73 Hence - 21 42,5 

I ay Brownish Very Z . 
8 19.08 | 25.00 9 4.00 | Compacted Clay Grey 63 Benes 21 42.5 

; Clayey Silty Brownish Very 2 = 
9 23.00 |) 25.00 § 2.50 Sand Grey >400 Dense 24 42.5 

| Brownish Very . 
10 § 25.00 | 27.50 § 2.50 | Compacted Clay Green >100 ates - 24 42.5 

4| 
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REFERENCE BORE HOLE-BH: 3 Ref R.L. of G.L. (m): 0.00 

a. = Shear Z Layer Thi. (m) 5 a e % Parameters 
= ba G = 
5 4 4 & Type of Strata Colaur <= = B < a th 
= e xp oF a 2 2 e] =| 4 4 aia $ a 8 oe Ee a = & Z ’ = 

4 0.00 } 2.50 | 2,50 Filled up Soil - - - “ = z = 

2 | 250 § 520 1270] — sity clay Biack 7 - ie 46 | 47 | - 

“ Clayay Sitty Brownish Medium 
3 5.20 8.00 | 2,80 Sand Grey 17 Danse - 18 - 32.1 

ene Medium 
4 8.00 | 14.50 || 6.59 Silty Sand Grey 30 Sans - 19 - 36 

; Greyish Very 7 in 
5 14.50 § 19.00 || 4.50 | Campacted Ciay Brown 80 Dense ai 42.5 

6 j 19.00] 21.co | 2.00} siitysand | SVS | 409 | VOT . ai | - |) 42s 

Brownish Vey |. en A ase 7 21.00 § 25.C0 | 4.00 | Compacted Giay Grey >100 Dense 21 42.6 

He * 
j = Brewnish Very 

& 25.00 j} 26.C0 | 7.00 Silty Sand Grey >100 hence - 21 - 42.5 

i _ Very 7 = 9 26.00 § 37.50 5.50 Shale Gr2y > 100 thenad 22 || 460 

Completely 
10 | 31.50 4 32.60 | 4.00 Weathered Gray CRR 30% RQD 0% 

i Rock 

REFERENCE BORE HOLE-8H: 4 Ref R.L. of G.L. (mn): 0.00 
— 
a = Shear 5 Layer Thk, (m) 6 @ c ~; |_Pasemeters 

= = $ = 
_ a z $ Type of Strata Colour 4 = a < a e 

: ; g a| é 2 | sf 2/4 
= 3 2 a =z 6 = co = 
& a = = a o = = 

sa < & 
1 0.00 4.00 | 4.00 Filled up Soil . - * a iw sé ‘ 

2 | 4.00 | 5.50 | 4.50 Silty Clay Grey 17 - ce 20 | 113] - 

. Medium _ 
3 5,50 9.00 | 3.59 Silty Sand Grey 18 Gense - 18 32.4 

4 | 9.00 | 12.00 | 4.09 er Grey | 42 | Dense ‘ 20 | - | 302 

5 | 13.00} 16.00 13.00] sity Sand Gray | >toof Ye 2 a] - | 4as 
Dense 

,, |. Srownish Very 5 16.00 || 23.00 | 7.00 | Compacted Clay Gray 54 Banas - 20.5 - 41.6 

7 | 23.00 | 25.00 } 2.09] — silty Sand Grey | >100{ Very “ 21] - | 425 
Dense 

Clayey Siity Very 8 25,00 | 28.00 j| 4.09 Sand Grey >100 Gangs - 24 - 42.5 

9 29.00 || 30.00 ] 7.09 Shale Grey CRR 36% ROD 0%                   
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REFERENCE BORE HOLE-BH: = Ref RL. of GL. {m): 0.00 

h 
Layer Thk. {m) & = > Florgarctar 

s i = 2 2 : i o 

‘ = ai ii Type of Strata Colour . & é a a 
= w z| &£ & b ‘3 =| 21 2 
= doug Ct ¢| 3 8 e| = 

e a) e z e = 

1 9.00 3.00 | 3.00 Filled up Scil - - - - - - - 

| Medium 
2 3,00 §,30 | 2.30 Silty Sand Brown 18 Dense - 18 - 32.4 

3 | 5.30 | 7.00 61.70] — Silty Sand Grey g | Loose ~ [45h - | 298 

4 | 7.00 1 4450)750] Silty Sand Gre ag yMedumt 2 of ie |] - | 348 
. ‘ ¥ ¥ Dense . 

5 | 44.50} 49.00} 4.50) GCompacted | Greenish |, Very : 24 - | 425 
Clay Grey Dense 

5 Compacted Greyish Very : . 
8 19.00 ] 25.50 | 5.60 Clay Grown >100 Genae 21 42.5 

= Very . “ 
7 25.60 | 30.00 | 4.40 Shale Srey >100 Danad 22 400 
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CHAPTER-4 

FOUNDATION SYSTEM 

4.0 Preamble: 

in the design of foundation system, the stress-strain compatibility of the super structure, sub 

structure and the Dearing strala should be satisfied both individually and as a combined 

system. in view cf this, the following data are needed for the design of foundation system, 

defined in terms of the type of sub structure anc the bearing strata characteristics. 

e The super structure characteristics along with the loading pattern on the sub structure 

« The sub sail characteristics that define the required substructure configuration for a 

safe transfer of super-siructural loads to the bearing strata 

Gonsidering the above aspects of ihe foundation design, the suitable type of foundation 

syste 1s presented below. 

4.1 Proposed Structures 

An understanding of the proposed construction and the order of loads on the foundations is 

needed for choosing the apprepriate foundation system. In the present case, the proposed 

structure is configured with twa basement floors and twenty two upper floors, and is meant for 

resicentlal purpose. For this kind of structure, the column loads could vary befween 6500 kN 

to 7500 kiN. 

The above mantioned loads have nc bearing on the design of either sub or super structures 

and are mentioned just io provide an insight to choose an appropriate foundation system with 

respect to subsoil concilions. 

4.2 Foundation System 

The depth of two basement ‘lcor is informed to be about 7.0m with respect to the adjacent 

road level. 

Hence, for the kind of propesed structure and the sub soil conditions, it is not possible to 

adopt any kind of open foundation system frorn both shear and settlement considerations. 

Hence, it 's advisable to adopt deen pile foundation system. 

The piles car be installed by drilling with direct mud circulation technique {Bored Cast Ins!tu 

Piles) and the recommended safe load carrying capacity of bored cast insitu piles in 

compression, tension and lateral for different diameters is worked out as per IS 2911-Part-- 

Section-2 and are presented in Table 4.1. 

Typical computations are presented in Annexure 
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TABLE:- 4.7 RECOMMENDED SAFE LOAD CARRYING CAPACITIES OF BORED CAST-IN 
SITU PILES 
  

  

      
  

        

  

  

  

    
  

  

  

  

  
                

» |S3 | SAFE LOAD CARRYING CAPACITY (kN) 
f ige—ies 2 a i&ssies | &§ | 

a ao sis ey | ad o 4 5 “ 

zis om ¢ 9-5 | Dia.of Pile in | Vertical Load Lateral Load 
S feelsetaleoPl «= : Puil Qui : 
A | Sols z 3 E 2 wi ? z (mm) Carrying traccaailt Carrying 

2 gse|z 6 3 Capacity pacny Capacity 
Q + vm 

x 2/25 
parece ea fre 

4 i 600 1860 900 60 

2 650 2000 1000 70 

3 * (50 2300 1200 90 

ti 280 | 75 || 20.60 
4 a 200 2690 1300 95 

5 | $00 3000 1500 420 
ir 

6 1000 3500 4700 740 
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CHAPTER-5 

RECOMMENDATIONS 

5.1 Recommendation for Deen pile foundation system 

+ 
, Ld
 

? 

2 

For the kind of proposed structure and sub soil condition deep pile foundation is the 

suitable foundation ia adopt. In the present case, Bored Cast in situ piles are 

rscommenced as the suitable foundation system. 

The allowable safe load carrying capacities of different dlameters of piles as given in 

Table-4,1,can be adopted as provisional design loads, as the load carrying capacity of 

piles not only depends upon the sub soil properties, but also depends on the care and 

experience of installation af piles. 

Tha theoretical ioad carving estimates of piles shall be confirmed by conducting pile 

loads tesis as per the guide lines laid down in IS: 2941-Part-lV. 

The boring shall be cared out using direct mud circulation prepared out of sodium 

bentonite. 

After reaching the borehcle termination depth, the borehole shall be cleaned using mud 

circulation for a minimum period of 3Cmin or till the retum mud is relatively clear of soil 

particles, 

After ensuring the borehole is clean, the tremie pipe shall be lowered and concreting can 

be done. ~ 

5.2 Construciion method statement of pile foundation: 

= 

° 

The mud used shall be made suit of sodium bentonite with minimum free swell index of 

more than 300% and fiquic limit more than 100%. The silt contant in bentonite shall not 

be more then 5%. 

The mud should be prepared using sodium bentonite with a density of 1.10 to 1.15 g/ce. 

5.3 General Recommendation 

* Since, chlorides and suiphates are well within the permissible limits, no special steel or 

cement is required for the construction. 

AUTHORISED SIGNATORY 

DR, C.V, PRASAD 

GEO MARINE CONSULTANTS PRIVATE LIMITED 
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LATERAL LOAD CARRYING CAPACITY OF BORED CAST- SITU PILES 

Reference Bore Hole 

1 Geometrical Data 

Type of Pile Head Considered 

Diameter of Pile (d) : 

0 Free standing Lengih of Pile (e) 
Lengih of Pile below Adjacent Roed Level (Le) 

Cut-Off Level From E.G.L : 

Length of Pile betow Cut-Off Level (Le} - 

Grads of Concrete (M} 

Young's Modulus of Concrete {E} : 

* — Momemnt of Inertia (1) : 

2 Octermination of Depth of Fixity / # 

Type af Soil Strata 

Ground water Condition 

Design SPT "N" Value : 

. T=(EVnhyl/5 
(n can be read as h in the above and below equation in case of Sand) 

nh= : 

In Case of Sand : 
T= 

Li: 

LAT 

Depth of Fixity below Cut off (z,) : 

3 Determincation of Lateral Load and Moment Carrying 
Capacity for 9.005 m Lateral Deflection: 

Allowable Lateral Deflection (Y) 

Lateral Load Carrying Capacity (H)= Y*i2EV(etzf}*3 
Recommended Design Lateral Load carrying Capacity - 

Fixed End Moment,Mp-=H(e+z,)/2 

_, Reduction Factor (L,/T) : 

Actual Moment (Fixed End Moment/Reduction Factor),M, 

: BH-03 

Fixed 

0.60 m 

m 

> 28D m 

75 
20.5 m 

725 MNim? 

25000000 kNim? 

0.006362 m* 

: Sand 

: Submerged 

14 

1976 kNim* 
- kNim* 

12.41 m 

0,00 
: 2.20 

5.29 m 

: 0.005 m 
: 64.41 kN 
64 kN 

170 

0.83 m 

144 kN-m 
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loo 36 80 “0 Gd 55 40 30 20 16 96 

Standard Peneci auien Resistance (N-Value 

FIG, Ai Relation Ship between Angle of Internal Friction & 
N-value (Reproduced from IS:6403-1984)     
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FIG, A2 : Relationship between UCC & SPT-Value {N} of 
Saturated Clay (AfterTerzhagi& Peck, 1943}     
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TRAFFIC CONGESTION STUDY REPORT 

The traffic studies have been conducted to know the prevailing traffic volumes on the 

existing roads. It is essential to consider these details for assessing the anticipated future 

traffic volumes as a part of overall impacts assessment for the project. The variations of 

traffic densities depend upon the working days and time and also vary in day and night times. 

In order to assess the prevailing traffic volumes on the roads, the survey was conducted 

during normal working days of the week by avoiding local holidays or abnormal situations to 

reflect the true picture of the traffic densities. The traffic study was conducted at one 

location for 24 hours. 

METHODOLOGY 

* Vehicle Count 

The vehicles passing through the road (in both ways) were counted separately for 24 hours at 

the three selected locations from 0600 hrs to 0600 hrs next day continuously. Category-wise 

vehicle counting has been done continuously and recorded in the traffic volume count on 

hourly basis under respective categories. 

“ Categorization of Traffic 

The engine driven vehicles were categorized into various heads viz. two wheelers, three 

wheelers, four wheelers and trucks/bus. 

SAMPLING LOCATIONS 

The traffic location is represented in Table-1 and Figure - 2. 

Table - 1 Details of Traffic Monitoring Location 

Location Code Location Detail 
  

  

Ti Poonamallee High Road 
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PRESENTATION OF RESULTS 

The hourly vehicular traffic densities for continuous normai day at each location observed 

during the study period and the same are presented below. 

Location Number 211 

Details of Location : Poonamallee High Road 

SUMMARY OF PCUS OBSERVED ON POONAMALLEE HIGH ROAD ADJECENT TO THE PROJECT 

SITE 

Total PCUs per 8,714 

Min. 773 PCU/hr 

Max. is r 

Average 363 PCU/hr 

  

OPERATING CONDITION OF ROAD iN TERMS OF ¥/C AS PER INDIAN ROADS CONGRESS (IRC) 106 

- 1990 

  
  

  

  

  

  

  

          

Level of ‘ Range of 
Banden General Operating conditions vic 

A Free flow {traffic flows at or above speed limit and motorists “0.30 

have complete mobility between lanes) : 

Reasonable flow (sligntly more congested, with some 
B i 0.3 - 0.47 

maneuverability} 

Cc Stable flow (more congested than B, loads close te capacity) | 0.48 - 6.68 
Approaching unstable flow (speeds are somewhat reduced, 

D ‘example: busy corridor during middle of a weekday, or a 0.69 - 0,88 

functional urban highway during rush hour) 

Unstable flow (flow becomes irregular, speed varies widely 
E - 0.88 - 1.00 

and rarely reaches speed limit} 

F Forced or breakdown flow (a constant traffic jam) >1,00 
  

The peak hour traffic was found te be 2,367 PCU/br. The capacity of road for 2 lane (Two 

way) road due te medium cross traffic is taken as 1,200 PCU/hr as per IRC Standards. 

Hence the V/C Ratio for the read is found to be 2,367/1,200 = 1.9. Hence the level of 

service for the road is “F’ & the performance is “Forced Flow”. 

  

  

  

PROPOSED TRAFFIC EXPECTED 

Type of Vehicles No of Vehicles PCU 

4 wheelers 987 987 

2 Wheelers 2015 1612           
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Future traffic scenario: 

Based on the above increase in the vehicular count the modified Level of service & 

performance far the road ‘s as shawn in the below table. 

Modified Level of Service 
  

  

  

Sampling Existing Additional Modified Modified Modified 
Location Volume Volume Volume Volume/Capacity LOS 

{PCUshr) (PCUshr) (PCU/hr) ratio 

Poanamallee 
High Road 2,367 503 2,599 z.1 +:             
  

(* F - Forced flow) 

Onsite Mitigation Measures 

® Internal roads are proposed far smooth Traffic flow. 

» The site has 4 gates for entry and exit, 

Traffic Istands within the premises will be maintained. 

sufficient number of traffic marshals will be deployed for smooth flaw of traffic. 

Ww 
w 

Measures for Praventing Traffic Congestion 

>» Proper signalization, signage and marking plans are provided. 

® Encroachments and impediments to be removed to provide more space for 

pedestrians ‘Short-Term’ and ‘Long term’ parking spaces may be provided. 

® in congested areas, ‘park and walk’/ ‘park and ride’ facilities may be planned. 

Street improvements shall be implemented in about 10-minute walking catchment 

of such facilities te make it comfortable and convenient for commuters/ shoppers. 

» The development of multilevel parking facilities will be taken up, wherever 

feasible, 

® Advanced public information systems regarding parking supply avaiiabiliry should 

be provided thaugh websites, on-ground display and digital media, to guide people 

in making travel/ mode choices 

Proper utilization of Public Transport based on the availability criteria. 

Exclusive bus ways to be provided along selected corridors. 

¥
 vw 
¥
 

Proper barricading at the work site and road marshal shall be depioyed. 
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From To 

K, Ravichandran, &.£., The Member Secretary, 

Executive Engineer and ADG, State Environment Impact 

Anna Nagar Division, Assessment Authority, Tamil Nadu, 

Tamil Nadu Housing Board, 3rd Floor, Panagal Maligai, 

Thirumangelam Shopping Complex, No.1, Jennis Road, Saidapet. 

Chennai - 600101 Chennai — 600 015 

Letter. No. AND/ PLG/ 849/2016 Date: 26.06.2020 

Sir, 

Sub: Tamil Nadu Housing Board - Anna Nagar Division - Proposed Construction of mixed 

use development at S.No. 2, Block No. 4 of Arumbakkam village, Egmore - 

Nungembakkam Taluk, Chennai District - Grass Fixed Asset (GFA) - reg. 

ea 

TO WHOMSOEVER IT MAY CONCERN 

We fully assure and commit ourseives to SEIAA, Tamil Nadu that maintenance of 

common facilities including greening, rain water harvesting, sewage disposal, solid waste 

disposal and environmental monitoring will be our responsibility. We shall consistently 

menitor the performance of the same and eventually the same shall be maintained for a 

period of 10 years. 

Corormitment signed by me on 26" day of une 2020 as an authorized signatory of the 

project proponent before the SEIAA, Tamil Nadu. 

bbe ae 
Special Project Division i] 
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ENTRODUCEIOA 

Disaster Is an unexpected event due to sudden failure of the system, external threats, 

internal disturbances, earthquakes, fire and accidents. Disaster causes massive loss of 

life and property, Disrupts normat life, requires external aid and affects a large number 

of people, A common princpie of disaster management involves recognition of four basic 

elements of disaster cycles. These include 

a Mitigation 

Preparedness 

Response 

v
w
 

¥ 

Recovery 

OBJECTIVE 

The objectives cf DMP is to descibe the emergency preparedness, the resource 

availability and response actions applicable to deal with various types of emergencies 

that could occur in shortest time pessible during the emergency. In order to achieve 

effectively the objectives o* emergency planning, the critical elements that form the 

backbone of Disaster Management Plan (DMP) are: 

s Reliable anc early detection of an emergency and immediate careful planning. 

« The command, co-ordinatiot and response organization structure along with 

availability of efficient trained personnel. 

« The avaiiaollity of resources for handling emergencies, 

» Appropriate emergency response action, 

e Effective notification and cammunication facilities. 

» Reguiar review and updating of DMP. 

e Protect training of the concerned personnel. 

HAZARD, VULNEREILITY ANALYSIS 

Tari] Nadu has witnessed havoc caused by cyclones and storm surge in the coastal 

regions, earthquakes, monscon floods, landslides, ancl Tsunami. Increase In urban 

pepulation couplec with the construction of man-mede structures often poorly built and 

maintained sudject cities to greater levels of risk to life and property in the event of 

earthquakes, flood and other natural hazards. 

EARTHQUAKE PRONE AREAS: 

Of all natural hazards, earthquakes saem the most terrifying. They can inflict 

tremendous damage within seconds and without warning at any time of day, on any day 
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of the year. Ground shaking and surface faulting are often fust the forerunners of 

secondary damage, such as fires, floods (caused by dam bursts), landslides, quick soil 

and tsunami (seismic sea waves). The whoie of Chennai Metropolitan Area falls under 

zone III (Moderate), 

CYCLGNE-PRONE AREAS 

In Chennai Metropolitan Area, it extends ta a distance of 20 km from the coast. In these 

areas, the risk is due to (a) cyclonic wind velocities combined with heavy storm, (b) 

flooding by seewater due to high waves and (c} flooding due to heavy storm. 

FLOOD PRONE AREAS 

In Chennai, there are several areas along the rivers and canals and low-lying areas, 

which are susceptible to ficoding/inundation during heavy storms, The Chennai 

Corporation has identified 36 locelities in the city that are prone ta inundation during the 

monsoon, 

Precautionary messures such as desiiting of stormwater drains and waterways and 

building of new drains have been taken by the Corporation. The vulnerable areas would 

be given an extra attention. 

  

  

The locatities identified are: 

1. Tondiarpet; 2, Royapuram; 3. MKB 

Nagar; 4. Sathyamoorthy Nagar; 5, 

Kannadasan Nagar; 6. Muthamizh Nagar; 

7. Pullanthope; 8, Perambur; 9. Kolathur; 

10. Viilivakkarn; 11. Ayanavaram; 12. 

Choolal; 13. Periamet; 14. T.P. Chathram; 

15. Virugambakkam; 16, Arumbatkkam: 

_1?, Choolaimedu; 18, Anna Nagar; 19. Ice 
  
House; 20. Nammalwarpet; 2b. 

Purasawalkam; 22. S.S. Puram; 23. 

| Kosapet; 24. Mirsahibpet; 25. Valluvar 

| Kottam; 26, Mambalarm; 2/. 

Rangarejapurem; 28. Trustouram; 29, 

Ashok Nagar; 30, K.K Nagar, 31. East 

Velachery; 32. West Velachery; 33. 

Saidapet; 34. Adyar; 35. Foreshore Estate 

and 36, Tiruvanmiyur.     
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PREVENTION AND MITIGATION MEASURES 

Prevention consists of actions that reduce risk from natural or manmade disaster 

incidents. Protection reduces or eliminates a threat ta people, property and the 

environment. Protection includes actions or measures taken to cover or shield assets 

from exposure, injury or destruction. Protective actions may occur before, during or after 

an Incident and prevent, minimize or contain the impact of an incident. Onee the 

likelihood of a disaster is suspected, action nas to be initiated ta prevent a failure. The 

project in-charge, responsidle for preventive action will identify sources of repair 

equipments, materials, labor and expertise for use during emergency. The project in- 

charge will notify the officer for the foliawing information: 

¥ Exit points for the public 

v Safety areas 

“ Nearest medica! facilities, 

MITIGATION means the measures taken in advance of a disaster airmed at decreasing 

or elimineting its impact on society and on environment. Mitigation, with its focus on the 

impact of a Aazarc, encompasses the structural and non-structural approaches taken to 

eliminate or limit a hazard‘s exposure; impact on people, property and the environment. 

Besides flood proofing, river desiltatian, change in land use pattern and shelter belt 

plantation, examples of mitigation activities also include: 

« Planning, adopting and enforcing stringent building codes, fload-proofing 

requirements, seismic design standards and cyclone wind-bracing requirements 

for new construction or repairing existing buildings. 

« Planning and adopting zoning ordinances that steer development away from areas 

subject to floocing, storm surge or coastal erosion. 

« Incorporate Development Control Rules with reference to zone, location, height, 

number of floors, size of buildings, setbacle spaces to be [eft around, and the use 

of the building and land. 

« Building rules under the Local Bodies Acts provide for regulation of location of 

buildings, foundations, plinths, superstructures-walls, floors, and rooms, licensing 

of surveyors and inspection of municipal engineers at various stages of 

constructions, regulations on dead and superimposed loads, wind load/pressure, 

reinforced cement concrete and framed structures, construction materiais. 

» Meénual fire alarm call points shail be provided at ali floors, 

« Fire service inlets fitted with NRY at graund level shall be provided, 

« No of Exit, location and their width should conform to requirements of Building 

code of India, 
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« In areas prone to cyclones, critica: infrastructure, school and other community 

buildings to be built at elevated places. Keep trees and shrubs trimmed. Remove 

damagec and decayed parts cf trees to make them resist wind and reduce the 

potential for damage. Removal of hoardings before specified period of cyclone. 

Responsibility to handle the emergency situation is vested to the Safety and Health 

Engineer. 

PREPAREDNESS MEASURES 

In a disaster management cycle, preparedness shall be the first step, instead of 

Waiting for 2 disaster to accur and then to manage it. Planning is the one of the key 

elements in the Preparedness cycle. When undertaking disaster management planning 

assessments Local residents are likely to be the first emergency responders ta such 

Incldents.Measures for preparedness include Sensitizing program, training and capacity 

building. it is 2 proven fect that human beings, when faced with adverse situations, tend 

to react in the way for which thay have trained and practiced. Preparedness measures 

include: 

« Each building contact and emergency preparedness coordinator will have regular 

meetings with pecple in their building to be certain everyone knows what to do and 

what to expect, as much as possible, 

»* These meetings will be held often enough to keep everyone properly Informed, 

» ‘Training sessions will be coordinated through the Environmental Management Cell, 

« Any change in building contacts or emergency preparedness caordinators will be 

immediately reported to both the Environments! management Cell and the 

Environmental Safety Cfficer, 

» A Volunteer force for every ward / village should be ralsed and they should be given 

ail encouragament to take up disaster preparedness and mitigation activities. 

» Disaster management teams at wards/panchayats level from out of the volunteer 

force may be created and they may be trained in specific areas like early warning, 

immediate rescue, first-aid, food management, shelter management, water supply 

and saritation, damage essessmert, etc. 

RESPONSE PLAN 

Response Plan for responding effectively and promptly to any threatening 

disastersituation or disaster.The information listed below provides basic 

emergencyinformation to help incividuals respond thoughtfully in an emergency event. 

* In the event of an emergency, all occupants are to vacate the buildings immediately. 

Whennaetification occurs, all building occupants must evacuate from the nearest 
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marked exit and alertothers within close proximity te do the same. Assist mobility to 

impaired parsons to the closast"area of rescue assistance”, 

* In case of Fire raise the fire alarm and communicate the sarne with the emergency 

Services. 

»« Use stairwells to exit the buildings. Do not use elevators in the event of a fire, 

earthquake, orether emergencies where you could become confined inside. Proceed 

outside to the nearestEmergency Assembly Point. 

COMMUNICATIGN SYSTEM 

An efficient communication system is absolutely essential for the success of any 

disastermanagement pian. This has to be worked out in consultation with local 

authorities involvingpolice and fire cepartment, hospital] department considering the 

following points. 

Identify the relevant offidals and institutions to be Involved for the first, secend 

and thirdlevel of information; 

Preparation of the telephone directory of these officials and making available to 

allconcerned 

Allotment of toll free number ta a central communication centre; 

Provide wireless communication toals to safety and security and communication 

officers; 

Empowering central communication centre with latest communication equipment 

andgteols. 

REVIEW CF BMP 

Evaluating the effectiveness of plans involves a combination of training events, exercises 

etc. to determine whether the goa's, objectives, decisions, actions and timing outlined in 

the plan will result in an effective response. Indicative guidelines for monitoring and 

evaluation of the olan are as civen below: 

Check the effcacy of the alan after any major disaster/emergency in the district 

and see what dic wore and what did not work and make amendments to the plan 

accordingly. 

4s per Sub Section (4) af Sectian 31 of the Disaster Management Act, 2005, the 

plan would be reviewed and Updated annualiy and the year in which the pian has 

been reviewed would be cleariy mentioned in shape of header in each page of the 

plan. 

Update coordinates of responsibie personnel and their roles / responsibility every 

six rhonths or whenever a change happens. Names and contact details of the 

officers/officials who are the nodal officers or the in-charge of resources to be 

updated on regular basis, 
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+ Plan should be circulated to all stakeholder departments, agencies and 

organisations so that they «now their role and responsibilities and also prepare 

their own plans 

» Regular Drills / exercises should be conducted to test the efficacy of the plan and 

check the level of oreparedness of various departments and other stakeholders. It 

woulc ensure that ail parties understand their roles and responsibilities clearly 

and understand the population size and needs of vulnerable groups. 

* Regular training and orientation of the officers/officiais respcnsible to implement 

the plan should be done so that it becomes useful document to the district 

administration. 

EMERGENCY ACTION COMMITTEE 

To ansure coordinates action, an Emergency Action Committee should be constituted. 

Emergency Action Committee will prepara the evacuation plan and procedures for 

implementation based on local needs ane facilities available. The plan should include: 

Demearcation of the areas te se evacuated with priorities, 

Safe area and sheiters, 

Security of property ieft behind in the evacuated areas, 

Functions and responsibilkies of various members, and 
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Setting up of joint cantro! action, 

All personnel involved in the Emergency Action Plan should be thoroughly familiar with 

all the elements of the project ares and thelr responsibilities. The staff at the site should 

be trained for problem detection, evaluation and emergency remedial measures. 

Individua! responsibility to handle the segments in emergency plan must be allotted. 

Success of an emergency plan depends on public participation, their response to warning 

notifications and timely action. Public has to be educated on the hazards and key role in 

disaster mitigation by helping in the rescue operations. It is essential te communicate by 

whom amd how a declared ernergency will be terminated. There should be proper 

notification to the public on de-alert sionals regarding termination of the emergency. The 

notification should be clear so that the evacuees know precisely what to do when re- 

entering or approaching the affected areas. 

RISK ASSESSMENT 

Risk analysis Involves the identification and assessment of risks the persons involved in 

the project and the neighbouring populations exposed to as a result of hazard 

cecurrence. This requires a thorough knowledge of failure probability, credible accident 

scenario, vulnerability of population etc. Much of this information is difficult to get or 

generate. Consequently, the risk analysis is often confined to maximum credible accident 

studies. 
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In the sections below, the identification of various hazards, probable risks in the project 

maximum credible accident analysis and consequence analysis which give a broad 

identification of risks involved are addressed. 

IDENTIFICATION OF RISK 

TABLE 1.1: DURING CONSTRUCTION PHASE 
  

  

  

  

  

  

  

    
  

  

  

  

  

                

Activities Air Water Noise Sail Occupational 

Pollution Pollutian pollution Pollution Hazard 

A. Material Handling: 

Cement +M - - +M +M 

Steel - - - - +M 

Sand - - - - - 

Wood - - - - +h 

Glass = - - - - 

Hardware is - di - +H 

Coiour = +H ' - +H - 

B. Construction Machinery 

Rotary +L * +H - +H 

Driller 

Mixers +H : eM +L +M 

Excavator | +L : +L = +H 
Material Lift | - - +L - +H 

Risk Factor: 

+ : Positive 

- : Necative 

E : Low 

M : Medium 

H : High 

ACTIONS REQUIRED TO CONTROLLING THE RISK 

A. During construction to reduce pollution: 

a
 

e
f
 

Dust cover for Trucks 

Using RMC to reduce air pollution 

New Construction Machinery 

Equipment will work intermittently 

Manual water sprinkling during cust excavation 

Retary drillers instead of ecoustic driliers 
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v Vehicular trips will not be at peak traffic hour 

var Plugs te workers 

¥ Wo raise pojluting work in night shifts 

B. Safety & Hygienic Measures: 

Adequate drinking water, toilet end bathing facilities v 

“ There will de “ree medical camps and first aid rooms for workers 

¥ Safety equipments like helmets, safsty shoes etc. to personnel and visitors 

v Personne! provective equipments like leather gloves, goggles and ear muffs when 

required 

“ Personnel working cn heights will wear safety equipments and will not work alone 

To prevent any accidents, the entire area under construction will be cordoned off 

with tin sheets and safety tape is run outside this fence 

¥ Regular pest control will be done 

v Adequate fire fighting equipments will be provided 

OPERATIGNAL PHASE 

Risks in the complex will be due te natural calamities like earthquake, flooding and 

others such as fire and accidental hazarcs. All precautions will be taken to control these 

risks. 
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ANNEXURE XI! 

ESPONSIBILITY 
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PROPOSAL FOR CORPORATE ENVIRONMENTAL RESPONSIBILITY 

As per MOEF &. CC O M dated: 01.05.2018 Tamil Nadu Housing Board proposed to allocate 

1.5 % of the project cast as CER fund. The following are the list of activities shall be 

carried out as CER. 

{. Providing basic amenities like Sanitary facility, Facilitatian of drinking water, books 

& journals, Development of knowledge Centre, computer etc., and tree plantation 

for Municipal Corporation School, Jai Nagar, Arumbakkam, Chennai, Tamil Nadu 

690106 at free of cost. 

2. Provicing basic amenities like Sanitary facility, Facilitation of drinking water, books 

& journals, Development of knowledge Centre, computer etc., and tree plantation 

for Chennai Corporation Government School, No.1, School St Rathnapuri, 

Koyambedu, Chennai, Tarnil Nadu 600107 at free of cost. 

3. Maintenance and beautification of Coovum river which is located adjacent to the 

preject site at a distance of 0.01 km on the Northern Direction. 

  

= 
; 

Cast ma CSR Activities (in lakhs) 

MUNICIPAL CORPORATION SCHOOL (ARUMBAKKAM) 

A | Water Sunply, Furniture far Library, Sanitation Facilities, Books & 125.7 

  

  

Journais, Computer and Tree plantation 

CHENNAI CORPORATION GOVERNMENT SCHOOL (KOYAMBEDU) 

B | Water Supply, Furniture for Library, Sanitation Facilities, Books & 

  

  

  

    
    

Journals, Computer and Tree plantation a 

¢ MAINTENANCE AND BEAUTIFICATION OF COOVUM RIVER 

Bund Strengthening, Tree plantation along the bund, etc 349 

TOTAL (A+BeC} 599.7 lakhs     
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BICDIVERSITY MANAGEMENT PLAN 

The variability emong living organisms from all sources including, inter afia, terrestrial, 

marine and other aquatic ecosystems and the ecological complexes of which they are 

part; this includes diversity within species (genetic diversity), between species and of 

ecosystems, 

The objectives af this BMP are as fallaws: 

1. Minimize the loss of habitats, species and ecosystem services within and around 

the Project Area; 

2. Develop a framework for the protection of biodiversity and raise awareness of 

biodiversity issues; and 

3. Establish a framework for external collaboration and data dissemination for the 

benefit of the greater ecosystem. 

4. Generate baseline data from field observations from: various terrestrial and 

aquatic ecosystems; 

5. Compare the data so generated with authentic past records to understand 

changes; 

6. Understend the impact of the proposed project on vegetation structure in and 

around the orofect site. 

FLORA 

Assessment of the existing vegetation types in the study area has been done using 

standard procedures. The terrain of the impact zone is chiefly plain and in some places 

gentle undulations are observed. The study of flora Is conducted as per the guidelines of 

the Ministry of Enviranment and Forests, Government of India, with respect to the scope 

and objectives. The study involved in collection of primary data by conducting survey in 

the field. 

The flora of propesed region hes an appreciable diversity, which may be attributed to the 

diversity in soil tyne and the physiography of the region. The buffer zone of the proposed 

site consists of industrial lands, habitations, waste lands, atc. The semi-arid conditions 

with high temperature and poor rainfall influence the nature of flora. The buffer zone is 

within a radius of 10 km consisting of naturally occurring species which grow in group. 

In the Stucy Area: 

Endangered Species : Nil 

Endemic Species : Bil 
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TABLE: 1 TERRESTRIAL FLGRA 

Common : 4 Common 
ane S.No. |Botanicai Name Narnia 

dirachia indica 2em 3 rowid anila 

sauamosa rd le 

Botanical Name 

la 
indicum thi i nea 

x i alai koein ri I 

assus fabaiifera i heria uruthi 

of 

ja puicherima iikondrai . Morinda una 

usena dentata attuv ai 18. in 
ora luvai 3 es ti 

m nai . obtusata 
van Han, Vali m oenix 

ris grandiflora Thurathumuthu i Ithia 
rin etifolia o£ ring . Pith 

rit i 

imaram 

la 

amarind 
4 ‘ OMT i 
43. benghalensis i i ja 

negunda 

On the basis of field studies, records of Botanical Survey of India and Forest department, 

Tamilnadu state did not Indicate presence of any endangered and or vulnerable species 

in this area. 

FAUNA STATUS 

Wildlife being an important strand in the complex food web in most of forest ecasystems, 

its status symbolizes the functioning efficiency of the entire ecosystem. The forest 

management therefore, cannot be isolated for wood cxploration and wild fife conservation 

in the same vulnerable vegetation cormplex. Just as wild flora needs special treatment for 

preservation and growth, wild fauna as well reserves specific conservative pursuits for 

posterity. Unfortunately, aur past efforts had been unscientific in rearing and preserving our 

valuable heritage resulting In dwindiing of many intersecting species, which the nature had 

bestowed on us. The broad spectrum of colorful fauna is fading and the same is facing 

extinction. 

Environmental changes through deforestation, spreading urbanization and destruction of 

habitats have been of alarmingly high magnitude during the recent past, which has totally 

disturbed tie balance bettwean mortality and reproduction. Some threatened faunal forms 

ane liningicelly bandicamped thera an inibibed jow rate of reproduction by nature. 
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Fragmentaticn of population also weakens the vitality of the species due to rarity and 

normal reproduction precess is thwarted leading to extinction. Presence of wildlife could be 

observed during the study period and also from information from local tribal inhabitants. 

Primary Survey 

Field studies are conducted to assass fauna in the study area, On the basis of field 

studies and secondary sources, there are no endangered animal species present In the 

study area. 

Endangered Animats 

A comprehensive Central Legistation namely Wild Life (Protection) Act was enforced in 1972 

to provide protection to wild animais. Scheduie-I of this act contains the list of rare and 

endangered species, which are completely protected throughout the country. List of 

animals present in the study aree are given in Table - 2. 

TASLE: 2 LIST OF FAUNA 
  

  

    

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

    

  

  

  

  

  

  

  

  

  

  

  

              

SLNo.| Scientific Name Common Name | WPA Schedule 
Insects 

i Agrion sp & Petaiura sp (Dragon fly Iv 
2 \Apis indica Honeybee IV 

3. \Aranea sp Spider IV 

4  (|Carausius sp iStick insect Iv 

5 [Cicada sp. (Cicada IV 

"6 (\Coccinella septempunctata Ladybird beetle iV 

7? \Coenagrion sp & Ischnura PDamselfly Vv 

8  |Eumenes Wasp Iv 
9 _|Hamitermes silvestr Termite Iv 

10) |Hieroglyphus sp Grasshopper Iv 

11 (Mantis religiasa Praying mantis IV 
12 |Monomorium indicum Ant Iv 

13 |Myremeleon Antiion larva IV 

L4 |Palamnaéus swammerdam Scorpion iv 
15 (Scolonendra Centipede iv 
16 (Terias hecabe Grass Yellow Iv 

& i 
1 Acraea terpsicore Tawny coster Iv 
2 |Danaus chivsippus Plain tiger Iv 
3 |Danaus plexipppus Striped tiger IV 
4 _jeuthalia nais Baronet Iv 

5 |Graphium Agamemnon Teiled jay Iv 
6 iDtias marianne hite orange tip Iv 
7 Vuntnia almanac eacock pansey Iv 
8 Junonia atiites Grey pansey iv 
9 \Neptis hylas Common sailor Iv 
10} Pachiopta hector Crimson rose IV 

11 Papliia demoleus Lime butterfly iV 
12 Papilio polytes (Common mormon Iv 
13 Papilio palymnstor Blue mormon Iv 
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14 |Perentice aglee Glassy tiger IV 
15 |Precis hierta Yellcw Pansy Iv 
16 _|Terias hecabe Grass yellow IV 
1? |Triodes mines Southern birawing IV 

Fish 

1_ Ambivpharyngodon sp Carplet Iv 

2 \Catia catia Catla iv 
3 IChela sp Trout WV 

4 {Cirrhinus mrigaia Mrigai IV 

5 Cyprinus carpio Common Carp IV 

6 jLabeo ;ohita Rohu Iv 

7 \Ophiocephalus punctatus Kurevai IV 
& |Oreschromis mossambicus ilapia IV 

Amphibians 

1 |Bufo melanrestictus Comman Indian Toad IV 

2 lEuphiyctis cyanophiyctis Skittering frog IV 

3 |Microhyla ornate Ornatic microhybrid Iv 
4 |Rana hexadcactylus indian Pond frog IV 

5 __|Rana tigrina iCcmmon frog IV 

Aguatic Fauna 

i |Ariophanta sheil Ariaphanta shell IV 

2 [Helix shell Helix shell IV 
3. [Limnaea shell Pond snail sheli IV 

4__|Planordis shell Freshwater Snail shell WV 

5 |Pila globosa Apple snail IV 

Repiiles 
1 lAhaetulia nasuta Common Green Whip Snake iV 
2 \Bangarus caeruleus ‘Common Indian Krait Il 
3 (Boiga spp. Cat snake Tit 
4  (Calotes versicolor (Common Garden lizard Iv 

5 (Gongyiophis conicus Rough-tailed Sand boa Iv 

6 jHemidactylus flaviviridis House gecko IV 
7 (Mabduya carinata Brahminy Skink Tt 
8 (Passerina mycterizaris Common Green Snake Iv 

9 jPlyas mucosus Common rat snake Iv 

Birds 

1 Acridotheres tristis Common Myna Iv 
2__lAlcedo atthis Common Kingfisher Iv 
3 JAnas acuta Cammon Teal Iv 

4 lArdeola grayil Pond Heron or Paddy Bird Iv 
5 Bubobhubo Indian great horned owl Iv 
6 ubulous ibis Catile egret Iv 
7__ |Caprimulgus asiaticus Cammon Indian jar i Iv 
8 |Centropus sinensis Crow-Pheasant or coucal | IV 
9 \Cinnyris asiniica Purple sunbird Vv 
10 \Columbus fivibus Pigean Vv 
11 jCoracias benghalensis Indian Roller IV 
12 (Corvus spienders House Crow Vv 

13 iCoryllls vaeralis Lorikeet Vv 
14 |Cucuius varius Cammon-Hawk Cuckoa IV 

15 (Cypsiurus parvus Paim Swift Iv 

16 Dendrocitte vagabunda Indian Tree ple WW 
1? WDicaeum erythrerhynchos Tickeil's Flowerpecker IV     
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18 Plcrurus macrocerus Black Drongo FV 

19 Foreita garzetia Little egret IV 
20 ‘Eudynamys scolopacea Koel V 
21 reancofinus pandicerianus Grey Partridge IV 

22  Wallastur Indus Brahmny kite ag 
23 WWierococys varius Common hawk cuckoo Ie 
24 Mecgalaima merulinus indian cuckoo Iv 
25 |Microfus affinis House swift IV 
25 Milyus migrans Common kite IV 
27 Passer domesticus House Sparrow rv 
28 = Psittacula krameri Rase Ringed Parakeet rv 
29 Quills caniranix Grey quail TV 

30 |Saxice/oides fulicata [indian Robin 
31 |Tehitrea paraaisi Paredise Flycatcher iV 
32  femenucius pagodarum _jBrahmny myna LIN. 
33 (fephrodornis pondiceraianus (Common wood shrike iV 

. Mammals 
1 jBandicota indica Bandicoot iV 
2. Bosindicus Cow Yeu 
3 jBubalus bubalis Buffalo IV 
4 Canis femiliaris Dog " 
5 _iCapra Aircus Goat = 
6 Felis rubiginosa Rusty-spotted Cat Iv 

7 _\Funembuius paimarum Indian Palrn squirrel IV 

8 lerpeites edwardrii Indian grey mongoose IV 

9 us booduga Indian Field Mouse Vv 
10 |Ovis aries _Sheep 5 
11 Pteropus giganteus Bat, Indian Flying Fox Vv 
12 |Rattus norvegicus Fieldmouse IV 
13 (Rattus rattus House Rat i) 
14 |Sorex caerulescens ‘Common mush shrew IV         
  

Insects: The insects in the study area are interrelated with each other and other 

erganisms. They are in perfect balance in their existence. Some of thern act as pests, 

while others are useful and beneficial to the environment and human beings, 

Pisces: The fishes recorded in the study area include Ophiocephalus sp., Common carp, 

Catla sp., Rohu sp., Mrigel sp., etc. 

Amphibians: Toads and frogs were the amphibians recorded in the study area. Many of 

them were Seen slong the lentic water systems and other areas. 

Reptiles: “he reptiles recorded in the study area include lizards and snakes. Reptilian 

fauna is comparatively rich and is mainly restricted to the patches with dense 

vegetation, 

Birds: Apart from Asian pied starling, g-eanshank, purpie moorhen, barbet, cormorant, 

coot, egret, kingfisher, waders and seabirds, important migratory waterfowl such as 
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pelicans, herens, egrets, storks, flamincos, ducks, shorebirds, gulls and terns also visits 

Ennore creek. The avifauna ooserved in the study area are basically loca! migrants only. 

Mammals: The cistr'bution of mammals is fargely dependent upon the environment of 

the respective ereas. The mammals present in the study area include Bonnet Macaque, 

Indian Palm Squlrrel, etc. These mammals 2re spread over the study area. A balance Is 

observed in the population of these mammals. 

Among the fauna recorded, most of them are common resident population and no 

endangerec species encountered In the study ares. 

National Park / Wildlife Sanctuary / Reserve Forests 

On the basis of records of forest department and also from literature survey pertaining 

to study area reveals that there are no wiidlife sanctuaries or Nationa] Parks or 

Biosphere within 10 km radius of the project site. There is no endangered, threatened 

plant and animal species present in 10 km radius. 

Results 

There is no damage to biodiversity due to this project site and its surroundings. The 

project is a vacant land. There is no threatened species found in the study area. The 

project will implement its greenbelt development and the surrounding areas will also get 

improved. Livelihood of the species will bs increased. 
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FIRE SAFETY & PROTECTION 

The fire extinguishers wl! be located all over the building for immediate use. The type of 

hand appiiances provided is such that the fire extinguishers can be directly taken and 

used for fire fighting purpese at eny location Inside the building. The ring main hydrant 

system consists of the hydrant valves, tose reels, heavy pipe to withstand a developing 

pressure of 10 Kg/Sqa.cm, branch pipes, M.S. hose box, anti - corrosive treatment, 

pumps, primirg tank, valves (Sluice valve, non- retum vaive, air release vaive) and 

cables. 

The fire prevention measures referred to above should minimise the risk of fire. 

However the nossibility of a fire at any time for whatever reason cannot be totally 

eliminated, The greatest danger erises if a fire occurs at night, when people are asieep. 

The volumes of smoke produced by even a small fire can fill a room or corridor very 

quickly. The presence of a functioning fire alarm system is provided as an early warning 

of a fire. A notice of the procedures to be followed by quests in the event of a fire 

should be orovided in ell guest bedrooms, displayed on the back of each bedroom door, 

This concentrates on the evacuation of the premises when hearing the fire alarm or 

other warning and drawing attention to the means of escape. Instructions are clear and 

concise and are multi-lingual to cater fer foreign guests. As quests are unlikely to be 

familiar with the internal layout of the premises, the Instructions include a simple 

location map, indicating the escape rcutes relative to each room. 

FIRE-FIGHTING EQUIPMENT 

Every storey af the premises is provided with a minimum of one nine titres water type or 

one four kilograms general-purpose powder fire extinguisher (or a number and type of 

extinguishers with an equivalent rating). 

MAINTENANCE OF FIRE PROTECTION EQUIPMENT AND BUILDING SERVICES 

Non-fixed equipment would include portable fire extinguishers and fire-biankets. To 

ensure safety all electrical installation and the heating and hot water systems are 

checked periodically. =ire alarm systems are tested regularly and maintained to ensure 

correct operation. Mains aperated self-contained alarms are tested at least monthly by 

the use of the test butten provided en the units, ta ensure operation of the sounders. All 

alarms are tested at least once a year to ensure that they respond to fire. 
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ESCAPE ROUTES 

In the event of a fire, the escape routes from the premises are available for use and are 

not obstrected, The following precautions are taken in relation to alt escape routes: 

All escape routes are clearly indicated, are net obstructed, and are available for use at all 

times; 

« The exit doors are capable of being readily and easily opened at ali times; 

« The external areas at or 1ear exits are not obstructed; and 

= The security arrangements far the premises do not impede or prevent the use of 

escape routes. 

e Exit doors from the building should be capable of being opened fram the inside 

without the use of a key. 

PROTECTED ESCAPE STAIRWAYS 

A protected’ escape stairway is constructed. The walls, doors and ceiling forming the 

enclosure to a protected escape stairway have a fire resistance of not less than 30 

minutes. Every protected escape stairway leads directly te a place of safety outside the 

building at the ground floor level. Escape stairways is alsa provided with openabie 

windows, and a roof-light at the tos, for the purpose of providing smoke ventilation. 

EMERGENCY LIGHTING 

In the event of a fire, it is possible that the mains lighting system may fail and this 

would make evacuation of the premises difficult, if not impossible. To provide for this, it 

is normal a system of emergency lighting to Illuminate the escape routes on failure of 

the mains electrice! supply is provided. Emergency lighting fittings are provided in 

protected stal-ways and protected corridors/lobbies to indicate the direction of escape. 

Tne emergency lighting system are regularly Inspected, tested and maintained, as 

recommended. 

FIRE SAFETY RECORDS 

A fire safety register for the premises is established and maintained, The register 

contains a complete record of ail fire sefety matters on the premises, and kept up to 

date and avaiable far Inspection if required. 

The fire safety register includes the following information: 

* Details cf premises, including the maximum number of guests accommodated 

and details of escape routes; 
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Emergency and evacuetion procedures; 

A record of evacuation/fire drills carried out; 

Details of fire safety training provided; 

Details of fire-fighting equisment; 

Details of fire alarm system and sraintenance records; 

A schedute of ail fire resisting doors in the premises; 

Details of emergency jighting and maintenance records; and 

Geteils and maintenance records of building services. 
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_ WwbPEE O64 
5 ; Phy | O44 . d2781625 | Mole: S7SS300G8, AOGERIITE 

seed tn peer Erna i santhemaanyvicsdbomel com] Website : waweanthiomerneiralab in 
5 pias 

oS 

O 
ss, 

Ruge TEST REPORT 

o Samoa Ref NO | SASASAI2 1/03 Dale OF Sampling «04.05.2020 fo 05.05 2020 

* Sample RepNe 022/05 Reporting Date EOS. 2020 

: HAMF OF INDUSTRY ’ Proposed construction of mmed use development by 

i Adis, Toni Hada Housing Goard, Anas Nagar Onasion. 
Tami Nadu Housing Boom, Thirurnangaalam Shopone Complex. 

oO Channa . 6G07G1 

Ss Site Locatran S.No. 2. Block No 4 of Ajunibakkam Vilage, Egmore-Numgambakkam 

a Taiuk, Chennai District, Tamit Nadu 

Sampirng Loceian Pegjyect Sie 

ey Samoe Desonpiaa | Aminem Aw Qualay 

= Sampling Method 1S 6182 (Part Vj and ( Pad Xv} 
ry Samping Time 24 Hrs 
= Starling Dale & Time 04,05. 2020 2.45 am 
a Gioging Date & Tima 05,05 20208 45 am 
A Sample Drawn Gy Date SAS/05 05 2020 

Received On 05.06.2020 
Cc Analysis Commenced On 05.05.2029 

Analysis Gompisted on 19.08 7020 

SD site’ | PARAMETERS" ROTSCOL” “unit” T Resocr "| RAAGS? 
2 — Paniculgie Maner (OM 44 EPA 40(CFR Part (HB io 317 3) f 

3 P Respirable Parliautate Matter 1 SMe) SSis9Sange2012 | pa for [SFT ot 

S, 3 7 1S $482 Pat 2 reo 
” ig apa behing ae 

fy poe fy : z 

im in RRR a Teter inert i, i a “a 

O i 1S S182 Part 22 1 
i 

O i$ 5782 Pan S i 0 
7 i _— Indophenol Methad ' aig 

ry een -uanaane TERI pone eigaPan il : sd 
ia | : zis jones Fisch ipa - : 

10. Benzo (aj Pyrene 1S 6182 Part i2 | us Prey BOL \ 1 

oO usa nee scatrararrnan nnestiens Wie aeanena A Eat i ed 
= #1): Arsenic (As} iS 5152 Part 22 j og f ti 4 so. S ‘ 

sy $ : sei ae Bitar i (ist h 2s 

td 12” “Rickel (ts) | 1S S152 Part 22 wd fw) BOL | 8 
i ; RSE 

O BOL Siow Setvotable Lint: DL — Detector Lirvt 
aay Remarks ‘The ng 

ad End of Repo 
i" tor SANTHOME ENVIRO SERWICES 

i b 45 
ee Wu 

‘3 Varied & Authorized By 
: oa ate M Mana Frank Omer - Quality Manager “So 

‘A NOTE 1 Test results slnvan on thin fea raoort ro‘aie only to he Rems tested 

o 7 Tiss test renart shied net be reprocuce Qranvhere except at hei arg an gare tonal sathout he 

Ce approval of the laboratory 170
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nee 
; 4 

Q fast Avenue Road ( Near Shilitorativr Channal-so0 nae 
an hh. Gide - d2184835 } Mob: B7QTRA00SS. HosEZBiTTES 

0) EMmadi senthomeenviroGarmaLeom | Website : wwwaanlormannuirciah in —— , ak re 
A 

r “y 

oO 

a: TEST REPORT 

esi Sampie Ref tie SASAS M25 Date GF Sampling 04.05.2020 to 05.05.2020 

= Sample Rep No  O2205 Reporting Date 79.05 2020 
NAME OF INCAS TRY Fresased construction of muxed use development by 

ry iis Tarai Nadu Housing Board, Anna Magar Giviseon, 
aoe Yam! Nadu Housing Soard, Thirumangaiant Shopping Compiex, 

Fan Chennai - 800107 

= Site Cucation 'S.Mo 2, Black No 4 of Arumbekkam Vilage, Eqmiore Numgambakkant 
ry Tahuk, Cherie: Distriel, Tami Nadu 
od Sampling Location ’ Koyembedu 
i Sample Dascripiion  Ambeint Air Quality 
sat Sampling Method 15 $182 (Part V} and ( Pad KV} 
se Sampling Time 24 Hrs 
ae Staring Date & Time 04,05. 2020) 645 am 

Glosing Date & Time 05 06. 2020/9.45 arn 
<> Sample Drawn Sy /Dae . SASS. 05 2026 

Recewed On 08.06.2026 
ey Analysis Commenced Gn 05,06 2026 
= Analysis Completed on . 10.05.2023 

Cn ne PARAMETERS” OT Prorecot | =e en Le 
Particulate Matt: EPA -AQICFR Pari &0)} ya fe 34.8 

 Resqgirable Paris (Pte) f IS 6183 Pan SE 20Te yg fin : s74 
Sulphur Dioxide S03 ~ 18 6182 Part 2 wim | ea° TO BO 

| Nirogen Dioxide ( NO - 16 6182 Pan ugém: ERS TP eG i 
| Carbon vMonoxkie (GO) 11 Hour} 18 5182 Past 10 mgin® | BBL : 2 

sone pies ey” 
Lead (Pb) ‘ 15 3182 Part 22 | eg fm | BDL : 5 

[ Grone (3) : i iS 5142 Pond ivgio® |) O07) 160 
Se eer a anc ee ee ee sa eae eee : jo secaltan 
Ammonia (Nis ~ indophenai lie ug in | BOL i 409 i 

Psu aioe eae a uaa cee Niet Te a rieiie o aecey ee a RaEaUnEy Te) cata eeiter, LER Sabon Baanapecrn es 
Benzene (CH) 1S £482 Past 14 hyo im | BOL 6 
ge ae jan | i 

‘Arsenic (As) iS £183 Par 23 ig Par | e 

2 | Nickel Qi) ——_ a IS $182 Pant 22 Wg im | m 20 
i i {iso i 

ORS The above results — = Foetal ea Air Quality Standards — CPEB 
ey __ Era cf Report : j 
ee ine SANTHOME ENVIRO SERVICES i 

2 
o ae NN 
4 Vertied & Authorized By ; 
ae eee ae at cee tee TE FFE OER Cee ng cermin eet tenn 

3 NOTE 1 Test wisulis shown in the test report ealate only fo the items tested 
= This feet report stad aot be vepiockete aryavndie except in full and mn sania tonal wihodt his 
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ee er ees : 7: re a SS Morattur GhennaLsgog of0 SPeSeaeei he weil 

Bere: OPE Rey . ae : 
= Oe: S76 20068. SS eat ? 

ingiloom | Wobsite : weau saotkraneenvlratas i 

  

  
  

  

    

  

      
  

     

      

  

TEST RESORT 
Sumpty Ref Ne SASIASASR 05 Date OF Semoting 04 05 70236 to 15.05 2020 

Sample Rep No © O24/05 Reporting Date 10.05 2020 
NAME OF INDUSTRY . Proposed construction of mixed use development oy 

vis Tarai Nadu Housing Goard. Anna Mager Davison 
Tari Nady Housing Board, Thinsmingsiant Shopping Complex, 

Chennai 6OOtd1 

Site Location S.No, 2, Bock No 4 of Arumbekiam Village, Egmore-Mumgambakkam 
Taluk. Channai District, Tamil Nedu 

Sempling Lecaticn Anca Magar Vest 
Sample Descriphan éunbient Aur Quality 
Samping Method iS S182 (Pen V} aad ( Par: XIV} 
Sampling Time 24 Hee 
Slarting Gate & Tine 04,05. 2D20/ 9.45 ant 
Closing Date & Ture 05.05.20208.45 am 

Sample Grav By Date . $A806.05.2020 
Raceived On 706 03,2029 
Analysis Commenced On 05 06.2020 
Analysis Campieted on » 16.03.2020 

Sie ~~ BARAMETERS —_ [PROTOCOL “~TUNIT FRESULT  NAAQS* | 
if) Parheulate Matter (PM 25} a 1 EPA 4Q(CFR Part So} Y 60 

2 Respirabie Parkculate i 1S 5162 Part 23-2012 

2 Iphue Dioxide IS 5182 Pan 2 

  

     

  

  

    

  

  

- Seene tO: 

  
4” Nitrogen Dioxida [NO a ” “WS eieePade EG f 

5 Tarkon Macoxide (50) (+ Hour} “WS saa Pan id ~~) i 
= Cewetpe cts onimenbesues y oye |e ADRSLAM 

& Lead (Poi 'S 5182 Part 22 i ug im BDL. 1 
| (C901) 
  

"§ $162 Bad 9 
  

& Ammonia dha) indephanal Method 
  

8 | Benzene (Calls)   

  

iSsis2Panii 

  

  

  
    

Ps Henzo fa} fyrene on eegaPadiz2 ~~ gem) { 
jee Seach s ae ihm in! cpio a oss Pie Ln ss mone snginn 8 ‘ 4 

11 | Arsenic {As} | iS 5482 Part 22 Fug im SOL : 

ssh sit : saa eee ee 2 i 
42 1 Nickel Nu 1S 5782 Part 22 ia im BDL : 20 

. Farah s.20.0 i 

| BOL — Below Delectable Lima. 0. ~ Detection Limit 
  

ene nero 
Remarks. The above resulls meet fe “National Amb 

  
  

   
  

    
NOTE 4, 

VYerlfied & Authorized 
a.Marie Frank Gmer - Quatity Manag 

      

eRe 2 : Qo BT 
er 

: 

Tett resulis shown in this test repo relate only to the items levied 
2 ‘This tastcenorl ghall nel be repyadues anywhere extent in isl and on same format valhoul Une 

approval of the iaboratary 
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oi Fase Moar GEE NMorstter, ee are 

Piob: STETSEG08S, SSS6 237175 
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: Wnircit tac adany centhomaes cord 

TEST REPORT 
. Same Ref Ne . SA5ASGRS/05 Gate Of Sampling  : 6-4.08.2520 is G5.05 2020 

Sampe Rep No | 025/05 Regering Gate _ 10.05.2020 
NAME OF INDUSTRY 

Tite Location 

: Proposed consirection of mixed use development by 
Mis Temi Nadu Housing Board, Anne Nagar Division, 
Yami Nadu Housing Board. Thirumangalem Shopping Compiex 
Chennai - 600107 

Tatek, Chennai District, Tamil Nadi 
/ SMe. 2. Black No 4 of Arumbakkam Vilage, Eamore-Numgambakkant 

  

  

  

    

  

  

  
  

  

  

    

  

        

  

  

  

Sampling Location . Mogappair 

Sampe Descaptien Ambient Sit Quality 
Sampling Method 13 9182 (Part Vj and { Pact Xj 
Sarnpling Time 24 ts 
Starting Date & Taye Mt 08 2020! 9.446 am 
Closing Dale & Time 5.05 202019 45 am 
Sample Drawn By Dale ' SAS065 05,2020 
Recewed On 05.05.2520 
Analysis Commenced On .G8,05 2020 
Analysis Compisied on 49.85.2020 

Sine _ PARAMETERS [PROTOCOL __ RESULT 7 NAAGS" | 
[7] Barhculate Matter (PM 3) EPA -A0(CFR Pari 50} BiG eo 

12°" Raspirabls articulate Maller (PMc) [18 5182 Part 23-2012 ~ “e737 40 
; 3”) Sulphur Dieside 10} | YS S183 Bart 2 7? a 

4) Nikogen Gioxige (NOJ SSi82 Pai G 16 °° 88°: 
i! : __ i j 

» 5 ¢ Cerbon Menosice (CC 1 Hour} 1S 5182 Pan 70 SOL t Za : 

O scecqecestt ianmardeeeita —— DP sssopreemress is 3 metas fa . 
6ST Lead (Pb 1S 5182 Pant 22 BOLO | UT 

PF"? Gone {054 18 $182 Part 9 42.5 a 

3” ~"T Armonia (NHS indopheno! Method ‘Bot eat 
bases tee , er Hhs8, Bhan b aa a 

a fenrene ers) 1S 6182 Part 77 ; m-25 g i 

“1a | Benzo (a) Pyrene "1S 5i82Pat 2 | eg im” 

Ti | Arencias! iS6ig2Saaze rq ii 

12. | MickeliMiy) uw Pos SlezPataz | pg i     
ene 

  
“BDL - Below Deteciable Limit: OL — Getection Limit 

| Remarks Fhe abe. va results meal the “National Ambien! An Quality Standaris — —CPCB 

ee et 

          
ont ot at Re 

oe 
Venfies &. Authonzed By 

‘Test ssn ahowh ot [eg lest ngpom migie enty te the ileme [sted 

  

2 = This test reporl shat! net be reofod.ice anywhere excent in full and in sare fornat without ine 

approval of the layonitcry 
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O Lai? Fest Avenue Rood, { Mear $8lMoratios Chenacieoo o5 

4 Pho: Gd4. ABIBIEOS | Mob SFSTS80GGS Bokess4d Ts # 
se Brag iy Santlonitercdy rfetiarmad nom: | Webette . eayusantharmngoveretian is 

mS 
mat 

ae TEST REPORT ‘ 

- Sample Ref Na SAGAGOZ5/05 Dale Of Sampling =. 04 05.2020 ia 05 65 2020 

ry Sample Rep No 026/05 Reporting Date . 16.05 2025 

. NAME OF INDUSTRY Proposed constnuctien of mixed use develgpment by 

oy ia. Tamil Nadu Housing Boer, Anne Nagar Divisian, 
va Tani Nadu Housing Beant, Thmumangaiam Shopping Complex, 

xt Chennai - 600104 

~) Sile Location _ S.No. 2, Block No 4 of Arumbakkan Village, Egmore-Numngambakkam 
os Tatuk, Chennai Distict, Tara hadu 

faa? Sampiing Location Paci 

; Sample Resenpucn Ambient 4x Quakty 

i Sampina Metres 15 4182 «Pan V) and ( Pact XIV} 
Samotne Time a4 Hird 

ae Staring Gate & Tumse -G4.05. 2020 $.45 am 

7 Stiosing Bale & Fie $5 08. 2020/8 25 am 
5 Sars Craw By Date SAS5.08 2620 
we Racaived On 05.05, 2026 

Analysis Commences On 05 05.2620 
nd Analysis Camotsied or 16.05, 208¢ 

“) §StNe tT “PARAMETERS = PROTOCOL ONT {RESULT | NAAGS* | 

ae Particulate Matter (PM > 5} EPA -4GIGFR Pan 83 ug im | 

of -_ 2  Respirable Panmnulaie Mailer U Ge Beir ag fm 00 

wo] 2 7 Sulphur ede S05 Ts 8182 Port 2 nae : 

54, @ | NitvegenGoude NG) ; SBA PaG 

4 EGarbon Monemds (CG) (1 eur) | S182 Rot 4d i 
“ bees sie RC cal (itt ott ial 

2 & 85 P BBLioL=0 a} 1 : 

«= er | — ~g St82 Banko ie | 
“saat 

anne, ss mamas tem? RR b. ceite spa 

| 8&8 indophens! Methou { : 400 

FP “JS Sia2 Pad ii Cd ug fm SE a ~ 3 “| 

48 oisiPyane WS 182 Parl te rey fae | 80 —_ | 

“41 | Arsenic (Asi == nS B82 Pad 22 ag fe ee | 

i ee a i | Aiea i 
427 Nickel (Ni ; iS S182 Pan 22 > pg im | a 

cere 2k, cee ees eet criaie Lonel a 
; BDL ~ Below Detectable Lind. DL ~ Geteckon wii oe i 

i Remarks. The above resuis meel the “National Ambient Air Quality Standasdts -<CPCB ' 

; L Oe eee vette end of Report z 
a for SANTHOME ENVIRO SERVICES 

i 

cs | 

y | cee As ee 
= &§ Verified & Aur y 

a eer idee ____M Mana Frank Omer - Quality Manager 

4 NOTE 1 Testresults shown in tus test report relate only fo the tens tesied 
3 Thietes! repel shal nat be repiaduca anywhere exemat in fel and sa same fietal velaout he 

“y aneroval of the lehoratery 

é 
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& a? 

NAB 470 
i@ CONSTITUENT BOARR OF AL ivy mie OMe 4. 

SO 9001:2015 Certified Laboratory 

‘} Lae Fact Avenue Read iMear Giliikmrathir oo3 hannai-sae nee, 

sss Py: fad . APY BI EDE J Ade Sad Ranged ongesesdze 
f 5 ae ee fee ar ft ffesta- a eS Re We Seo 2¢ Be ae 

eo 7 Email if: ganthomeany/roghgmnsh cons? Wabette « www aantheemenvientab a 

C3 

4 
~ TEST REPORT 

es Sample Rel No SASIASIO26i05 Dale Gi Sampling : 04.05.2620 to 05.05 2020 

i? Sample Rape O2705 fHepotng Bate 2. £605. 2025 

fy NAME OF INDUSTRY Proposed sonsicuction of mixed wse devefopment by 

a Mis. Tamil Nadu tousing Board, Anna Nagar Division. 

ote Tomi Macy ousing Boaré. Tiirumangaiam Shopping Complex, 

io Cheana ~ 40104 

‘i Ste Location S.No. 2, Block No 4 of Arumbakkam Village, Egmore-Numgambakkant 

i Taluk, Chennai Distret. Tam Nedu 
. Sampling Locator: Kovattur 
i Sample Oeseristen Ambient Air Quality 

Sampling Methou 1§ 5162 (Part Vp and ( Part AI) 

Satipling Time 24 HTS 
Srarting Date & Tine 04 05.2020! 9.45 am 

oy Closing Gate & Tine 05.05 2026/9 45 ani 
baa Sample Brawn By “Date . BAS/OS 08.2026 

Renaived Gn , 06.05.2020 

‘2 Analysts Commenced Gn 85.05 2020 

ast énglysis Completed ar 1005 2020 

fod cag ee a oe Hh He ve eae son - * ee ee 

ERE A caicupucs PROTOCOL [UNiT | RESULT) NAAQS 4; 
45 2 Pariiculale Maller (PM 52) EPA -40(CFR Part 80) wim: at: 60 \ 

a, ‘Respuratte Ps Partoulate idatior (PR (Pia | 1S 182 Pan 23-2012 °° gia f 100 i 

ao ~ iS Sis? Part 2 ; "80 ~ 4 

” “48 5182 Pais ng in “Ba mi 

’ Caron SSE) (7 Hour } [1S £482 Part 0 mim | i ee - 
npc gat ai PO A. 1 fbn is) | worl 

Zi {§ 8132 Pan 22 ng iar | BOE olay | 

i? > Ozone (Os) mee ee YB S182 Part 8 es ai ag 

Antoni tip locker! Method . a 
© ne | sean sy | 

; ~~  Benvane (CH) . 5182 Pant a r BOLIO.*0 + i §        
    

  

  

    qi Benzo fay Pyrene 

a | Areenic (As) Ssls2Fanee 
  

  

Ty te i rr eenemeneneoconnn Ts B48 Part 22 

  

Below Detectable Limit OL ~ Detection Lunt 
smerks. The above Tesulls meet he “National Ambient Air Quality Siandards -GPCE 

  

  

  

  
  

  

  

  

  

Ts ae En of Repo ee 
. ior SANTHOMS ENVIRO SERVICES 

i) 

oO eng SN oe 
ey Veriied & Autionzed By 

a cept nes un _, 'AMaria Frank Omer - Quality Manager 

vw NOTE. 4 Teat arcults Show ur tng cest report mlate sly to the tems lesied. 
sath 2 Tiss lust report shell not be reproduces enywners exceot in full and in sarne ‘qomat waniout the 

o atoraval of ihe laberatery, 

2 
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Ke: at. Chennai soo ee 

Steae0 SSE23 9975 
Mehuite - wae wentonicenwl ater is 

TEST REPORT 

Sample Rel Na : SAGIASIC2Z 7105 <6 032/05 Date Of Sampling 04.05.2020 te 05.05.2029 
Sample Rep No S285 to O35 Reperting Date 18.05 2020 
NAME OF INDUSTRY Proposed construction of maed use developriant by 

hig. Tamil Nadu Housing Sard, Anna Nagar Division 
Tami Nadu Housing Boars, Thirumangslam Shopping Comtex. 

      

   

   

  

      

       

   

  

  

    

      

Chennar- 00104 

Site Locatan . S.No. 2, Block No 4 of Animbakxam Village, Eomoretlumgambakkam 

Taluk. Chesnar District, Tanul Nadu 

Sample Description 0 Noise level Monitoring a 
Location ‘ Lijay 

Sarcple location a 

| cove | i [aB(ail 
LoNT | Ptolect Site ae 
i N2 | Koyarmbody . a SiO 
fetes poe alt ncn ost 

a 
| ha Mooanpar 

5 Pac 

N6 ~— Horattur _ ae ais:       Mathad: 1S: 6989-198 tiReall: 2009)-Ambient 

AMBLENT NOISE STANDARDS 
  

AMBIENT NOISE TARO EE BS 
21 fiemhihemen see 

  

adustiat Araa Area    
  
    

Silence Zone   i ! 

‘ sine a EOE RED RT cane 
r ™ for SANTHOME ENVIRO SERVICES 

Venfied & Authonzed Sp : 
oy M Maria Frank Omer . Gualily Manager 

“NOTE "1" est Shown ia live les! repodt (elala On'y to tha Noms lasted 
2 This teat recert ghas not be reproduce anyehere except m {U4 end «: same formal witnaut the 

aogreval of ine laboratory 
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ON COMSTITUENT BEARD OF GUALITY COLAC. of Reel eh 

NABL (| 01 IEC 7008: 2005) Accredited & 
7H.    ISO 8O017:2015 Certified Laboratory 

A aE Feast Avorn feat i Plane SEh4} i arative These 

  
i 

eS 2 : r 4 rd ae : 
. hin | O44 . $2987 S28 | Rob: S7S1 RSGGRS S8S22 83 175 

omae i ¢asthomaonyiradhumsal. cam | Website wewsanthamonnvirsigh in 

  

  

    

  

  

  
  

  

     

    

   
   

    

      

        
  

    
  

  

  

  

  

  

  

  

        

  

  

    
      

   
   

  

  

   
  

    

  

    

*; 

- TEST REPORT 
oa Sample Ref No SASAWI0S94)S to 0341015 Date Of Samping ; 04.05. 2020 16 05.05 2020 

Ld Sample Rep No 034/05 to 03505 Reporting Dale 7 10.05.2020 
=k NAME OF INDUSTRY i Freposed consizuction of uxed use development by 

tt Myre. Tam? Nadu ticusing Board, Anna Nagar Drvtuorn 
Tami Nadu Housing Board, Tisunangalam Shopping Complex. 

£5 Chernai. 600491 

~ Site Lesation | § No. 2, Block No 4 of Arumbakkem Village. Eamore-Numgambakkarn 
Tatus, Channet District, Tamil Nadu 

Semple Desenpien Ground weter 
GW - Project Site, GW2 » Anna Nagar 

+ He net me eiatrarpotecncoencci RC ETABLE 

PARAMETER UNIT ey oh TEST PROGEDURE | LIMIT AS PER 

. owrmebeee th eect a 5 1S 10500 22042 

t. _joazen ee. APHA 22° EDITION 2017  # 

ms ; man aio APHA 23" EOMION 2017 Agreectble 

3 | Turbidity 7 iu} 4 =16 iS 3075 Pan 10-1964 (Realt 20177 Pt 
24 Btls 25°C “etka 73 ee) 1 YS, 3028 Part 11- 1938 (Renf-2077) 65-85 

eee Bt25°C —ipSicm | EZ 22068 IS: 3025 Part 14 1984 (Reall2017) | _ Not Specifies 

cm mol | oF 1342 7S + 3028 Part 16-1884 Real 2077) | 500 

El ot #49 1S 3025 Part +7- 4984 6 (Reaft 2014) “Not Specified 
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3 Sulphate as SO. 343 APHA 23 EOMION 2017 4500-S0." 5) 200 
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a NAME OF INQUSTRY Prososed construction of mixed use development by 
ae Mis Yanid Nadu Housing Goard, Anaa Nagar Division 

m Tamil Nady Housing Board, Thirumangalamn Shogping Complex. 
A Chennet- 620101 

~ Site Location : S.No. 2, Block No 4 of Arumbakkam Village, Egmore- Numgambakkany 
it Talak, Chennai District, Tama Nadu 
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Quality Council of India 

National Accreditation Board for 

Education & Trainin 

  

Geo Exploration and M ining Solutions 

Old No. 260-B, New No. 17, Advaitha Ashram Road, Fairlands, Salem, Tamil Nadu - 636004 

Accredited as Category - A organization under the OCI-NABET Scheme for Accreditation of EIA 
Consultant Organizations: Version 3 for preparing EIA-EMP reports in the following Sectors: 

Sl. i og 8 Sector (as per} No. Sector Description ° . ge NABET | Morrce 

“1 (| Mining of minerals - Seances tminingonly  ~ aa ae i 1 (a) (i) A 
isolated storage & handling of hazardous chemicals {As perahreshord 

2 | planning quantity indicated in column 3. of Schedule 2 be 3 of MSINC 28 & (B) B 
Aules 1989 amended 2000) - : , . 

3° | Building and Construction Projects ; ‘ 38 8 (a) B 
- Note: Names of approved EIA Coordinators and Functional Area Ener are Mentioned in RAAC minutes 
dated January 18, 2029 posted o on ACrMABET website, 

  
  

  Cat. 
  

  

                

   

    

The Accreditation shalt remain in ice subject t ie contin gornliance, te the terms and conditions mentioned 

in QCLNABET’s letter of accreditation: Bearing. no, Qcytl BET/ENV/ACO/19/0940 doted March 27, 2029. The j 
  

  
accreditation needs to be renewed before: the expiry a te. byGeo Exploration and Mining Solutions, Salem, 
foitowing due process of assessment. 

    

Sr. Birectok, NABET Certificate No. Vatid till 
Dated: March 27, 2019 NABET/ E1A/1821/ RA 123 07.11.2021   For the updated List of Accredited EIA Cansutant Organizations with approved Sectors please refer to QC-NABET website. f° 

te ye 

  
  

383



384 

~~ Minutes of the Meeting cum resentation on the alignment of Elevated Road fre 

‘Chennai Port to Maduravoyal| held_under the Chairmanship of Additional Chi 
Secrétary to Government, Highways and Minor Ports Department at 14:30. A.M < a 

14.02.2048 at Chennai along with various Stakeholders. 
The Additional Chief Secretary to Government, Highways and Minor Por 

Department held 4 meeting ~ cum- Presentation of the alignment of construction | 
Elevated Road from Chennai Port to Maduravoyal at 11.30 A.M. on 14.02.2018 
Public Works Department Conference Hall, 5" Secretariat, Chennai ~g Floor, Namakkal Kavigner Maliga 

2. The Chief General Manager (Technical) & Regional Officer, Nationa| Highway 
Authority of India, Chennai, at the outset, welcomed the Additional Chief Secretary 
Highways and Minor Ports Department, Principal Secretary to Government, Publi: 
Works Department, Principal Secretary to Government, Housing and Urbar 
Development, Principal Secretary to Government, Environment and Forest Department. 
Directar, Envircnment, Chief Planner, Chennai Metropolitan Development Authority, 
Joint Commissioner Of Police, Chiat Engineers of Public Werks 

ion and Maintenance wing), Housing 
pta , Professor, Indian » Deputy Chairman, Chennai Por Trust and other 

Authority of india (NHAN, Chennai to various gs meeting. A Presentation on the alignment alon ! 

deck width), exit ramps ad, Koyambedy ( befere and after Grade 
Separator) and entry ramps Proposed at Sivananda Salai, College Road, Koyambedu 
(before and after Grade Separator) Bridge, Aminjikarai Bridge, Koyambedu 
clearances obtained so far fram Ministry of Enviro 
Metropolitan Development Authority (CMDA) Railways, ete , 

nment and Forest (MOEF), Chennai . Greater Chennai Corporation, Public
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H2it 

5. The Principa! Secretary to Government, Housing and Urban Davelop!\ent Department requested to explain about the usefulness of the project for which the Team Leacer replied that the time taken by the trucks to reach the Chennai Port is approximately 24 to 36 hours due to the traffic restrictions and this ‘project will provide seamless movement of the trucks to the Chennai Port without any restriction. Further. he said that due to the provision of exit and entry ramps, the local traffic may also use the project corridor after the payment of user fee and two wheelers, three wheelers should not be allowed to use the project corridor since alternate route is available via the existing Poonamallee High road for which NHAI and State Government has to take suitable decision on this. It Was requested that the Consultant has to inform the public Guring their public consultation about the restriction of the two/three wheeler on the usage of the project corridor. 

6. The Team Leader said that in order to avoid parking of vehicle on the elevated corridor to get permission from the Customs, CISF to enter into the Chennai Port Trust a parking yard inside. the Port area has to be provided for which the Deputy Chairman Chennai Port Trust replied that sufficient space is not available inside the Chennai Port and also since it is the secured area, without the clearance from the Customs and CISF it is Not possible for the vehicle to enter into the Port directly. The Principal Sécretary to Government, Housing and Urban Development Department said that parking yard near the Maduravoyal may be identified“and developed by CMDA and all the formalities have to be made in that parking yard, so that the vehicle can enter into Chennai Port without parking in the-project corridor, The Chief Planner, CMDA said that necessary action on the same will be taken. ; ; 
7. The Team Leader said that the Technical Committee suggested to Provide 4 laning for the entire project corridor with a deck width of 17nt-He said that as per the detailed traffic study and analysis considering the future generated traffic, suggested to provide 6 laning with a deck width of 29m for the stretch from Napier Bridge to Maduravoyal and 4 laning within the Chennai Part premises. Further he said that due to the proposed alignment, the number of piers within the river Cooum will be approximately 685 whereas the number of piers as per the Technical.Committee will be 734. So, the impact of the project on the river Cooum will be considerably-reduced, dus to this proposed alignment. The Professor, IIT Madras said the development of Cooum river has to be carried out immediately after'the completion of work so that there should not be any hinderance to the water movement. All the Stakeholders including the Technical Committee Members agreed the alignment proposed by the Consultant with 6 lane configuration (29 m deck width) from Napier Bridge to*Madugavoyal and 4 laning within the Port premises with geometric enhancement of the Technical committee alignment at Chainage 2/100 to 2/500, Chainage 3/500 to 3/800 , Chainage 9/300 to 9/800, Chainage 10/900 ta 11/200, Chainage 12/300 to 12/750, and Chainage 13/300 to 13/700.



H3it 
8 The Director, Environment Department said that revised Coastal Regulation Zone (CRZ) clearance has to be obtained from the MOEF due to the revision of the alignment and desired to know about the extension of validation of CRZ clearance for the project. The Deputy Chairman, Chennai Port Trust said that extension of validation of the CR2 clearance was obtained from the MOEF in time which will be valid upto 2021. The Director, Environment further said that a monitoring committee under the chairmanship of Chief Secretary with other members such as Secretary, Environment, Secretary, PWD, experts and other stakeholders has to be constituted as per the direction of MOEF for monitoring the project. It was informed that a high level committee was constituted in 2008 itself for which Director, Environment said that a Separate committee has to be constituted after the issuance of CRZ clearance in 2011. Further the Director, Environment requested to check whether Environmental Clearance is required for the project or not for which the Project Director, NHAI, Chennai said that the Project proponent is Chennai Port Trust and as per EIA notification, Environmental Clearance is nol required for the project, 

9. The Principal Secretary to Government, Housing &Urban_ Development Department said that Greater Corporation of Chennai proposed to provide walkway from Ega Theatre to Valluvarkottam and the proposed corridor should consider and provide sufficient clearance for that and requested the Corporation officials to share the relevant documents with NHAI immediately, 

10. The Team Leader said that in Koyambedu to Maduravoyal section, bus corridor may be provided near the median as like Bus Rapid Transit System (BRTS) by providing subway in the median ta the end for which all the officials said that special buses with right side doors have to be operated which is not possible and requested to provide separate service road for the movement of local public. The-Joint Commissioner of Police, Traffic said that nearly 50% of the accidents in these stretches occurred in the past due to crossing of the pedestrians at various locations and requested to provide pedestrian crossing in every. 100 metres of the stretch to ensure safety to the pedestrians in the Corridor'so as to minimise the accidents. 

11, The Team Leader said that the ramp in Kamarajar Salai is proposed inside the Island Ground, ramp in Sivananda Salai, Spur Tank road, College road are proposed in the Corporation road. Purthegethe:ramp:insthe.Koyambedusyefore the!Grade.Separator iseploposedsipat hevkausing:Boardsland. All these ramps are proposed jn the original proposal in 2008 for which concurrence of Corporation was already obtained. he:Chief 
Enginger,-Housing Bagrd requestad:te povivedpenossar gate ext me gnchaftheir 
Jandlithe-Project:;PirectoriNHAlKeaicbthatithelignngantis proposediabthe extreme end pftheelougingw@eard land. In order to relieve the congestion in Koyambedu to Maduravoyal stretch due to the Mofussil buses, additional exit and entry ramps are proposed after Grade separator for which land has to be acquired along with the main corridor at the joining point with Poonamalee High road, The Chief Engineer, CMWSSB Said the 42” dia pipe line is located under the proposed ramp after Koyambedu Grade Separator location and requested that the pipe should not be damaged. The Principal 

   

386



W4aH 
Secretary Environme t & Forest requested to stud th pi ibility o vi << 

‘ tk ulafter Gi y tity providing the exit 
np a 8 ade Separator) to provide connectivity to the Inner Ring for 

which it was informed that sufficient land is not available for that. 
12. The Additional Chief Secretary to Government, Highways and Minor Ports 

Depariment desired to know a5out the reduction of the area of the land to be acquired 
for which the Project Director. NHAI said that the Land Acquisition in Maduravoyal 
village will be eliminated and there will be a reduction of area of about 0.5 Ha 

" Considering the €ssentiality and necessity, all the stakeholders agreed to provide ramps in all |he above said ‘locations and requested NHAI to proceed further on the alignment In completing the study. 

igi Regarding the Rehabilitation @ Resettlement, the Principal Secretary to Government, Housing & Urban Development Department said that Tamil Nadu Slur Clearance Board(TNSCB) constructed 9752 tenements with the State Government 
of Cooum River Restoration Project and requested the Chennai Port Trust to release their balance ‘commitment made by them. The Deputy Chairman, Chennai Port Trust said that Ministry of Shipping, while according permission, made a condition that the amount has to be released on par with the State Government and further said the contribution made by the State Government has to be furnished to them so as to release the funds. The Additional Chief Secretary, Highways and Minor Ports Department clarified that the Tamil Nadu Slum Clearance Board constructed the tenements with the State Government fund only which is more than the Commitment made by the Chennai Port Trust. The Principal Secretary to Government, Housing and Urban Development Department requested the TNSCB to send a | letter to Chennai Port Trust on this. 

; : 
14. Regarding shifting of Commercial Establishments in Chindatripet and Pudupet area, the Principal Secretary to. Government, Housing and Urban Development Department said that 458 picts were developed in Auto Nagar and the eviction has to be carried out by the land owning department i.e Public Works Department, The Chief Engineer, Water Resources Department, Chennai said that 383 nos are only eligible to get that plot. The Principa! Secretary to Government, Housing & Urban Development Department requested National Highways Authority of India to issue allotment order to tné list approved by the Public Works Department and requested them to co-operate with Public Works Department while carrying out eviction by them. 

«. ; 15. Before concluding the meeting, the Chief General Manager (Technical) & Regional Officer, Naticnal Highways Authority of India, Chennai thanked the Additional Chief Secretary, Highways and Minor Ports Department for sparing time to chair the meeting and valuable directions. He also thanked all the Officers who have come to 

Sed
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HSH 

attend the meeting and requested for their co-operation and assistance in completing 
Additional Chief Secretary to Government, Highways 

the project in time bound manner, 
and Minor Ports Department said all the Department/ Agencies has to work in tandem to 
ensure smooth implementation of the project. 

The meeting ended with a vote of thanks to the Chair and other participants. 

Rajeev Ranjan, 
Additional Chief Secretary to Government 

e 4 True Copy // sy 

~ Y 5 ol -: 

Section Officer
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Highways and Minor Ports (HV2} 
Department, 

Secretariat, Chennai-600 009, 

  

Letter No.1726 /HV2 (2012 - 66, dated 20,09,.2019 
From 
TmtALily Pushpam, M.A., 
Deputy Secretary to Government. 

To 

The Principal Secretary to Government, 
Public Works Department, Secretarial, 
Chennai! - 600 009, 

The Frincipal Secretary to Government, : 
Envitonment and Forest Deranleat Secretariat 
Chennai— 500 009, 

  

The Principal Sec | etary to Goverinieht : 
Housing and Urb Ercemnet Penegren Secretariat, 
Chennai = 600 ‘B09. > 

    

  

The District Callecter: | 
62, Rajeji Salai, 4° Flos 
Chennai — 800 cot 

    

  

The Commissioner vf Pe 
132, Commissioner Office Bul iIding 
EVK Sampath Salai, Vepéry, ian 
Chennai - 600 007, pets 

The Member Secratary, : 
Chennai Metropolitan Developmer aL 
Gandhi Inwin Road, , Ansari Estate, 
Eomore, Chennai — 690 O08, * 

The Managing Director, 
Chennai Metro Water- Supply and Sewerage Board, 
P oe Station, 
hinlednpet, Chennai — 600 002, 

The Managing Director, 
Chennai Metro Rail Ltd 
AGminitttative Building, 
ClMEL Depal, 
Poonamale High Reud, 
Oppose to Danial Tons Sehool, 
Koyambedu, Chennia- G00 107.
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ey Ga) 

The Chairman, 
Tami! Nadu Electricity Boarc, 

800, KR Ramasamy Maaligal, 

Anna Salai, Chennai — 600 002. 

The Chairman, 
Tamil Nadu Pollution Control Board, 
76, Anna Salai, 
Guindy Industrial Estate, 
Race View Colony, 
Guindy, Chennai - 00 032. 

    Engineer (C 
Highways Bepariment, 2 
Integratec Chief Engineer Office, 
HRS Campus, _ 
76. Sardar Patel Road, 
Guindy, Chennai - G0 026. 

The Chief Engineer (National Highways). 
Highways Depaniment, 
Chennai — 26. 

The Chief Encirees, 
Public Works Departiaicnt, 
Water Resources Deparlinent, 
Chepauk, Chennai -- COO 005, 

m
a
"
 

i



The Chief Bridge Engineer, 

Southern Railway, 
Eomore. Chennai — 600 006. 

The Special District Revenue Officer (LA-NH), 
Kanchipuram 

The Head of Department, Department of Remote Sensing, 

Anna University, 
Guindy, Chennai, 

The Project Director, 
Nationa! Highways Authority of Indis la, 
Chennai — 600 022, 

   

    

   

  

     

            

    
      

Team Leader, pals 
Mis, L&T. with Mis. Vax Con: ult: 
Mount Peonamiallee Road, 
Manapakkam AG ail 

   

Sir, 

trugtion. ‘of 
dui raieye NH- revised final 

ace Projec 

ational ‘Highways 
EE eee IO 

ition cum meeting 
ent-on 02.08.2019 at 
craft Detailed Project 

Report for the project . of ae of elevated roa om Chennai Port te 
\Vaduravoyal NH-4 for. necessary. ‘action, 

2.1 am also to request you to send your action taken feport in this regard te 
Government. : 

for Deputy Secretary to Government



aoe 

Highways and Minor Ports (HV14) Department 

Minutes of meeting taken by Chief Secretary to Govt. of Tamil Nadu on 
02.08.2019 for the Revised Final Alignment drawing along with Detailed Project: 

Report for the project of Elevated Road connecting Chennai Port and 
Maduravoyal 

1, List of participants enclased, (Annexure) 

2. Principal Secretary, Highways & Minor Ports Department, GoTN, welcomed 

Chief Secretary and al! the participants. 

3. RO-Madurai, NHAI explained ‘the brief of the pro ject and stated that ; 

(a) The’ elipamentnas aendy b been serge se al, the Siabehplders: as 
           

         aligrifns nd various tea res of | the - ‘project: The. ssultant. tice | rune 

video shawing the alignment of the ‘project. The Consultant explained thation 

account of poor geometry, which. otherwise cannot be avoided, the maximum 

capacity ‘of the 64ane Fighway worked oul in accordance with Highway 

Capacily Manual would be around 41000 PCU. 

The following tralfic scenarios were presented; 

i) highway without the provision of any Ramp. 

  

pean ee Se



ao3 

M2 

__Year | ‘Totatvehicies | Totalpcu | 
2018. 4,909 | 20,759 | 
  

peas | toga | ater 
(i) Highway with provision of Ramps and local traffic being tolled. 
  

  

    
  

Year | TotalVehicles | TotaiPcu 
“2018 11,618 27,914 | 

2936 9 | eee > gae30 | 

local traffic not tolled. 

__ Totaircu | 
oie ee 

i) Highway with the provision of Ramps but | 
“| Year | Total Wehic 

pip: hs 

  

      
  

         
  

    ee fing the above, i was desided tat rid RampN Nal he Arevidse 

8. Issues tobe resolved prior to invitation of bid 

(i) Transfer of Navy Land: 

RO-NHAI stated that CPT is to hand over 160 meters of the Navy Isnd 
for construction of this stretch. However, the same hes net 
materialised so far, Chairman, CPT infonned that the Ministry of 

Shipping has approved the swapping ©) Navy land. Naval Office- 

present in the mecting informed that CPT shall have to construct 64 
cuarters also, The Naval Officer stated that CPT should sign 
Mernorandum of Understanding (MoU) {or the construction of 6 
quarters. Chairman, CPT informed that CPT may rope in. CPWo for 

ae



: ca) 

(iv) 

HAL 

construction of the quarters. Chief Secretary stated that plan, design 

constuction, ete. is 6 lime consuming task and advised (hat Navy and 

CPT should sign.an MoU, RO-NHAI informed that design, tendering, 

construction and completion of 64 quarters may take abou! 2 years 
lime. 

[Action: CPT & Navy] 

Land Acquisition; 

With the removal of Remp, land acquisition will be only to the extent of 
1217 Sqm for main 1 Cartia eway for which 3A(1) Notification has been 
done. “30 is uidet preparation 

   

   

  

_[Action: GoTN& CPT] 

te _ Rehabilitation &Re: 

i ee Km is apes ‘to be 

  

    approached the Ci } me oe ‘should és relocated near tothe 

present location. Chief Secretary advised ‘that the matter may be taken 

up with Govt! Pleader for obtaining early orders from the Court. RO- 

NHA! requested to ensure eviction within 6 months. 

Action: GoTN & CFT) 

CRZ clearance 

As regards, CRZ clearance, the same Js valld till 2027 provided there js 

ne deviation from the already procured clearance. Since there is an 

Increase in the length of project and various features Nave changed, it 

news. revalidation. Chawajaa, OPE informed that CR appheation has 

already been made tor the projoul motudlng constiuchon of euarters for 

394



4ii 
Navy. TNPCB informed that GRZ application has been received only 

on, i.e. 07/08/2018 and will be processed. Chief Secretary instructed 

to speed up the dearance. 

{Action: TNPCB & CPT] 

(v) CMRL (Chennai Metro Rail Ltd.) 

L&T informed thet the requisite approval from CMRL has been 

received on 31.07.2019. 

(vi) Rallway Clearance 

RQ-Chennai informed thet approval for GAD in-tespect of 2 ROBs is 

yet to be received. Railway clearance is to be expedited. 

[Action: NHAI &ORE, SR] 

(vii) -Electrical Utilities (EB Poles) 

It was informed by TANGEDCO Official that demarcation has been 

done partially. L&T informed that demarcalion was done earlier, 

nowever,-the jont verification has nol\been made. Chief Secretary 

directed that NHA! anc TANGEDCO should complete the joint 

inspection within 15 days. 

[Action: NHAI & TANGEDGO) 

The meeting ended with a thanks to the Chair. 

K. Shanmugam 
Chief Secretary to Government DY ‘ 

o 
wl 

‘True Capy/! 

pi Be 

ae 

ow oy* me 

335
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Annexure 
—— 

LIST OF PARTICIPANTS 
mment. 

The Chief Secretary to Gove 

  
The Assistant Commissioner of Police (Traffic), Chennai, 

Joint Commissioner cf Police, (Traffic) (North), Greater Chennai Police, 

The Director, Department of Environment, Chennai. 

"| The Chief Engineer (Construction & Maintenance),Highways Deparment Chennai. 

 



ood 

The Chief Engineer (National Highways), Highways Department, Chennai. 

The Engineer in Chief, Public Works Department / Water Resources Department, 

Chennai. 

The Chief Engineer & Public Works Department / WRD, Chennai. 

The Assistant Engineer, Fubie Works Reparient eee. 

  

  

The Chief Bridge Engineer, Souham Relivay, Chena nal 

Senior Bridge Engineer / Senior Engineer, L&T /Traffic Engineer, L&T 

L&T JEL, Chennai. 

K. Shanmugam 
Chief Secretary to Government ; 

‘True Copyil 
ay a ‘o 8 

jae 

June ena
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Highways and Minor Ports (HW1) 

Department, 

Secretariat, Chennal-600 009. Most Immediate 

    

Letter No. 1726/HW1/201274) Dated : 44, 

From 
Thiru. V. Sundar 8.Com., 
Deputy Secretary to Govemment. 

7 
% 

To 

% 

The Principal Secretary to Government, 

Housing and Urban Development Department, 

Secretariat, Chennai-9 (w.e) 

The Managing Director, 

Tamil Nadu Housing Board, Chennai-600035 (w.e) 

The Chief Engineer (H). National Highways, Chennai-800025 (w.e) 

The Regional Officer, National Highways Authority of India, 

Chennai -600032. (w.e) 

The Member Secretary, Chennai Metropolitan Development Authority. 

Chennai-S00008. (w.e) 

Sir /Madam, 

i 
il Nadu on 

; ing - Held by Chief, Secretary to Govt. of Tami 

= M9 2020 regatta the project of Elevated Road connecting 

Chennai Port and Maduravoyal - Minutes - Communicated - 

Regarding. eee treet 

directed to enclose a COPY of minutes of the meeting held under the 

| am a! i ry to Government on 08.09.2020 regarding the 

j i the Chief Secreta 

Chairmanship 
of 

action. 
— 

—_ 
you to send your action taken report in this regard to 

“Most |m mediate’. 

Yours faithfully, 

aeohet Eb 
{or Deputy Secretary to Government 

&



  

Mi Highways and Minor Ports (HW1) Department 
sensei en taken by Chief _s Secretary to Govt. of Tamil Nadu_on 
and Maduravoyal ling the project of Elevated Road connecting Chennai Port 

1. List of participants enclosed (Annexure) 

  

2. The Principal Secretary, Highways & Minor Ports Department, Government of Tamil Nadu welcomed Chief Secretary and all the participants. 
3. The Additional Chief Secretary (FAC) Housing & Urban Development Department as stated that the scheme for implementation of Mixed Use 

Development was announced by Hon'ble Deputy Chief Minister in the floor of Assembly in the year 2018-19 and subsequently Administrative Approval has been obtained in G.O.(MS). No.185, Housing & Urban Development Department, dated 26.12.2018. Due to the proposed alignment of Exit & Entry Ramp in the elevated 
express highways, the scheme could not be commenced. In a High Level. Committee meeting held on 02.08.2019 chaired by Chief Secretary, it was decided that no ramps shall be provided. As it was decided to remove the ramps, it was concluded that there will not be any acquisition of TNHB Land and the alignment will 
be straightened to remove the curve required for the ramp. Hence, Tenders were floated for development of Mixed Development Scheme with a buildup area of 11,68,584 sqft and the agreement was also executed with the contractors on 30.07.2020. In the meantime, drawings were submitted to CMDA for Planning 
Permission and the Government approval for construction of High Rise Commercial cum Residential Building was 2lso obtained based on the recommendation of MSB Panel Committee meeting. In this advance stage of the scheme, a notice was issued 
in Newspaper under section 3(G) of National Highways Act 1956 for acquisition of 
6008 sqm of TNHB Jand. 

4. The Principal Secretary, Highways & Minor Ports Department has stated 
that the proposed ramps in Sivananda Salai and Kamarajar Salai, Spur Tank Road 
College Road, Arumbakkam and Koyambedu had been dropped in the previous meeting held on November 2019. However due to the demand for a elevated 
highway to cater to city needs of decongest city roads, Entry and Exit roads may be 
considered for including to the elevated road from Chennai Port to Maduravoyal. 

5. Considering the above, the following decisions were made in the meeting:- 

; isi lready taken in thi the decision for removal of ramp was already is earlier 
eed there is no requirement to put curved alignment at TNHB Land. mee ye is decided to go with earlier straight alignment without affecting Hence, B land and also itis decided that there should not be any ramps H 

re site, Arumbakkam. 

fAction: NHAI & Housing and Urban Development Department 
ided to go head for getting all necessary approya} from also dec te, and to commence the construction w 

ji) Wis C EIA and etc. f PWD (WRO) a ork CMDA, Gco, ce. In respect 0 > PProval for straight 
“haut any hin 4 ovam River, any arising Issues can be sorted out 
wean along in parietal coordination 

allg ¢ inter 
50 ea 

- ction: NHAl, me 

(i) 

P Housing and Urban Development Departm ent) 

ooo



(iil) The scheme is proposed in TNH 

(iv) 

(v) 

(vi) 

B land with the extent € 3 aequisition 

situated in Block 4, Survey No.2 in Arumbakkam. ut 

notice under section 3(G) of National Hig 

which is @ non existence Survey No. Hence, be ot 

Land is not being acquired. A legal opinion may gon 

Advocate Geheral about declaring the acquisition notifica 

void for the above reason or otherwise Haan 

(Action: Housing and Urban Development Oe wrsefia 

Highways Department will address National Highways Authority 

to take up the provision of Entry and Exit ramps. _— 

a) Kamarajar Salai and Sivananda Salai (No Land Acquisitl 

involved), Kamarajar Salai (3200Sq. Metres of land acquisition 

from island grounds) respectively. 

b) Entry ramp in College Road and exit ramp in Spur Tank Road 

(both places no Land Acquisition is involved) ; 

¢) Highways Department has to discuss with National Highways 

Authority of India to bear the cost for the provision of these ramps. 

d) These issues shall be decided by National Highways Authority of 

india and Highways Department after apprising Hon'ble Chief 
Minister. 

as null an 

(Action: Highways & Minor Ports Department) 

Entry and Exit ramp at Arumbakkam and Koyambedu is being dropped, 

as per the decision taken in the meeting held in November 2019. 

Entry and Exit ramp at CMRL and Nerkundram may be avoided as it 

involves Land Acquisition to the extent of 9300.sq. meters and this site is 

also near to Maduravoyal flyover end point. ( including 2800 sq. meters 

private lands) 

" The meeting ended with thanks to the Chair. 

K. Shanmugam 
Chief Secretary to Government 

V. A anndbicabt 
jiTrue Copyl! 

400 

Section Officer “Abe.
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Annexure 

  

LIST 
1, The Chief Secretary to Government. 
2 ies Additional Chiet Secretary to Government (FAC): 

Ousing and Urban Development Department, Chennal. 
3. The Principal Secretary to Government, , 

Highways and Minor Ports Department, Chennai. 

4. The Managing Director, 
Tamil Nadu Housing Board, Chennai — 35. 

5. The Chief Engineer (National Highways), 
Highways Department, Chennai. 

6, The Regional Officer, National Highways Authority of India, Chennal. 

7. Member Secretary, Chennai Metropolitan Development Authority, 

Chennai.



   

   

  

Bopartrnent, 

From 
Treru Vo Sundar B.Goin., 
Deputy Secretary te:Govemment 

To 

The Chief Enginesr, 
Public. Works:Bepariment, 
VWiater Resources, 
Chapauk, Cherinai — 390.005. je) 

The Chief Engineer, 
National Highways, 
Chenndi—~ 609-025 ‘twre} 

The ProjectOirettog 
National Highways AbmGrituefiindisy: 
‘Chernal—S800 B32 tine) 

The Chiat Englaeer, 
Tamir Nadu Hotsing-Boarnd, 
Nandanam, 
Charnal - GOO 035. (Ke) 

  

Tarai ade Slum Cleatance Board, 
Chennai 600-005: (2) 

Sir/Madam. 

fi trust from Cheana) Fon 
| ing — Construction of Elevated Road 

— to Maduraveyal Nt A Meeting fo be hetd en 18-09,2020 ar 

9,00°RM intimatea—tegartag- 

Refy, ye Sousa: «Colt hast 2BRNA, : 

2 Tee a Redlons otlepn Shanta WHAM AHTE2NTRO 

” ehannal 2820, datad’ 16.09.2020. 
pat bed 

  

   

; a : { ae oe 4 

Secretariat, Chennal-660 acs. 

402 

Highways are Minor Parts (H9V1)
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3:00-PM at THE site, ‘Block Wot Suniay No 2.Arambakyarn vilage regarding the 

issves Iho rextignihanher.cdinsttuction oftlevated Hondedrinseting (rom Checnal 

Port to. Madiaveynl 

g ae {hereiareerqonsnyouto-make: tt céhveniantrsattend ihe site visit 

  
  

 



    

   

404 
ee mann 4 

_ Wwe? 
o 

che Se ATE . tt -2o2s 26a8 

Gs afeawn ‘or aaa naan) ae {O1442225 2680 

National Highways Authority of india tty Emat: rochonnel @nbeorg 
GAlniateyor Road. apupRsh Highways)    
   
ale: ae ¥ a iQ il 

RECA oe ae SER 
ti Cea SLA abana any ba nel NO we 

SHAY LO VAISS ROSEN abien 

To 

   

    

ThA KanhikgAs., 
Paineipal: Serena lavernerery 
Highways etllnas Potts Papt. 

Seerolartat. 
henaseeDeges 

Vs 

Sub; NHAJ, RO Cheasat~ Ply Chisnmval Blew Sawada ems errs Parts: fi 

- WaduraveyaltNAS} Jn the Siete of Tanoll Nadu Site isit ou 42020, S40 

PM -Reg. 

This. hes qeierenes.to the-meaing wkea by Ohes Sedeerary t Govetnment of 

VWarell Ysa on: OR NG 220m: connacion with the allgnment | of Bigvatsd Road tietveon 

Cheehg Bar. eat Medwaveye! and reinutes issued vid. MOCITBEVAW 2012-74 

ah 

Str, 

  

2. _taabis-ecmnesiion, as disciinad-dillryro ap eemeere, ncheiiels coteuted 

isn $8" September 2020: (Fries) ab 8.00. PM, tis tegpfote rene HBR Aha? concennec 

cifigials lacluding MRD, PWD, Tamil Nadu Rousing Boatd, abil ‘Natu’Slim Clearance 

Board mayboadulsed to-accompany the-site visit. 

  

   

  

Yours falthfelly, 

hogs 
monn 

Capytai 

- inrian, Gh Prot Trak legen ae 

. Seterend ee ee aae Carns, Ghansa! 

- PD, ‘PLY; 

Tear Leddér, M/s LAT SVR SV, DPR Consultants 
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Highways and Minor Ports (HW1) 
Department, 

Secretariat, Chennal-600 009. 
Off: 91-44-2567-0959 
Fax: 91-44-2567-3035 

E-nail: hwaysec@tn.gov.in 

Letter No, 1726/HW1/2012-80, dated 10.11.2020 

  

From 

Thiru A-Karthik, 4.8 , 
Principal Secretary lo Government 

To 

The Pnncipal Secretary to Gevernment. 
Housing and Urban Development Department, 
Secreianat, Chennai-G 

The Managing Director, 
Tamil Nadu Housing Board, Chennai35 

The Regional Officer, 
National Highways Authority of India, 
Chennai-32 

The Chief Engineer. 
National Highways, Chennai-25 

Sir 

Sub Highways and Miner Ports Department =- Review of 
implementation of Projects discussed in PRAGATI Meeting 
by the Cabinet Secretary with Chief Secretary through VC 
on &" November 2020 on implementation af Four Lane 
Elevated Road from Chennai Port to Maduravoyal — Action 
Paints- Communicated - Regarding 

Ref Government of India, Cabinet Secretariat, Letter No, 
4403/1 /2020-CA.V, dated 04.11 2020 

The following are the action points based on the outcome of Raview 
Meeting cn implementation cf Projects discussed in PRAGATI Meeting by the 
Cabinet Secretary with Chief Secretary through Video Conference held on 
3" November 2020 al 3.00 P.M wilh respect to Four Lane Elevated Road from 
Chennai Port to Maduravayal (NH-4):- 

1 NHAI shall change the land alienation proposal to NOC with respect to 
PVD — Waterways 

(Action; NHA))



co)
 

in respect of Government Poromboke in Nerkundram Village, NHAI shall 
check, if NOG will suffice else may request for land aleenation 

(Action: NHAI) 

Tamil Nacu Housing Board shalt address NHAI t. request the re-abgnment 
of Elevated! Mighways at Arumbakkam after disc ission with Public Works 
Department on this concurrence 

(Action: TNHB) 

Yours faithfully 

AK. 
far Pancipal Secretary to Government 

ey é 
é 
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Bete s | sOT 

VIJAY NARAYAN 
Dowie, Ce TAMIL Nal Phone (Pero S853eg737 

(Olhesy 2534 057% 

  

HIGH COURT 2LUILDInG 
CHENNAI: 600 4104 

Oated 

SB OPN NO.30/AGYN/2021 DATED 29"April,:2021 

To 

The Chief Engineer (City), 
Tamil Nadu Housing Board, 
CMDA complex, 

é end C Market Rosd, 
Koyamopedu, 
Crennea: - 600 107. 

Dear sir, 

Subd: Tamil Nadu Housing Board - town planning scheme - 
Arumbakkam Village — notification under subsection (3) 
and (4) of Section 3G issued by the Ministry of Roac 

Transport and Highways, Government of India - legs: 
opinion required ~ rendered 

Ref. Your Letter No.TP1/50366/2009 dated 23.04.2021. 

vith reference to your letter dated 27.04.2021, on whether 

the acquisition notice issued can be declared as null and void, I 

opine as follows: 

oo
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FACTS 

_ 

1. The auestion for consideration is whether the acquisition 

notice issued under Section 3(G) of the National Highways 

Act, 1965.can ‘be challenged. on the grounds of vagueness as 

the survay numbers that are sought toa be acquired have nat 

be ciearly mentioned in the notices issued. 

IN
 An extent of 8.49 Acres situated in Arumbakkam Village has 

been in the possession of Tamil Nadu Housina Beard 

(TNHB)since the year 1966. The patta to the said lands is 

also in the name of the Tamil Nadu Housing Board. 

3.0n 2019, a notice under Section 3(G) was issued for 

acquiring 1217 square meters of land from Tamil Nadu 

' Housing: Board. TNHS. objected ‘to: the said notifications. A 

high-level! committee was formed wherein the director of the 

NHAI in letter dated 2.8.2019 has clearly stated that the 

land belonging to TNHB will net be acquired as the ramo 

required to be constructed was not necessary. 

4. Subsequent to this, a second’notice has: again been issued 

under Sections |S: and.4 of the. National. Highways Act, 1965 

on 26.04.2020, wherein the, said:lands have-once again been 

added to the property that is sought to be acquired.by NHAI. 

.In light of the above, an opinion has been sought on LA
 

whether the acquisition notice can be challenaed and 

consequently declared as null and void. 

ics



Linsey Ge TAMIL Aer none (Per) 2534 $730 

(theey 2536 O57 5 

HGP COURT BUILOING 
CHENNAL- EGO t0s 

Dats4 

2 

-Jj- : 

OPINION 

  

6. The notices dated 26.04.2020 does not clearly provide for 

w
y
 

the survey numbers. The sub-divided survey numbers nave 

not been accurately mentioned and moreover there is 

ambiguity on the sub-survey numbers. 

A notice which does nor clearly provide for tne survey 

numbers that are sought to be acquired is bound to bring 

about confusion in the acquisition-process if nat naw, then in - 

the future. 

Moreover, NHAI has themselves clearly stated vide their 

minutes dated 2.8.2019 that the lands belonging to TNHB 

wil not be required for the construction of the rarnp. 

Subsequently, it is incorrect to add "the same lands for 

acquisition as they are estopped from doing soa. 

In light of tne above, 1 am of the considered opinion that the 

said show cause notice dated 26.4.2020 may be challenged 

on the grounds of vagueness and ambiguity. 

ey 

409
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<4. 

‘The entire papers received are returned herewith. 

| ord 
Encl: As above ADVOCATE GENERAL OF TAMIL NADU
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= gy esc, Zant UT odes = by 
ae gh lay. aS 

2, 

   

  

    

WATER RESOURCES DEPARTME 3 20 JUN 2071) From 
To 

Pein a + git ee Er, S, Kavitha, B.E., The Assistant Engineer, Se cma cent Assistant Engineer, PWD,WRD., Anna Nagar Division, “Ser Ceourn River Section - tll, Tamii Nadu Housing Board, Chepauk, Chennai = 600 005. Thirumangalam, Chennai — 600 409. \\ 

yer” ay @ 
De 

yi Lt No, AE /F- 05 / Cooum /2024/ Dated : 15.06, 2024 A ww . of 
-, Sir, plo at 

poo” - Sub; _ intimation of Court Direction for not undertake any construction activity og " Ref: 1, O.A.Nos.91/2021(SZ) — Case filed in the National Green Tribunal at 
Chennai, 

N “ah 2. Government Letter No. 7134/K2/2021-2,, dated 24.05.2024 say 

KEE 

With Reference to the above cited 1& 2, the case O.A.Nos.91/2024 {SZ) — filed in the National Green Tribunal at Chennai by Thiry.G. Devarajan, requesting the Tribunal not undertaxe any construction activity in the Tamil Nadu Housing Board Arumbakkam Project until the application disposed. 
' The Hon'ble National Green Tribunal issued the notice to the Principal Secretary . to Government, Public Works Department, Secretariat, and Chennai-9, Hence you are requested fo siop the progress of work in Tamil Nadu Housing Board,Arumbakkam Project till the further order comas from the Nationa Green Tribunal (South Zone). 

wo 
Assistant Engineer, PWD,WRD., 

Cooum River Section - lil, 
Chepauk, Chennai-— 5.
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Ttem No.3: 

BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 91 of 2021 (SZ) & 

LA. No, 73 & 74/2021 (SZ) 
(Through Video Conference) 

  

For Applicant(s): Mr. § = Riad ae 

For Respondent(s): Dr. V.R. Thirunarayanan for R1 and R2 

ORDER 

  

1, The above application has been filed alleging certain itregularities in 
carrying out the ‘mixed-use development’ project in Arumbakkam, 
Chennai by the respondents 1 and 3.
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2. It is alleged in the application that the applicant was challenging the Environmental Clearance granted by the 4" respondent for the Proposed Project undertaken by the Tamil Nadu Housing Board, namely 37 respondent as per the environmental clearance granted on 23.01, 2041. 
3. It is also alleged in the application that the Proposed construction was against the No- Objection Certificate granted by the 2"4 respondent and €ncroaching into the floodplain of ‘Cooum River and also encroaching 

to Cooum River, 

4. Further, seri constructions an the banks of GBGu .River were against Bctions given by this Tribunal in Jawahar Shanmugam Vs Tag Nadu State Pollution Control Board & Others iR.0.A, No. 558 of 2018 (SZ) and cther connected cases, wherein ‘t 2 ios oséd a fine of Rs. 100 Crores which was upheld by'th e Hor ‘ble High cont a Madras in Ge om = Tamil Nadir, Vs. National Green Tititia, Sich Zone pag Oth ‘— in:g1 9 Op ‘we 865. If 

   

  

    

  

5. The ty: iar sent? rai considering these “aes igs 

   
Proposed project, in contra Vention of the applicable Jaws and being devoid af merit, as illegal and violative of the Environment (Protectian) Act, 1986; 

B. Direct Respondent Nos. 1 & 3 to por undertake any construction 

been any Hlega! con struction work; D. Direct the Respondents to assess the damange ¢ caused due to the illegal construction and use the same ta restore the area;
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E Impose exemplery costs as environmental compensation chatge for 
the damages doe ro the Jand in giiestion; 

F, Direct Respondent No. 1 to iniefate prosecution under the 
Bavironment Prorection Aci, 1986 agdinst Respondent Nos. 2 & 3 and 
the respective officials, for permitting and commencing tie project 
activities in viclation of the law; 

6. When the matter came up for hearing today through Video Conference, 

Sti, 8. Manuraj represented thé applicant, Dr. V. R. Thirunarayanan 

represented respondents 1 and 2. 

7. When it was pointed out, if the applicant wanted to challenge the 

sation earn granted, ‘that will not be possible by 

enterca & the application under Section 14& 19° of the pena Green 
a 
fi: 

é “Act, 2010 and the remedy is ‘to file an appéal unger Section of 

   

    

    

ae vont 

; ependéatly wl hag, sie may bees served, . 
waa 

circiigtances, ee fee feelsdirat’ ‘housh hae are allegations 
e Fs tee 

made egies: thesi eeanee of the _givizonmént” clearance itself, but 
oe ae 

ultimately in the prayer portidn there: “was no prayer to set-a-side the 

  

         

environment clearance granted. But dass wanted to restrain the 

Housing Board from proceeding wich the project as it will affect the 

riverine ecology of the Ccoum River and also against the conditions 

imposed in the No-Objection Certificate — by the State for this 

project and also encroachment into the Baby Canal that is being
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constructed by the State Government to protect Cooum River as directed 
_ by this Tribunal in the case pending before this Tribunal regarding the 
pollution caused to Ceoum, Adyar River and Buckingham Canal matter. 

8. So under such circumstances, we feel that the application can be 

floodplain ang construction being done and the environmental damage 
that is likely to be caused On account of the Ongoing project that is 
undertaken by.the 3% respondent, leaving open.the right of the applicant 

PS 
   

    

th OR, ™ & oo Se 9, ‘o\respondents By"Registered post with '‘aé tn 7 A mee pig “f er yan Beh bY at mi {ESOP EBLE anatprodt 
on them by filing-praokot affidavit as ace 

Filan a a SMe 
= in, att 10 The applicant is Asc directed to serve a copy of the application along with the documents produced to the standing counsel appearing iS 

c 

il. The applicant is also directed to Produce necessary requisites
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along with postal cover and the necessary postal stamps before this 

Tribunal within a week, so as to enable this Tribunal to send notice to all 

the respondents through Tribunal, td ensure service on them, so as to 

enable this Tribunal to proceed against them, if they did not appear in 

their absence in accordance with law. 

12. In order to ascertain the genuineness of the allegations made in 

the application and also the violations alleged, this Tribunal feel it 

appropriate § Appoint 4 joint committee compiling of (1) The District 

    
   

chennai District or a Senior Officer no¥ iabaloh th the rank of Sub 

fal Magistrate or Assistant Collector as cena Dy the District 

coil tor @): a Senior Officer from Ministry of Environs niigentSPorests and 
By ae 

  

a ee 

Glimate chai (MoEF & cc), ha Regionale, Chennai (3) a 
i se, prot 

  

a as from fief eancnme Impac + — eat x &* Ae r r 

Auttiety uid, (Ha Senior ‘Officer fromgSHennai Rivers Restoration 
tre! Ae, 1 Reine . ‘ aE ae 

a incl Trust eis dake ‘spans nog mM om » Publ Works 

Department“) owoygad wee Water Resourgs gate Pion (WRO) wea I is in 

       

  

charge of Cooum River area te” inspect the area in question and submit a 

factual as well as action taken report if there is any y violation ini, 

13. The Public Works Department (PWD) and Water Resources 

Organisation (WRO) will be the nodal agency for co-ordination and for 

providing necessary logistics for this purpose, —



14. The committee is directed to ascertain as to whether the proposed 

construction by the 3" respondent will encroach into the floodplains of 

Ccoum River, whether there is any encroachment into the Baby Canal 

that has been constructed by the 3" respondent in proceeding with the 
Project, and to assess the environmental compensation if there is any 
damage caused to the environment and also to suggest the remedial 
measures tO restore the damage caused to environment and submit a 
report to this. i on or before 25.05. 208. _by e-filing in the form   

of search bs PDF/OCR Suppor PDF and not in. th he orm of Image PDF    

   

  

OY TRIO Sh m2 proposed le will ga up to i flood lains as alleged by the 

_sertain 
  

ibes bag 
may interim andes can abe passed on dee basis on the next hearing date, 

16, The Registry is directed to communicate this order to the members 
of the committee as well as to the official Tespondents immediately 
through e-mail, so as to enable them to comply with the direction and 
for filing their independent response to the allegations made in the 
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application and also for filing their independent report as directed by 

this Tribunal. 

Ty: LA. No. 74 of 2021 (82): This is an application filed by the 

applicant to appoint a joint expert committee to go into the allegations 

made in the application. Since this Tribunal has already appointed a 

joint committee to go into the allegations, there is no necessity to 

appoint any further committee as sought for in the application, 

18, With the above observations and directions, the application is 

  

isposed offi 
d a A woe 

yaey 

ippearance of parties and for filing ofsind pendent response 
yt “a 

reporatill also for consideration of report, post on 25'05!2021. 
a ee 

19. 

  

=) 

  

sturuacdt abt IML 
(Justice K. 

nie 8 
       

  

rove 
oe 

a : 
® Sf 

met SS fF os asssseeneersens EM.     

  

Moe : Nii Saibal Dasgupta} 
O.A. No.91/2021(8Z) &.. : LA. No. 73 & 74/2021 (S2)A.. 
08.04.2021. Sr. ro ae 
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To | 

A. The Chief Secretary to Government, 

/  RNEELAKANDAN STATE GOVERNMENT COUNSEL 

\ 4 419 
' STATE GOVERNMEN| PLEADLR'S Off iCk, 

LAW OFFICTOS BLOCK, 
HIGH COURT, CHENNAI-600 104, 

OFF: (044) 2534 1024 
FAK: (044) 2534 1165 

  

19.05.2021 

Cell’ Nas 9444075553 

MMEAPAT Gs SETS 
PUBL git eps mer tnan pric 

77 NAY A) 
Setretariat, Chennai-G00 009. oo { 

\ CA wee ih was ieteieeaa eta a, 
2. The Principal Secretary to Government, 

Public Works Department, 
secretariat, Chennai-GQ0-009, - 

3. The Member Secreta ry, 

Sirs, 

Development” Project in Arumbakkam with the following rellef;- 

State Level Environment Impact Assessment Authority, 
SEIAA 3" Floor, Panagal Maaligai, , 
No.1 Jeenis Road, Saidapet, Cherinal-600 015, 

Ref: 0.A.No.91 of 2021 (SZ) .on the file of National Green Tribunal at Chennai . OTBReE EY ae 

The above referred case has been filed” by one GDevarajan in respect of “tmixed-usa 

A, Declere the actions of the State of Tamil Nadu in implementing the Proposed 
Project, in contravention of the applicable laws and being devoid of merit, os iHegat 

- end violative of the Environment (Protection) Act, 1986; 
8. Direct Respondent Nos.t fo 3 to not undertake any constructian activities until this Application is disposed, 

C Oisect the Respondents herein to restore the crea where there has been ony 
construction work; 

legal



420 

D. Ditect the Respondents to assess the damage caused due to the iegal construction 

and use the sanic to restore lic arca; 

1. impose exemplar: casts as envireninental compensation charge for the damages 

donc to the fand in question; 

F. Direct Respondent No.i ta initiate prosecution under the Environment Protection 

Act, 1986 against Respondent Nos.2 & 3 and the respective Officials, for permitting 

and commencing the project activities in violation of the law; 

The Hon'ble National Green Tribunal (South Zone) issued notice to you returnable by 

5.05.2021, This is brought to my notice today by the letter from the Principal Secretary to 

he Government, Housing and Urban Development Department. 

Therefore kindly go through the attached Original application along with the interim 

application and submit your remarks not later than 24.05.2021 to the Office of the 

Government Pleader, Madras High Court. 

Kindly treat this matter as MOST URGENT. : non 

. go . , i 

“STATE GOVERNMENT COUNSEL
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